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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi.

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Joint committee report in compliance to direction issued on 04-07-2024 by
Hon’bie National Green Tribunal, New Delhi in OA No-142/2024 Surender

Vs State of U.P-reg.

Respected Sir,
With reference to the above-mentioned subject in compliance of Hon’ble

National Green Tribunal, order dated 04-07-2024 Surender Vs State of U.P, joint
inspection report is hereby submitted for kind perusal and necessary action piease.

Enclosure: Joint report.

Yougs Sincerely

(Vikas Mishra)
Regional Officer
Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.
3. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.
4. Law Officer-1, U.P. Pollution Control Board, Lucknow for information.

Regional Officer
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Joint report in compliance of order passed by Hon’ble National Green
Tribunal, Delhi in O.A. No. 142 of 2024 in the matter of Surender Vs
State of U.P.

1. Introduction

The Hon’ble National Green Tribunal vide its order dated 04.07.2024 in O.A. No. 142 of
2024 in the matter of Surender Vs State of U.P., has passed the following directions: -

....... 12. In the present application allegations of violation of the environmental norms by
Respondent No. 3- Project Proponent have been made which were not specifically looked
into by the Chairman, UPPCB who disposed of the representation dated 25.08.2023
mainly on the ground of the unit lying closed and there being no illegal operation thereof
in violation of closure order. The allegations regarding violation of environmental norms
are required to be enquired into and have not been so enquired into by UPPCB. In his
response Respondent No. 3- Project Proponent has claimed compliance with CTO
conditions/environmental norms but compliance status is required to be physically
verified.

13. In the facts and circumstances of the case, we consider verification of the compliance
report submitted by the Respondent No. 3- Project Proponent to be essential for just and
proper adjudication of the questions involved in the case.

14. Consequently, no ground for recalling of order dated 22.04.2024 passed by this
Tribunal in the present case is made out and I.A. No. 224/2024 is dismissed.

156. Accordingly, the Joint Committee constituted by this Tribunal vide order dated
22.04.2024 is directed to look into the grievances of the applicant, verify the factual
position with regard to the same and also compliance by Respondent No. 3- Project
Proponent with CTO conditions/ environmental norms and submit its report within
one month by way of email at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.”
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2. Action taken by the Joint Committee

In compliance to the above order dated 04.07.2024, the Joint committee

comprising following officials visited the unit M/s Al Nasir Exports Pvt. Ltd., Vill. -

Bhoorgarhi Dasna, Ghaziabad on 18.07.2024: -

)] Shri Ajay Kumar Ambasht, City Magistrate, Ghaziabad

i) Dr. C.B. Singh, DGM & Regional head, APEDA, Ministry of Commerce &
Industry, Govt. of India

iii) Shri Anshul Sharma, Assistant Environmental Engineer, U.P. Poliution
Control Board, Ghaziabad.

During inspection the unit was found operational and the authorized representative

of the unit, Mr. Nazimuddin, Manager was present. The overall details of the unit
and observations made during the inspection are as follows:

A. General Information

1. | Raw material Live Buffalo- 200 no. per day & goat/sheep — 100 |
no./day l

(

2. | Products/Byproducts Frozen meat, Poultry Feed Supplement, Tallow |

and blood meal

| 3. | Consented production Frozen meat- 50 MT/Day
capacity
Tallow- 4 MT/day

MBM- 11 MT/day ;

i

4. | Present slaughtering and | On the day of inspection, slaughtering of about 196 !
frozen meat production buffaloes were going on, which is around 98% of
consented capacity. Unit has submitted detailed
day wise data for slaughtering from dated

ol R — ¥
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17.04.2024 to 18.07.2024 certified by veterinaryg

department, which is annexed as Annexure- A1.

F

]

Ground Water
Department for
abstraction of ground
water

Ground Water Department for 01 bore well having
capacity 7.5 HP, which is valid till 21.11.2026, copy
of same is enclosed as Annexure A2.

Further, unit has applied for renewal of
authorization on 30.04.2024 for bore well having

capacity 2 HP, which is under consideration with |

competent authority, copy of same is annexed as
Annexure A3.

Information pertaining to water éonsumption and wastewater generation —
5. | Freshwater source \ Ground water through bore well
5a. | Borewell No. Total 02 nos. of bore welis: 7.5 HP and 2 HP
5b. | Flow meter on borewell Electromagnetic flow meters are installed on both |
(Y/N) bore wells.
5c¢. | Permission of U.P. Unit has obtained authorization/ NOC from U.P.

1

|

6. Consented wastewater industrial - 200 KLD
discharge, KLD :
Domestic - 4 KLD .
iT-. Present Wastewater As per record of ETP logbook provided by unit, the
discharge/ treatment { average quantity of treated water in month of July
(ki/day) 2024 is 160 KLD, copy of logbook from 01.07.2024
to 17.07.2024 is annexed as Annexure A4,
8. ETP details The unit has installed Effluent Treatment Plant

(ETP) based on activated sludge process. The
treatment has primary, secondary followed by
tertiary treatment. The details of treatment units
are as follows:

Collection tank, Rotary Fiber Screen, Equalization
Tank-1, DAF (Dissolved Air Floatation),
Equalization Tank-2, Flash Mixing Tank, Primary

Page 3 of 12
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Clarifier, Aeration Tank-1, Secondary Clarifier-1, i
Aeration Tank-2, Secondary Clarifier-2, sludge
holding tank, Buffer Tank, Sand Filter, Activated
Carbon Filter, Disinfection tank, Sludge drying
beds, Filter Press Machine etc.

|

The unit has installed Blood Meal Plant with blood
pump, screw pump and agitator (Blood
coagulator), which was found operational during
inspection. |

Mode of Effluent disposal

Treated waste water from ETP is used in washing,
cooling towers and water sprinkling on roads and
surplus water is used for irrigation in own |
developed plantation (Eucalyptus) using Karnal |
Technology over an area of 8840 sq meter
(approx.). On the day of inspection, the effluent
was not discharged into drain and was partially
used for irrigation purpose. Unit has provided
irrigation Management Plan by Chandra Shekhar
Azad University of Agriculture & Technology,
Kanpur for the utilization of treated effluent. copy of
same is annexed as Annexure A5.

During visit on 18.07.2024, samples were collected |
from Inlet of ETP, Outlet of ETP, treated effluent |
being used in Karnal technology (outside
premises) and ground water sample through hand |
pump situated near premises. Samples were

analyzed in Regional Office Laboratory, UPPCB, |
Ghaziabad and found within prescribed limit, copy |
of analysis report is annexed as Annexure A6.

10.

Consent Status under the
Water Act, 1974

Unit has obtained Consent to Operate from Board
vide letter no. 78826/UPPCB/ Ghaziabad
(UPPCBRO)/ICTO/ WATER/ GHAZIABAD/2019,
dated 12.03.2020, which is valid till 31.12.2024.
Copy enclosed as Annexure A7.

Page 4 of 12
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1.

Status of OCEMS (Online
Continuous Effluent
Monitoring System)

The unit has installed OCEMS for all the requisite |
parameters i.e., pH, TSS, BOD, COD and
connected with the server of CPCB and UPPCB.
On the day of inspection, the OCEMS was found in
operation and parameters found within prescribed .
norms. {values of OCEMS pH (7.54), TSS (15.5
mg/t), BOD (11 mg/t), COD (149.7 mg/l)}

OCEMS data from 01.07.2024 to 18.07.2024 and
Calibration certificate of OCEMS is annexed as
Annexure A8 and Annexure A9 respectively.

12.

Odour Control

The unit has provided bio filters to suppress the
odour from rendering plant (dry process).

|
|
.

Inform

ation pertaining to Air Pollution

i

13.

Source of Air Pollution,
details of fuel and status
of APCDs

The Unit has two boilers having capacity of 6 TPH
each. Biomass briquettes is used as fuels in the
boiler. It is equipped with multi-cyclone system and |
wet scrubber as Air Pollution Control Devices |
(APCDs). Flue gases are discharged into the
atmosphere through a common stack having
height of 30 meters from ground level. The stack is
provided with monitoring facilities having platform
and porthole. As per report of stack monitoring
carried out by UPPCB on 03.07.2024 ail
parameters in emission were found within
prescribed norms. copy of same is annexed as
Annexure A10.

The unit has installed OCEMS (Online Continuous
Emission Monitoring System) for continuous
monitoring of air quality emission and connected to
the server of CPCB and UPPCB. OCEMS was |
found operational during inspection and showed l
the parameters within the prescribed norms.

Page 5 of 12
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CEMS data from 01.07.2024 to 18.07.2024 and
Calibration certificate is annexed as Annexure
A11 and Annexure A12 respectively. . '

Total 03 DG Sets (500 KVA x01, 1010 KVA xOZ);!
were found in the premises which was found
disconnected and not in operation. It was informed
by the representative that work order is placed for
installation of RECD (Retrofitted Emission Control
Device) on DG set in compliance of direction no.
76 issued by CAQM, copy of same is annexed as |
Annexure A13.

14. Consent Status under the | Unit has obtained consent to operate from Board
Air Act, 1981 vide letter no. 78872/UPPCB/ Ghaziabad
(UPPCBRO)/ CTO/air/GHAZIABAD/2019, dated
26.02.2020, which is further amended for change
in fuel by Board vide letter dated 11.01.2023 and
valid up to 31.12.2024. Copy of same is annexed
as Annexure A14 and Annexure A15
respectively.
information pertaining to ETP sludge and other solid waste E
|
1153 Quantity of ETP sludge As per records provided by the unit, average ‘
generated and other solid | sludge generation for the period 01.07.2024 to
waste generated 17.07.2024 was approx. 37.35 Kg/day. The unit
has maintained logbook for ETP sludge, copy of
same is annexed as Annexure A16.
16. Nature of waste Organic
17. Facility for storage/ ETP sludge is being sold to farmers/ vendors.
disposal /treatment
18. Hazardous waste Unit has valid membership of TSDF and valid

Page 6 of 12
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Movement) Rules, 2016, copy of same is annexed |

as Annexure A17.
|

19. License of FSSAI The industry has valid FSSAI License, copy of

same is annexed as Annexure A18. ,

20. Registration with APEDA | The industry has valid registration with APEDA |
[Agricuttural and Processed Food Products Export
Development Authority], copy of same is annexed
as Annexure A19.

Photographs taken during inspection is enclosed as Copy of same is annexed as '
Annexure A20. |
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B. Status of compliance with Consent to Operate conditions/

Environmental norms

The Joint Committee has physically verified the compliance report submitted

by the industry during inspection; overall status of compliance is as follows-

iii.

vi.

The industry has been operating with valid Consolidated Consent to
Operate under the Water (Prevention & Control of Pollution) Act. 1974 and
the Air (Prevention & Conirol of Pollution) Act, 1981 from UPPGB which is

valid up to 31.12.2024.

. Unit has valid authorization/ NOC of U.P. Ground Water Department for 01

bore well (7.5 HP), and applied for another bore well (2 HP).
The industry has valid membership of authorized TSDF for disposal of the

hazardous waste generated from process.

. Unit has submitted Environmental statement report for the year 2022-23.

Unit has maintained karnal technology outside premises for irrigation
purpose.

The industry has installed ETP of 200 KLD capacity for treatment of
industrial waste water. During inspection, ETP was found operational and

complying with discharge standards.

vii. The Unit has provided OCEMS for all parameters: pH, TSS, BOD, and COD

Page 8 of 12

and it was found operational during the visit.



292

viii. The industry has maintained logbook of ETP and treated water being used

xi.

Xi

xiii.

Xiv.

XV.

Page 9of12

in Karnal technology. No industrial effluent was being discharged into

connecting drain or any canal.

. The industry has valid license and registrered with Food Safety and

Standards Authority of India (FSSAI).

The industry has valid registration with Agricultural and Processed Food
Products Export Development Authority (APEDA).

During inspection, the industry was found operational within the consented
capacity, i.e., slaughtering of around 196 buffaloes were in process as

against the consented slaughtering of 200 buffaloes /day.

.The industry has various units including Lairage, Slaughtering/meat

processing, Refrigeration, Rendering and Blood Meal production.

During inspection housekeeping found satisfactory. The industry has
adequate space (room) for storage and preservation of hides.

The industry has CCTVs for surveillance at the entry points, Lairage and
meat processing unit.

During visit on 18.07.2024, samples were collected from Inlet of ETP, Outlet
of ETP and ETP treated water in Karnal technology. Samples were
analyzed in Regional Office Laboratory, UPPCB, Ghaziabad, as per
analysis report, unity is complying with discharge standards. Detailed report

is as follows-



Xvi.
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Sampling Location Parameters
3 pH [TSS [BOD  [COD

(mgh) | (mgh) | (mgll)
Inlet of ETP 6.21 146 134 398
Outlet of ETP 7.5 44 20 | 148 |

| |
Treated waterof ETP inKernal | 7.5 46 24 } 164 |
Technology }
Notified Standard 6.5- 50 30 | 250
8.5

During visit, samples of ground water was collected from hand pump
situated in village - Bhoorgarhi, near premises of the industry and analyzed
in authorized Laboratory of Regional Office, UPPCB, Ghaziabad. As per
analysis report, no contamination of ground water is observed.

/ h Y
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C. Observations with regard to grievances of applicant raised in

said matter

During inspection, Joint Committee constituted by Hon’ble Tribunal examined

the grievances raised in application dated 28.08.2023 by applicant Mr.

Surender. In view of same, Main observations of the Joint Committee are as

follows —

Page 11 of 12

iit.

No industrial waste water was found being discharged neither into
connecting drain nor any canal in nearby area. Further, no blood/
waste residue was found being pumped into ground. lt is also
mentioned that applicant has not provided any such evidence/
photograph.

The industry has submitted certified records of slaughtering obtained
from the Veterinary Department for the period of 08.04.2024 to
18.07.2024, according to which no violation was found in reference
to the consented capacity.

Applicant has mentioned in its representation that the industry was
operational even after closure order dated 18.08.2023 issued by U.P.
Pollution Control Board. In this matter, a joint committee was
constituted by the District Magistrate, Ghaziabad vide letter dated
19.08.2023, who visited the site on 19.08.2023 and sealed the unit
in compliance of closure order issued by the UPPCB, copy of order
issued by the District Magistrate, Ghaziabad and sealing report
submitted by the committee is annexed as Annexure A21 and
Annexure A22 respectively.

The unit was inspected time to time so as to ensure that industry
remain in compliance of closure order issued by the UPPCB. In the
same context, unit was inspected on 01.01.2024 by officials of
UPPCB for ensuring compliance of closure order and same was

:M” ay /%
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informed to head office, UPPCB, Lucknow vide letter dated
02.01.2024, copy of same is annexed as Annexure A23.

The Joint Committee constituted by the Hon’ble Tribunal also verified
the records provided by the industry during inspection dated
18.07.2024. No evidence of slaughtering found after 19.08.2023 i.e.
date of sealing. Copy of records provided by the industry is annexed
as Annexure A24.

it is pertinent to mention here that the industry is allowed to operate
by the UPPCB vide letter dated 03.04.2024 in compliance of order
dated 22.02.2024 passed by the Appellant Authority and order dated
13.03.2024 passed by the Hon’ble High Court, Aliahabad. Copy of
same is annexed as Annexure A25.

The above report is being submitted before this Hon'ble National Green
Tribunal for perusal and kind consideration.

Name and designation of officer Signature
Shri AjayKumar Ambasht, |
City Magistrate, Ghaziabad %
Dr. C.B. Singh,
DGM & Regional head, APEDA, Ministry \4
of Commerce & Industry, Govt. of India @/
Shri Anshul Sharma, |
Assistant Environmental Engineer, U.P. {M’é/ |
Pollution Control Board, Ghaziabad. |

12
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ANNEXURE-A1

AL NASIR EXPORTS PVT LTD

SLAUGHTER DETAILS { AM & PM ) DETAILS

DATE AM REJECT PASSED DATE PM REJECT PASSED
17-04-2024 192 0 192 18-04-2024 192 0 192
18-04-2024 0 0 _ 0 19-04-2024 a 0 0
19-04-2024 192 T 191 20-04-2024 191 0 191
20-04-2024 0 0 0 21-04-2024 0 0 0
21-04-2024 192 1 191 22-04-2024 191 0 191
22-04-2024 192 1 191 23-04-2024 191 0 191
23-04-2024 192 2 190 24-04-2024 190 0 190
24-04-2024 192 2 | 190 25-04-2024 190 0 180
25-04-2024 48 0 .. 48 26-04-2024 43 0 48
26-04-2024 0 0 0 27-04-2024 0 0 0
27-04-2024 192 0 192 28-04-2024 192 0 192
28-04-2024 192 2 190 29-04-2024 190 0 190
29-04-2024 192 1 191 30-04-2024 191 0 191

TOTAL 1776 10 1766 1766 0 1766

K. Tyagi
D'{j&c " 2313
vaterinary Officet |
AL Nasit Exper b bad (UF)
Bhoorgarhi, Dasna,

2

Dr. Purshotam Das Singhal

Reg. No. VCI - 3640
Vaterinary Officer
AL Nasir Export Pvi. Ltd,

Bhoorgarhi, Dasna, Ghaziabad (U.P.)
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AL NASIR EXPORTS PVT LTD
SLAUGHTER DETAILS { AM & PM ) DETAILS
DATE AM REJECT PASSED DATE PM REJECT PASSED
30-04-2024 192 2 190 01-05-2024 190 0 190
01-05-2024 200 2 198 02-05-2024 198 0 198
02-05-2024 0 0 0 03-05-2024 0 0 0
03-05-2024 200 2 198 04-05-2024 198 0 198
04-05-2024 200 2 198 05-05-2024 198 0 198
05-05-2024, 200 3 197 06-05-2024 197 0 197
06-05-2024 200 2 198 07-05-2024 198 0 108
07-05-2024 200 3 197 08-05-2024 197 0 197
08-05-2024 200 2 198 09-05-2024 198 0 198
09-05-2024 0 0 0 10-05-2024 0 0 0
10-05-2024 200 4 196 11-05-2024 196 ] 196
11-05-2024 200 2 198 12-05-2024 198 0 198
12-05-2024 200 3 197 13-05-2024 197 0 107
13-05-2024 200 4 196 14-05-2024 196 0 186
14-05-2024 200 3 197 15-05-2024 197 0 197
15-05-2024 200 4 196 16-05-2024 196 0 196
16-05-2024 0 0 0 17-05-2024 0 0 0
17-05-2024 200 5 195 18-05-2024 195 0 195
18-05-2024 200 P 196 19-05-2024 196 0 196
19-05-2024 200 3 197 20-05-2024 197 0 197
20-05-2024 200 4 196 21-05-2024 196 0 196
21-05-2024 200 5 B 195 22-05-2024 195 0 195
22-05-2024 200 4 196 23-05-2024 196 0 196
23-05-2024 0 0 0 24-05-2024 0 0 o
24-05-2024 200 4 196 25-05-2024 196 0 196
25.05-2024 200 5 195 26-05-2024 195 0 195
26-05-2024 200 4 196 27-05-2024 196 0 196
27-05-2024 200 5 195 28-05-2024 195 0 195
28-05-2024 200 3 197 29-05-2024 197 1 196
29-05-2024 200 4 196 30-05-2024 196 0 196
30-05-2024 0 0 _ 0 31-05-2024 0 0 0
TOTAL 5192 88 | 5104 5104 1 5103

W

’ g o B
_ Purshotam Das Singhal
Q{Wl/ s PLFI{ag. No. VCI - 3640

Dr. R. K. Tyagi Vaterinary Orficer
VC - 2313 AL Nasir Export Put. Ltd.
Vi:-tj:ﬂ“aw Officer Bhoorgarhi, Dasna, Ghaziabad (U.P.)

f Pvt. Lid.
BhotLrgaNn?flt;aE:ap.oemﬁabad )
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AL NASIR EXPORTS PVT LTD
SLAUGHTER DETAILS { AM & PM ) DETAILS
DATE AM REJECT PASSED DATE PM REJECT PASSED
31-05-2024 200 5 195 01-06-2024 195 1 194
01-06-2024 200 5 195 02-06-2024 195 0 195
02-06-2024 200 4 196 03-06-2024 196 0 186
03-06-2024 200 4 , 196 04-06-2024 196 0 196
04-06-2024 200 4 ' 196 05-06-2024 196 0 196
05-06-2024 200 5 | 195 06-06-2024 195 0 195
06-06-2024 0 o 0 07-06-2024 0 0 0
07-06-2024 200 4 198 08-06-2024 196 0 196
08-06-2024 200 4 196 09-06-2024 196 0 198
09-06-2024 200 5 195 10-06-2024 195 0 195
10-06-2024 200 4 | e 11-06-2024 196 0 196
11-06-2024 200 4 196 12-06-2024 196 0 196
12-06-2024 200 4 196 13-06-2024 196 0 196
13-06-2024 0 0 0 14-06-2024 0 0 0
14-06-2024 200 5 195 15-06-2024 195 0 195
15-06-2024 200 4 | 196 16-06-2024 196 0 196
16-06-2024 0 0 0 17-06-2024 0 0 o
17-06-2024 0 o 0 18-06-2024 0 0 0
18-06-2024 200 FE 196 19-06-2024 196 0 196
19-06-2024 200 4 196 20-06-2024 196 0 196
20-06-2024 0 0 0 21-06-2024 0 0 0
21-06-2024 200 3 197 22-06-2024 197 0 197
22-06-2024 200 4 196 23-06-2024 196 0 196
23-06-2024 200 4 196 24-06-2024 196 0 196
24-06-2024 200 4 196 25-06-2024 196 0 196
25-06-2024 200 4 196 26-06-2024 196 a 196
26-06-2024 200 5 165 27-06-2024 195 o 195
27-06-2024 0 o | 0 28-06-2024 0 0 0
28-06-2024 200 5 ' 195 29-06-2024 195 0 195
29-06-2024 200 4 196 30-06-2024 196 1 195
TOTAL 4800 102 4698 2698 2 4696

(=2

v

Dr. R. K. Tyagi

UPVC - 2313

Vaterinary Officer
AL Nasir Export Pvt. Lid.
Bhoorgarhi, Dasna, Ghaziabad (U.P.)

\

Dr. Purshotam D, i
as Sin
Reg. No. VCI - 3640 ghai
Vaterinary Otficer
AL Nasir Export Pvt, L td.
rgarhi, Dasna, Chaziabad (UPR)

15



299

AL NASIR EXPORTS PVT LTD
SLAUGHTER DETAILS ( AM & PM ) DETAILS
DATE AM REJECT PASSED DATE PM REJECT PASSED
30-06-2024 200 3 197 01-07-2024 197 0 197
01-07-2024 200 5 195 02-07-2024 195 0 195
02-07-2024 200 4 196 03-07-2024 196 0 196
03-07-2024 200 5 195 04-07-2024 195 0 195
04-07-2024 0 0 0 05-07-2024 0 0 0
05-07-2024 200 S 195 06-07-2024 195 0 195
06-07-2024 200 B 195 07-07-2024 195 Q 195
07-07-2024 200 4 166 08-07-2024 196 0 196
08-07-2024 200 4 186 09-07-2024 196 ] 196
09-07-2024 200 4 196 10-07-2024 196 0 196
10-07-2024 200 4 196 11-07-2024 196 0 196
11-07-2024 0 0 0 12-07-2024 0 v} 0
12-07-2024 200 5 195 13-07-2024 195 0 195
13-07-2024 200 4 196 14-07-2024 196 0 196
14-07-2024 200 4 196 15-07-2024 196 0 196
15-07-2024 200 4 196 16-07-2024 196 [ 196
16-07-2024 200 4 196 17-07-2024 106 0 196
17-07-2024 200 4 196 18-07-2024 196 0 196
18-07-2024 0 0 0 19-07-2024 0 i} [}
TOTAL 43800 105 4695 4695 0 4695
<ol /i \

r. R. K. Tyagi
IJvup-vc = 2313
vaterinary Officer

AL Nasir Export Pvt. Ltd.

Bhoorgarhi, Dasna,

Ghaziabad (U.P.)

Dr. Purshétam Das Sj
inghal
Reg. No. vCi - 3640 g
Vaterinary Officer
AL Nasir Export Pwt, Ltd,
Bhoorgarhi, Dasna, Ghaziabad (U.P)
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300 - ANNEXURE-A2
%P5 GROUND WATER DEPARTMENT

[$ 1) fiply
G )
‘\.: ‘o i -_1"“-_!.).“( '.|| '-Fi\|-!'|

N Lovernmenl of UL ar Pradosh

Form 8 (E)
[See rules 15(2))
(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE
FOR SINKING OF EXISTING WELL FOR INDUSTRIAL/

COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND

WATER)
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO:

REG017479
VALID FROM 22/11/2021 TO 21/11/2026

Registration No.: 202106000519
Wame of the Owner MOHD SALEEM QURESHI

Azzeess of the Apphicant Khasra No-2761 Bhorgarhi, Applicalion Form Seral No. GZBD0621RINDO3S
Dasna Graziabad

Oste of Submussion 2310672021 Specimen Signature

Co~zary Name Al Nasir Exports Pyt Lid Company Address Khasra No-2761.

village Bhoorgarni,
Dasna, Ghaziab

Location Particulars

Dt Ghaziabad Block RAJAPUR
Municipally/Corporation
Pt 14, Whasra No. Khasrs No-2781. yiepe i i
Bhoorgarly,
N/A
Ylarg No /Holging No.

Particular of the Existing Well and Pumping Device

10442012
Onte of Construction/Sinking 11
! the Wen

Tube WollBorng Dopih of the Weil (In meter) 48,00
"roe of wel

" JandRogCenificate (2) (2) min
; : e —

L

" 8
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Oowrsio,m. et ende atg
Purpese of well

Industrial Assembly Sizo(For Tube Wall)

Stramer Poston (F o Tube Weln

Tvoe of Punp Useg Submersible HP of the Pump 7.50
Ooeeational Dy oo Clectr o Motor Rato of Withdrawal (m i ) 3000
MdEmwm(hCmo!Ehm Pump) 11/04:12012

Havmur A%owabile Rate of 000 Maximum Allowable Running 1000
WiNorawal (= ne ) Hours Par Day
wmmmosmmm e
Wth We reed this much ground water to continuously run our plant on daily basis for both both

NOE. o 'ndustnal as well as domestic usage.
TS r oA
.'- . : - _: i . ——




» + Tho depth ol the piezometer should e sames ns is case of H pumping well fraom which geound waler s Daing
absteacled I mere than one plezometer are mstaliod e second prezomater should monitor the shallow ground wile
regime. 1wl facdilate shallow as well as doeper ground witer aquifer manitoring

« * No. of prezomelers o be conslructed & Type of waler lievel monilorng mechamsm shall be as per below table

Monitiring Mechanism

. Quantum of Groumni! waler withdrawal No.of plezomelers
R (cumida i DWLR with
. b L i Manual
; Telemelry
1 < 10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
$ > 500 2 0 2

* The measuning frequency should be monthly and nccuracy of measurement should be up to cm. the reported

measurement should be given in miter up 1o two decimals
* For measurement of water level sounder or automatic water level recorder (AWLRY Digital Automalic watar level

ecorder (DWLR) with telemetry system should be used for accuracy.
* The measurement of water level in piezometer should b taken, only alter the pumping from he surrounding lube wells

n3s been slopped for aboul four 1o six hours,
= All the detadls regarding coordinates, reduced level (wilh respect to mean level), depth. zone laped and assembly

i9wered should be provided for brnging the plezometer into tha Hydrograph Monitoning System for Ground Water

O=panment. Uttar Pradesh, and for s validation.
* The grouna water gualily has to be monitorod twice in o year during pre-mansocn (May/June) and posl-monsoon

{Ccicber hovernber) perods. Quality may be gol analyzed lrom NABL approved lab, Besides. one sample (1 It capacity

octe) to the concerned Director, Ground Water Depariment, Ultar Pradesh, lor chemical analysis.
= & Permanent display board should be Installed ot plezcometer/Tube wells site for providing the location, piezometer/ tube

wel mumpber ceplt and zone lapped of piezometodtibie well lar standard referencing and denlification.
* Ary other stte-specific requirement regarding safuly and access lor measurement may be laken care of,

* (17} Any other condition(s) thal may be imposed by (he cancerned Authority.
112, In case. any of the particulars | informaton furmishied by the applicant in his application for 1ssuance of this permit s

foum 10 be noorrect during venlication at any subsequent stige, this permit is iable for concellation

e SPECIFIC CONDITIONS
(&) For Ingustnal User No Objectien Cerlificale lor ground waler extraction by industries shal| be granted subject to the

foirenvg specihc condiions

1) 5o Obyection Certficate shall be granted only in such cases where lacal governmen) ol il
19 supply Ihe desired quantity of water Supply agenci

1) A8 industrurs shisll Le required Lo adopt lalest witer efficient lechnologivs so as 1o reduce dependunce on ground waler

BN

o Al naustes abslracting ground waler in axcess of 100 mYd shall be required 1o undertake annual water audit through
G e tsteration o Iodian lngustoes (G T edecation Indian Chamber of Commerce ang Industry (FICCIY Natonal
Peoguctioty Council (HPC) cortiiod auditors and subnul audid roparts within iheee months of completion of the same to
Geound Harsr Deparment UMl Pradesn Al such niustries sholl l.loruquund 1o reduce heir ground water e
ust 20% wver the owst vy gaaes raugh approjmate nivans "
) C cuction of ehsarsation wails Jtpnarzoammtut s ) vithin tho preovses ang Inglallation of appropriaty waler level

-
AE— o i Generol Condibon 1u 10 shall be man, oy for ing dr

Ao hanEG o i (et J 11 Guniet “ sl na! proposing

mm moes (har 10 ' day of ground vides aned Futitatmag of winlor luyest shy) b g by the :;tﬂ:m 3

By s ten Lecd of o oo e:lulnm:a ol
Dezometgr (Qbserstion dell) shal

; thes guiar2caeniestint whill Day thee sima as hal of
Depth and aguiler zone lapped i1 Iha (o O 1he Mmping wew weig. p

ﬁ hall be subsulted onlne W e Ctuurad Nater Deguatingnt (10
B rochange i iy

~ proponenl e requited (G adopl tuo! lap tain walon Birvesting
: :::;: are hely .::“1“ W“" water (chemical, pharmacoutical dyos. gments, poj ‘

Wcides, fertiizers, staugliur v, wrihanives i ) shiall stor e harvagigg ran wa

W‘Mmmm

et P ST




e 30 B mamrcnicen

e : are Ikely to cause ground water pollution q. Tanning. Slaughter Houses, Dye, Chemicalf

e
- Potrochemcal,
A e, Coal washeries. ciher hazardous uns ol (A per CPCB Wist) noed 1o undertake necessary well head

the lollowing

SIERir proyects thal require dewainnng, proponent shall be requirad fo carry oul reguiar moniaring of
WG Fate (1sing & deatal water flow meler) and submil the data online to Ground Water Depariment, U™
e records and resulls should bo relaned by tho proponont for two years, for inspection or reporing

e Ground Water Management Conneit
Bwage Trealment Plants (STP) shall be mandatory for now projocts, where ground water requirement i
The water from STP shall bo ulilzed for loilot flushing, car washing, gardening efc.
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5/27/24, 3:35 PM

BULK USER IN NOTIFIED AND NON-NOTIFIED AREA
UHTOT U5 &

[UIS 10(1) or 11(1)

[STR YaxT

Applicant's Details
3l

Type of Applicant

3TAGH BT UPR

Application Date
3mde fafy

Name of the Applicant

3P BT A

Mobile No.

HiEEd T3

Date of Birth
STl

Nationality

IgTar

Aadhaar Card Number

House No./Flat No./Building No.
BT HO/FAE HO/UGT HO

City/Town/Post Office
TREWIIRE Jifed

District

SRR

Designation

Uq

Company Address
PO BT Tdl

Details of Existing Well
DU BT

District
o[ UqG

Plot No./Khasra No.
Wle TBITREERT H&AT

Ward No./Holding No.

about:blank

(o]

GROUNDWA

Form 8 (B)

[See rule 14(1)]

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF
WELL FOR ANY COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR

BT 3Tde U

cosaioANNEXURE-A3
ER DEPARTMENT

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

f the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
, 2019 T GATIEH 10 (1) IT 11 (1)]

o o ga e

Behalf of Firm/Company

MOHD SALEEM QURESHI
9411858902

26/01/1976

Indian

4170-7084-3020

Khasra No-2761 Bhorgarhi,
Dasna, Ghaziabad
GHAZIABAD

GHAZIABAD

Manager

Khasra No 2761, Bhoorgarhi,
Dasna, Ghaziabad.

Ghaziabad

Khasra No-2761, village
Bhoorgarhi

N/A

Application Number

Tde dET

30/04/2024

Email ID.

ELEE e

Gender

fefm

ID as Address Proof

fArara o 3 Sg et

Uploaded Aadhaar Card
IS 4T T SMUR FTS

Locality/Village
HgedlAla
State

g

Pin Code
A os

Company Name
HUT BT AW

Authorization Letter
LF}

Block

1Y)

AP

Municipality/Municipal Corporation

TR uifere AR fAmw

Uploaded Land Details
3uats far mar Yffy &1 faavor

GZBD0424RIN0815

Sharikkhan96@gmail.com
Male
Aadhaar Card

Dow nload

Uttar Pradesh
201015
Al Nasir Exports Pvt Ltd

Dow nload

RAJAPUR
No

Dow nload
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https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEpmgCgNrDzbxED0P/jvV6wf/MOGHFewrjqb2DcXiozTK/eIJwfbjKds
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLxeTvTZyX3F24LCtzRIRo2jPAZx8fi/l4
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQb+ZwxrqrHAF3K1E5VkuXYt0LmOOlNBM4HgLzXkj841P5Rc2AUqQ9pVnsxEhUfrsGGlrp5zmyq/uvue4GsEvm5xGrY4FthNI7Q==

5/27/24, 3:35 PM

3 O Segistration Form

Uploaded Google / Toposheet  Dow nload
Map
3uars faar T $u &1 I /
CRIRICR:
Particulars of The Existing Well
faem= U BT
Date of Construction/Sinking 11/04/2012 Type of Well Tube Well/Boring
of Well DU PTUPR
% o Fmfor fafy
Discharge of Tube Well 10
(cum./hr)
gadd &1 g (cum./hr)
Housing Pipe If Any Yes Approx. Length of Housing Pipe (In 48.00
ﬂ%aﬁ% ? meter)
BRI Uiy @Y srgwtia | (Hiew #)
Approx. Diameter of Housing 100.00 Material of the Housing Pipe & Blank PvVC
Pipe (mm) Pipe
BISRIT Urdy 1 Srgaid s TSR ISy vd e sy Y wrnh
(Rrefiiiex #)
Strainer Details
Cad)
Material of Strainer PvVC Number of Strainer(s) 2
TR o gkt VR o "=
S.No. Strainer Installed at what Depth from  Strainer Installed upto what Depth Length (In Diameter (In
hH Ground Level (in Meter) from Ground Level (in Meter) meter) millimeter)
TR R, YR AP s wefd 'R, Y- A Fat 1w ae wifta g darg (few R (frefiviex 9)
g (Hiex 8) (Hez #) o)
1 48.00 54.00 6.00 100.00
2 54.00 60.00 6.00 100.00
Approx. Depth of Well (In 60.00 Whether There has been Any Adverse No
meter) Report Regarding Water Quality of the
PU BT AT TeTS (Hex ) Well?
FITFU & o B Il & Ga9 J Dig
ufopa Rald 82
Ground Water Level (In meter) 7.10
YoTd &R (Hiex ¥)
Details of Existing Pumping Device fa@@m dftit Susor &1 faazor
Type of Pump to be Used Submersible Pump Capacity (In m3hr) 10.00
TR A 9 919 U9 T UPR UY &t (m3hr)
Horse Power (H.P.) 2.00 Length of Suction Pipe (In meter) 48.00
B UraR (Tt ORI Y @1 darg (Hiew H)
Operational Device Bectric Motor Date of Energization 11/04/2012
R SUHIT faggdimror fafy
Details of Utilization of Well
U & ITART BT
Purpose of the Existing Well Industrial
faervm o w1 3ERA?
Annual Running Hours 3300.00 Annual Days 330
i IuAiT (8¢ ) i It (31 /)

about:blank


https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQb+ZwxrqrHAF3K1E5VkuXYt0LmOOlNBM4GQZAAaah1t9Fp8EJD9j85iD8bc2g8qGg0KeuL5sO3AZDbei9rQN3RQ=

5/27/24, 3:35 PM 3 qﬁegistration Form
Daily Running Hours 10.00 ether the Water Supplied in Well No

éﬁ$ IUGRT (‘Ei% ﬁ) Area Through Pipe Water Supply or
Not?
T &1 ° o7t 1 3Myfel urgy Sremyfd &
AT Bt 82
Please Submit Mode of Effluent Treatment Plant Please Mention Whether Obtained NOC Yes
Treatment of Waste from Uttar Pradesh Pollution Control
Water/Effluent (For Industries) Board for Discharge of Effluent/Waste
SUTY 5Id FT IUAR YOIt W Water or Not?
(STRTRY) PG I DX [P FIT I Y= Uyl
o 91 ¥ Sk yare/smiE wi@
W18 3 SFTUFRI THTOT U T = foram
T @ 3T Y
Upload NOC Dow nload Length of Section Pipe (in Meter) 48.00
TR IO TS B TR UI3Y B g (Hiex H)
Whether Rain Water No Any Other Information Which You N/A
Harvesting Structure has been Would Like to Furnish
Constructed within the Eﬁé’ 3R BRI S 3T Ygd W‘—ITE‘IE%
Premises? ?
w1 IRER | qut et S
T %1 fAmfor fsar mar 82
Maximum Allowable Annual Extraction of Ground Water: 33000.00

Affidavit on non judicial stamp paper of Rs, 10 that no alteration/ modification of well against the details Dow nload
submitted at the time of filling up application for grant of N.O.C. will be done.

10 TUA & TRAF R T TR W MUY T WRgd HA & e 3 o1 § o ag sfeaf@a 8t fs sFmafr
THTUTYS YT B 8 WX T TS U WR Y 31 715 AFSRI & favg 3mded gR1 %Y A fbdl voR & agamal
TRad= el fPu sIma 1|

Does industry come under No

MSME ?
T I MSME & 3idifd ST @
?

NOC Issued By:
SETYRT Y101 9 (5RT fAfa)

Central Ground Water Authority Yes

F=ig ynt s miftreor

Certificate Number REG010236 Issue Date 17/02/2022
YHTUTGS I IEUCERGID]

Expiry Date 10/11/2023 Upload Certificate Dow nload
sifaw fafy THIUTIS IS B

Ground Water Department Uttar Pradesh No
ymf 9 faURT IW U WBR

When N.O.C. is not valid at the date of filling the application
T TR FHIOT 0 3rde WA B Al # o T R

Date of Expiry of N.O.C 10/11/2023 Date of filling application for renewal 12/04/2024
Any clarification Report Reason For Pendency

affidavit on non judicial stamp  Dow nload Certificate regarding non/ partial Dow nload
paper of Rs. 10/- regarding availability of fresh water/ treated

non availability of water waste water supply from the

supply from local government concerned local government water

agencies in cases where supply agency in cases where

ground water requirement is requirement of ground water is more

up to 10 m3day than 10m3/day

about:blank 3/23


https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEoFsWFqB6Bv5TpdZCPS2hG1rQGoJq7rug0j5jZRO/J4po9wbr/4VmukzkbLZokQ6U0=
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEpEEz1n7M4tlOR9bkjyI1A9acG6/wKsv6N/cnsl7UvLePJb8iSwja45DcyjJT1MO9HS7OB+kjhEWw==
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEofLYBCnUT6C9HitiWt4TFh4eFw5XGQlDOsmIWAYHnyIGiqbeQ5bsKX
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErjry/4DtXKj7rLBnpUDyQRufdXQaFmk3AOPRKdZ8cHhjxqXoZEcCULg6Uy3OefP3xU63M0GK0EauBzQtPB2qMy
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEo9Av94SzBtDyhyMsXJqx0yjPgCS0oEK68B16K0N+Q3fBx3yOOLmfLBOaYZcwWsZ54v+f/M5urgNPhmPdt/8RusP6m6Zbd0+38=

5/27/24, 3:35 PM

Ground water quality data of
bore well/ tube well/ dug well
in respect of existing
industries from NABL
accredited
laboratories/Government
approved laboratories

Impact Assessment report:
All projects
extracting/proposing to
extract ground water in
excess of 100 m¥day in
Notified and non-notified
areas shall have to
mandatorily submit impact
assessment report of
existing/ proposed ground
water withdrawal on the
ground water regime and also
socio-economic impacts
report prepared by accredited
consultants. Pro-forma for the
report is given in Annexure-1.

Reason for renewal of N.O.C.

.33t & Tdfevor $1HRUr

Against Case

about:blank

Dow nload

Dow nload

For the industrial use of
groundw ater.

No

3 O 7egistration Form
P

oposal for rain water harvesting/
recharge within the premises as per
Model Building Bye Laws issued by
Ministry of Housing & Urban Affairs

Affidavit on non judicial stamp paper of
Rs, 10 that no alteration/ modification
of well against the details submitted at
the time of filling up application for
grant of N.O.C. will be done

Dow nload

Dow nload
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https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErBGmleKn7wpui6aJl8CzS0PSJFI6Hj3qBi+N0VmRn5tE4c2yc3jzLI0ahdEXnx6e0=
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErHfeR/5cxoXLor40dqw+RgQgvBM+uLXnlT8SXiMSNq/AeIqWnmV7mnS4FWqz5j1oL6KWLNyCF076fYHNc6BH9i
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEr6q84NfxssUYpztTN8pqLwtWaYTXWKggAZ+nTHc7MhTQ03rdvb0owR4UL64gQGkkY=
https://upgwdonline.in/apps/ApplicationForm/GetFile?fp=pGovK3IWQ4nIhj/kSEBfqYpErKUgVcT6qga60oPizIy1rYKA3VZ787eBK4MS5x+Q+UdIsX5L9aBd7JR00LpTSueeuVR9I4sFojbZc650tbW+l43ke2FZK3Pb33blAwnV9Ne/B26i+ihoa7x1Osa/iw==

5/27/24, 3:35 PM 3 Ogegistration Form

Declaration by the Applicant
3ffdaeh R IGUNUl

I do hereby declare that the particulars fuenished herein above are correct and true . | understand that in case any of the information and
particulars is found to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be
rejected/cancelled ..

B TagaRT Dftd &1 § [ SR fed e fomor wet 9 9 § | H o § % afe g usdra & R et off TR R Stied faavon s o e at
IR IR BT i a/fRd fp g oI A ghmr

| Agree/H T8HA §
Note/d\e

e Separate application form should be used for registration of each individual w ell.

e The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction |
alteration shall be duly authenticated.

¢ In case any of the particulars/information is found to be incorrect at any stage of verification | scrutiny, the application is liable for rejection.

¢ In case any of the particulars/ information furnished is found to be incorrect at any stage even after issue of the AUTHORIZATION/
NO_OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, same shall be liable for cancellation.

e Please write 'N.A.' against those items w hich are not applicable.

¢ Please attach the follow ing documents along w ith the application:

e (a) Document show ing proof of ow nership of land;

e (b) Photocopy of Aadhaar card / voter ID | ration card | any other proof of identification

e (c) Map show ing location of the proposed w ell, w hich have been referred to in item no.2(a), (b)and(c)

e (d)Affidavit referred to in item no. 5.

e (e)Affidavit referred to in itemno. 7.

e (f) Copy of N.O.C. as referred in itemno.3.

¢ Additional Documents to be submitted w ith the application

e (I) For Industrial User;

e (a)An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of w ater supply from local government agencies in cases
w here ground w ater requirement is up to 10 m*day.

e (b) Certificate regarding non/ partial availability of fresh w ater/ treated w aste w ater supply from the concerned local government w ater supply
agency in cases w here requirement of ground w ater is more than 10m®/day.

e (c) Ground w ater quality data of bore w ell/ tube w ell/ dug w ell in respect of existing industries from NABL accredited laboratories/Government
approved laboratories.

e (d) Proposal for rain w ater harvesting/ recharge w ithin the premises as per Model Building Bye Law s issued by Ministry of Housing & Urban
Affairs.

« (e) Impact Assessment report: All projects extracting/proposing to extract ground w ater in excess of 100 m*day in Over-exploited, Critical and
Semi-critical areas shall have to mandatorily submit impact assessment report of existing/ proposed ground w ater w ithdraw al on the ground
w ater regime and also socio-economic impacts report prepared by accredited consultants. Pro-forma for the report is given in Annexure-1.

e (Il) For Commercial User:

e (a) In cases where dew atering is involved, submission of impact assessment report prepared by an accredited consultant on the ground
w ater situation in the area giving detailed plan of pumping, proposed usage of pumped w ater and comprehensive impact assessment of the
same on the ground w ater regime shall be mandatory. The report should highlight environmental risks and proposed management strategies to
overcome any significant environmental issues such as ground w ater level decline, land subsidence etc.

¢ (b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of w ater from any other source in case w ater is required for
construction in safe and semi critical areas.

e (c) Certificate from a government agency regarding non availability of treated sew age w ater for construction within 10 km radius of the site in
notified areas.

e (d) Certificate of non-availability of w ater from local government w ater supply agency in respect of all categories of assessments units for
commercial use.

e (e) Details of w ater requirement computed as per National Building Code, 2016 (Annexure I), taking into account recycling/ reuse of treated
w ater for flushing etc. (in case of completed infrastructure projects for commercial use).

¢ (f) Completion certificate from the concerned agency for infrastructure projects requiring w ater for commercial use.

e 7. The District Ground Water Management Council reserves the right to ask for any other document(s) from the ow ner applicant for examination
of the merit of the case.

about:blank 5/25






310 ANNEXURE-A5

IRRIGATION MANAGEMENT PLAN FOR THE
UTILIZATION OF TREATED EFFLUENT

AL NASIR EXPORTS PVT. LTD.
Khasra No. 2761, Bhoorgarhi Road, Bhoorgarhi Dasna Ghaziabad

201015(U.P.) _—

Agronomist, AICRI
Manoj Mishra
Assistant Director, Directorate of Research

=

-~ e _o%
e - — —
—

Chandra Shekhar Azad Univérsity of Agriculture &
Technology, Kanpur- 208 002 (U.P.) e »
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Introduction

A slaughterhouse is a highly efficient facility where animals are slaughtered to harvest
their meat for human consumption. Slaughterhouses act as a starting point of the meat industry,
where the stock comes from farms / market to enter the food chain. They have existed as long as
there have been settlements too large for individuals to rear their own stock for personal

consumption. India is the largest resource of livestock population in theworld.

Livestock available for slaughtering comprises of animals namely - Buffaloes, Sheep and
Goats. The Indian meat industry is currently on the track of a remarkable leap forward. The
global demand for Indian meat and meat products is increasing considerably during the years.
We also have one of the largest domestic markets for our meat and meat products.
Slaughterhouses are also a good source of meat, protein and calories (FAQ 1992), the reported
per capita availability of meat in India is about 1.4kg per annum, which is rather low compared
to 60-90kg in European countries. As reported by the Ministry of Food Processing as of 1989, a
total of 3616 recognized slaughter houses slaughter over 2 million cattle and buffaloes, 50
million sheep and goat, 1.5 million pigs and 150 million poultry annually, for domestic

consumption as well as for export purposes.

As the above data suggests slaughterhouse industry has a bright scope and future in India.
The meat processing industry is one of the largest consumers of fiesh water used in the
agricultural and livestock industry worldwide. Slaughterhouses produce large amount of waste
water because of the slaughtering process and cleaning of facilities. Slaughterhouses need
significant treatment for a sustainable and safe discharge to the environment due to the high
content of organics and nutrients. Therefore the treatment and final disposal of slaughterhouse's
waste water are a public health necessity. Irrigation Management Plan is a necessity because it
reduces the impact on environment, health hazards, etc. Thus an onsite treatment using combined
processes would be the best option to treat and disinfect the slaughterhouse effluents. The

slaughterhouse effluents are safely discharged on to the agricultural land.

28



Slaughterhouse wastes are a potential reservoir of bacterial, viral and parasitic pathogens
capable of infecting both animals and humans. A quick cost effective and safe disposal method is
thus essential in order to reduce the risk of disease following animal slaughter. Different methods
tor the disposal of such wastes exist including composting, anaerobic digestion {AD), alkaline
hydrolysis, rendering, incineration and burning. Composting is a disposal method that allows a
recycling of the slaughterhouse waste nutrients back into the earth.

The type of waste produced by the separate operations in the slaughterhouse shown as under -

Source Waste

Stockyard Manure

Killing floor Blood

Plucking Hair & Dirt

Inside removal Paunch, Manure & liquor
Rendering Stick liquor, Press liquor
Carcass dressing Flesh, grease, blood, manure
By product Grease, offal

It is necessary for safety disposal of all the waste.

On the request of management of Al-Nasir Exports Pvt. Ltd. Bhoorgarhi Dasna situated
in District Ghaziabad. A visit of the unit was undertaken by the team of CSAU, Kanpur on dated
28-10-2021 for investigations, inspection and collection of data. Also for the assessment of
utilization of treated waste water, for creating and inspecting an efficient irrigation plan made by

the slaughterhouse and verify water itrigation plan keeping in view of standards notified G.S.R.
35(E) Mo EF & CC, January 14, 2016.

Composition of Team:

1. Dr. Y. K. Singh Agronomist, AICRIP, Rice
2, Dr. Manoj Mishra  Assistant Director, Directorate of Research

Slaughter House Officials Present During the Visit

1. Nazimuddin khan (Manager)
2. Sharik Khan (ETP Incharge)

(Annexure-1)
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Observations & Discussion:

Observations of the slaughterhouse waste water treatment plant working verification and
other conditions, particularly with respect to waste water treatment plant, water uses and quantity
of waste water discharge. Thus our observation based on data information provided by
slaughterhouse. The figures of water discharge and usage have been estimated subject to
correctness/authenticity of the data submitted by slaughterhouse. So the precise comments can
only be confirmed by the slaughterhouse during the period.

After the visit observations, calculations and generation of reports are carried out on the
basis of inputs provided by the slaughterhouse. The adequacy of the irrigation management plan
is also based on the data provided by the slaughterhouse with respect to area available,

plantation/cropping pattern and record of the land, etc.

Overview of Slaughterhouse
Al-Nasir Exports Pvt. Ltd. is located at BhoorgarhiDasna, Ghaziabad U.P. lt is spread in

an area of 37139.53 m2 with Effluent treatment plant sitting in 3500m2 area. It has an
infrastructure for a maximum slaughtering capacity of 500 Animals/day. The plant has a
processing capacity of] i
Frozenmeat- 38MT/day
By Product
MBMI11-MT/day.
Tallow4 MT/day

The general slaughtering process is as follows-

1.  Anti-mortem
2. Lairage
3.  Slaughtering and Bleeding
4.  Dressing
5. Evisceration
6.  Carcass splitting
Al-Nasir Exports Pvt. Ltd. Ghaziabad (Uttar Pradesh) is working with the present

slaughtering licensing capacity of 500 Animals/day.
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The waste water treatment plant in slaughterhouse was established and commissioned in
the year 2013 with a capital investment of Rs 1.64 crore. [t has a capacity to take full load of

waste water generated 204 m*/day.

Slaughterhouse Performance in the year 2020-21:

S. No. Particulars 2020-21
1. Duration of slaughtering 300 days

2. Waste Water generation/day 204 m’

3 Waste water generation in a year | 61200 m’

No. of average slaughtering days in 2020-21 = 300 days

The ETP is capable enough to treat the effluent by achieving desired norms of
UPPCB/CPCB. The treated effluent is having the desired norms as per UPPCB/CPCB drains out
through pump and pipeline for using as irrigation water by slaughterhouse as per their
requirements.

As per ETP adequacy report and data provided by the slaughterhouse

(Annexure-2)

Waste Water Generation

Waste water generation is observed on the basis of data provided by slaughterhouse and
ETP adequacy report made by ABM ENVIRONMENT CONSULTANTS, GHAZIABAD. The waste
water generation is about 204 m3/day while no. of average slaughtering days in 2020-21 are 300
days. The total waste water generation on the basis of 300 days in a typical year= 204 m3 X 300
days = 61200 m3.The waste water treatment plant has also been designed to cater the peak
generation of waste water 204 m3/day.

¢ Total treated effluent generation = 204 m3/day.

¢ Treated Effluent used in recycling and internal uses = 20 m*/day.

® Net treated waste water generation left for irrigation = 184 m’/day

® Total treated effluent generated left for irrigation during the year

184m” x 300 days = 55200m3/year.

(Annexure-3)
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Effluent Treatment Plant detail

Effluent is an out flowing of water or gas from a natural body of water, all from a human
made structures. The meat industry uses large quantities of water. In this process effluents in
slaughterhouse originate from lairage, slaughter and bleeding, dressing, paunch handling,
rendeting, processing and cleaning. Efficient disposal of effluent is important because of the
possible pollution of water for the purpose of treatment of effluent. Slaughterhouse has an ETP
which treats effluent in 3 different stages — Primary, Secondary and Tertiary.

Primary treatment includes 4 oil and grease traps, 3 holding tanks, 2 chemical dozing
tanks, equalization tanks and a primary setting tank. Secondary treatment includes 2 stage
activated sludge based biological treatment and setting tank. Tertiary treatment includes sand
filter and activated carbon filter. Treated effluent is recycled for irrigation purposes in Karnal
Technology,agreemental land and gardening purpose in slaughterhouse premises, washing boiler
and cooling towers. Sludge is dewatered by Sludge dewatering system, and in sludge drying
beds(both) which is further reused as organic manure.

For achieving the objectives :-
e Eliminate threat of diseases.
e Convert the effluent into a readily re-usable resource.
e Conservation of water and nutrients.

o Treated Effluent that can be safely discharged into agricultural land.
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The details of ETP of Al-Nasir Exports Pvt. Ltd. are as follows:

Sh. Description Quantity
No in Nos.
1 Oil and grease trap tank 1
2 Solid separators/screen 2
3 Holding tank 1
4 DAF SYSTEM 1
5 Equalization Tank 1
FMT
6 PST tank
7 Aeration tank | 1
Secondary Clarifier 1 1
Aeration tank 2
9 Secondary Clarifier 2 1
Filter feed tank

10 | Disinfection tank 1
11 Sand filter 1
12 Activated Carbon filter 1
13 Treated water tank 1
14 Sludge drying beds 4
15 Oil and grease trap tank 1
16 Solid separators/screen 2
17 Holding tank 1
18 DAF SYSTEM 1
19 Sludge dewatering system 1

(Annexure-4)
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Effluent Treatment Plant Detail

| 8. Description Size/Volume
No.
1.  Oil & Grease Trap 7.0m x 3.0m x 2.0m
2. Equalization Tank N . 20.0m x 10.0m x 3.0m
3. Flash Mixing tank I 2.5m x 3.5m
4. Primary Clarifier 10.0m x 4.0m
3. Aeration Tank-1 220mx 11.0mx 3.5m
6. Secondary Clarifier-1 10.0m x 3.5m
7. Aeration Tank-II 20.0m x 10.0m x 3.5m
8. Secondary Clarifier-II 10.0m x 3.5m I
9. Sand Filter 1.5mx2.5m
10. Activated Carbon Filter 1.5mx2.5m
11. Treated Water Storage Tank 16.0m x 10.0m x 3.5m

The above specifications of effluent treatment plant have been received from the report
provided by Al Nasir Exports Pvt. Ltd. .

(Annexure-5)
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CPCB Protocol for Water usage
As per Ministry of Environment, Forest & climate change recommendation, for the
application of treated effluent the requirement varies from soil to soil and crop to crop. The
average effluent requirement varies from 170-225 M3 per hectare per day for irrigation of

sandy loam soils.

Soil Structure Effluent_loadﬂlg rate (m3/ha/day)
Sandy loam 170-225

Existing arrangement for treatment of effluent generated

During the typical year the slaughterhouse generated effluent about 353 M3/day. The
slaughterhouse has fully fledged effluent treatment plan to treat the generated effluent as per
norms of CPCB and also mentioned in ETP adequacy report made byABM Environment
Consultants, Ghaziabad.

The slaughterhouse has installed primary and secondary effluent treatment on the basis of
maximum effluent generated 204 m3/day.

The primary effluent treatment system has physical and chemical treatment. The
secondary system is based on activated sludge system and acts as a biological treatment for
effluent. The third phase is the filtering phase. The slaughterhouse consists of Sand and
Activated Carbon filters respectively. As per ETP adequacy report the capacity of the ETP plant
is considered as adequate to handle the generated effluent from the plant at operational
capacityof 500 slaughtering of animals. The treated effluent assessed by ABM Environment
Consultants ,Ghaziabad 2012 Year and found that treated effluent quality is within the norms.

(Annexure-6)

e
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Command area identified

A detailed survey of the area is carried out to find the plantation pattern. 1t has been
observed that the area of the slaughterhouse used for irrigation is divided into 3 parts i.€.0.884 ha
under Kamal Plantation Technology, about 0.35 ha area under gardening and 4.49 ha under
cropping.

As per soil testing report, the soil of the slaughterhouse {used for irrigation) is sandy
loam.

The slaughterhouse owns the land area of irrigation.

The details are as follows:-

S Location Total Distance Mode of effluent
No. available from unit transport
land in (M)
hectares
1 Area under Karnal Technology 0.884 6 Mtrs. Pipeline
Plantation
2 | Area under gardening 0.35 Inside the | pipeline
premises
3 | Areaunder Cropping/ 449 100 Mtrs. | Pipeline
Agreemental Land
Total 5.724

(Annexure-7)

Physico-chemical properties of soil

S. No. Description Result
1. pH 7.84
2. Potassium (K) 2143
3. Sodium (Na) 258.6
3. Bulk density 1.29
4. Porosity 325
5. Electrical Conductivity (EC) 365
6. Sand 89 R
7. Silt 4.00
3. Clay 7.00
9. Phosphorus (as P»0s) 75.6
10. Organic Carbon 0.24

As per soil testing report provided by Noida Testing Laboratories soils of Al Nasir Exports
Pvt. Lid. are Sandy loam which is used for irrigation purposes.

(Annexure-8)
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Water Consumption in the Command Area

Water required for area under Karnal Plantation technology

Water required for irrigation with 300 Days @ 225 m*/ha/day at an interval of 4 Days.
Total treated effluent used 225 m® x 0.884 ha x 75 cycles = 14917 m’

Water required for gardening inside the slaughterhouse premises

Water required for irrigation with 300 Days @ 2235 m’/ha/day at an interval of 5 Days.
Total treated effluent used 225 m’ x 0.35 ha x 60 cycles=4725 m’

Water required for area under Cropping

Water required for irrigation with 300 Days @225 m*/ha/day at an interval of 10 Days.
Total Treated effluent used 225 m® x 4.49 ha x 37 cycles = 37379 m’

Waste water utilization detail

Location Treated waste water as per Area in Effluent
CPCB protocol & crop ha used (M)
requirement
Area under Karnal Technology | 225 X 75 cycles = 16875 0.884 14917
Area under gardening 225 X 60 cycles = 13500 0.35 4725
Area under cropping 225 X 37 cycles = §325 4.49 37379
Total 5.73 57021

The total 5.73 ha of land availability has been identified. Hence, the quantity of effluent to be
used in identified command area shall be 14917 m3/year for Kamal plantation, 4725 m3 under
gardening and 37379 m’ under cropping. The total utilization of treated effluent will be 57021
m3/year, which is higher than compared to effluent generated 55200 m3/year by the
slaughter house.

So the waste water consumption is more than waste water generation by Al Nasir Exports
Pvt. Ltd. which is as per CPCB/UPPCB norms. Therefore we can conclude from the above data

and records provided by the slaughterhouse that this imrigation plan is adequate.

{(Annexure-9)
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The Karnal Technology & its performance

In this method of plantation, trees are grown on ridges and treated effluent is disposed off
in furrows. The amount of the effluents to be disposed off depends on the age, type of plants,
climatic conditions, soil texture and quality of effluent. It is possible to dispose off treated
effluent through this technique.

This technique utilizes the entire biomass as living filter for supplying nutrients to the soil
and plant. Irrigation renovates the effluent for atmospheric recharge and ground storage. Further
as forest plants are used for fuel, wood, timber or pulp there is no chance of pathogens, heavy
metals and organic compounds to enter into the human food chain system.

Though most of the plants are suitable for utilizing the effluents, yet those tree species
which are fast growing can transpire high amounts of water and are able to withstand high
moisture content. The root environments of these plants are most suitable for such purposes.
Eucalyptus is one such specie which has the capacity to transpire large amounts of treated
effluent and remains active throughout the year.

This system generates gross returns from the sale of fuel wood. The sludge accumulating
in the furrows along with the decaying forest litter can be exploited as an additional source of
revenue. This technology does not require highly skilled personnel and restoring environment to
generate biomass for improving organic carbon, better production, productivity and fertility of
soil. Al Nasir Exports Pvt. Ltd. adopted the Karnal Technology in 0.88 ha of its own land and
planted eucalyptus in this area, which gives fuel wood, as well as for financial gain.

Plantation done by Al Nasir is not only economically beneficial but also helps in
maintaining healthy environment for plants as well as human beings. Under Kamal Technology
the remains of sludge in trenches is mixed with animal excreta and defoliated leaves which
improves organic carbon in the soil after decomposition. It not only improves soil health but also
the micro climatic conditions.

Therefore it is primarily seen that the performance of Karnal Technology is feasible for
treated effluent consumption, financial gain by selling wood products, improving soil health and

micro climatic conditions.
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Work force deployed for irrigation management plan

Al Nasir Exports Pvt. Lid. has:

ETP INCHARGE -
1 SHARIK KHAN (POST-Graduate Environmental Biotech).
SKILLED STAFF-

1. RAMSIMRAN

2. AARIF

3 GULZAR

4 SHAKIB

5 RASHID

BILAL
6 SAJID
(Annexure-10)
Conclusion-

v" The waste water usage is more than the waste water generated by Al Nasir Exports Pvt.
Ltd.

v" Hence the Irrigation Management Plan is adequate as per the data provided by Al Nasir
Exports Pvt. Ltd.

v" This report is made on the basis of data provided by slaughter house. It should not be
used as a legal document.

Suggestions-

1. This report is feasible when farmers agree to use the treated effluent in irrigation
of crops.

2. Al-Nasir Exports Pvt. Ltd. Is adopting Karmal Technology.

Technical expertise is required for carrying out the Kamal Technology.

4. Trrigation Management Plan should be revised at least in every 3 years by an
expert institute,

5. Lagoon should be as per norms of CPCB.

6. Suggestions given in ETP adequacy report/ CPCB/UPPCB regarding water quality

must be follgwed/implemented.
>

%)

(Y. K. Singh) (Manoj Mishra)
Agronomist, Assistant Directot
AICRIP, Rice C/_f"" Directorate of Research

[ &
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U.P. Pollution Coutrol Board

. ey
& 1;&\'.*.-.:'-""
b CONSENT ORDER
Ref No Dated : 12/03/2020
78826/UPPCB/Ghaziabad(UPPCBRO)/CTO/wate
r/GHAZIABAD/2019
To ,
Shri MOHD SAALIM QURESHI
M/s AL NASIR EXPORTS PVT LTD
Khasara No, 2761, Bhoorghari, Dasna, Ghaziabad (U.P.),GHAZIABAD,201015
GHAZIABAD
Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974

(as amended) for discharge of effluent to M/s. AL NASIR EXPORTS PVT LTD

Reference Application No :6933040 Dated :12/03/2020

@,

@

For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act } M/s. AL NASIR EXPORTS PVT
LTD is hereby authorized by the board for discharge of their industrial effluent generated through
ETP for irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit

subject to general and special conditions mentioned in the annexure ,in refrence to their foresaid
application .

This consent is valid for the period from 01/01/2020 to 31/12/2024 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority . Ashok b
Kumarﬁ::"

Tiwarj o

For and on behalf of U,P, Pollution Control Board

C.E.O
C-1
Enclosed : As above
(condition of consent):
) Ashak [ T—
Copyto:  Regional Office, U.P. Pollution Control Board, Ghaziabad Kumar S

+3
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.AL NASIR TXPORTS PYT LTD vide

Consent Order No. 6033040?”\121101‘ Dated : 12/03/2020

o

9(a)

9(b)

CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity Slaughtering of 200
buflaloes per day and 100 Goats per day producing Frozen Meat-50 MT/Day. MBM-| IMT/day,
Tallow-4 MT/day per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior

approval before making any modification in product/ process /fuel/ plant machinery failing which
consentl would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES™ issued by Central poflution Control Board in October
2017,

The slaughter house will follow the various provisions of rules and regulations as mentioned in the *
Compendium of indian Standards on Slaughter House”.

The slaughtering of the cow & its progeny is not permitted under any circumstances,

The industry shouid stricily follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govi. of India and ors.
The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage

and meat processing unit to the DM office and on the public portal. It will be the responsibility of the

industry to comply with the various conditions of the permission taken from local administration or
any other government department.

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge KL /dav discharge point
1 Domestic 4 KLD Septic Tank
2 Industrial 200 KLD ETP

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises. if meets at the end of (inal discharge point, arrangement should be made for
measurement of effluent and for collecting ils sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of

gfﬂ.uent, It should also be ensured that domestic effluent should not be discharged in storm water
rain,

The domestic effluent should be treated in treatment nl

_ ant 50 that the should be in conformity with
the following norms dated treated effluent .

_Domestic Effulant
S.No Pavameter Standard
1 Quantity of Discharge 4 KLD
- 2 Total Suspended Solids As per E.P Rules 1986
3 ___cop As per E.P Rules 1986
4 el - BOD | As per E.P Rules 1986
S Oil & Grease | As per E.P Rules 1986

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

JL{
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10.

11

15.

16.

17.

18.

19.
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S B Industrial Effulant
SNo B Parameter Standard
\' | I | Total Suspended Solids As per E.P Rules 1986
L I T, BOD As per E.P Rules 1986
\ 3y | . coD As per E.P Rules 1986
\ 4 _ ~ Quantity of Discharge 200 KLD
l 5 ___Oil & Grease As per E.P Rules 1986

Effluent gencrated in all the processes, bleed water, cooling effluent and the effluent generated from
washing ol Toor and equipments etc should he treated before its disposal with treated industrial

offluent so that it should be according to the norms preseribed under The Environment (Protection)
Rules. 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subscquent amendments/ standards prescribed under the Environment
(Protection) Act. 1986.

The industry will have to ensure compliance of the permission from the CGWA before ground water

extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Stalement in prescribed form V rule no.14 of E.P Rules
1986. )

The industry shall comply with various provisions of Air (Prevention and Control of Poliution) Act

1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppeb. com/pdf/Green-Belt-Guidle 160218, pdf,

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB.

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.

The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and afier ensuring the compliance and after revocation of

closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:
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ulilization of weated effluent in ir.rigation, which
at the webh dink hllp:.’r’cpch.nic.inr“.\l(}T!Guidelmes-UTE-

I- The industry shall fallow the puidelines or ihe

are available on the website of CPCR
nrigation.pdfl . o
Y- Al the slatghtered meat produced by slaughter house shail be supplicd 1aits integrated frozen
meil unit. '1'11';]11-inr pernission fFom LY. Pallution Control Bonrd is required if the slaughtered
Meat is to be given to other frozen meat unit for processing. ‘ ‘ ‘ ;

3- The industry shall submit guarterly manitonng yeports of treated offluent [rom a certified
approved laboratory upder 1.0, Acy 1936,
4= The industey shall ensure deployment ol qu

hours basis.

5. The industry shall i
PUrposes completely in accord
G- 1he impact of treated effluen
involving ground waler monitor
2. E.LA. studies shall include comprehe
adequacy studies of B TP, relating to po
reatment technology & discharge ol treatec

Alified Lo step up sell monitoring mechanism on 24 x7

ent Mow distribution measurement for irrigation
wion plan & its impact. . _
t application on land is Lo be indlud.cd further in E.LA. studies

g point identified in close proximity to the unit. N

nsive study of water & waste water balance in addition to the
Hution load reduction impacts after implementation of

| eflluent completely for irrigation purposes in place of

plement treated el
anee with e

discharge on surface water body. ) _ . '
Q- The industry shall deploy self monitoring task foree to strictly abserve & monitor treated effluent
discharee restriction on surtiee water body located in its proximity.
0. The industey shall also explore treated effluent Re-cycle mechanism 1n furtherance to the )
application of {reated effluent on land as a signmficant alternative mode of re-cycle. This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated

offluent discharge possibility elsewhere. _
[0- The industry shall use the brine solution or de-freezing in the place of salt to preserve the raw
hides to reduce the TDS in the effluent. _

the event of any addition or alteration of existing

11- The industry shall obtain prior consents in
effluent treatment or discharge mode or any addition or alteration of new emission generation

sources such as - Boiler/Furnace/Heaters/D.G. Sets i accordance with section- 25/26 of water act
1974 & section 21/22 of air Act 1981 (as amended respectively)

[2- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surfuce water body source.

13- The E.T.P. installed in the factory should be maintained and operated in such a manner that

treated effluent always conforms to the standard laid down by the board.
14- The flow meter should be installed and the industry should appoint skilled and qualified persons

to operate the ETP.

15- The industry shall [ollow all the terms and conditions stipulated in closer order suspension letter
by the Nagar Vikash anubhag-8 vide its letter no 06/C.M/Nau-8-2020/107 Ja /2017T.C dated 05-02-
2020
16- The ground water samples of the hand pumps near the industry should be got tested on a
quarterly busis and the report of the same should be submitted to the board,

17- The industry should follow the Karnal Technology for the disposal of treated effluent and under

no circumstance the water waste of the industry should reach any surface water body.

18- The industry should submit the EIA study report in triplicate after the compilation of the same.

19- The mdustry shall submit the point wise compliance report of the conditions imposed in the CTO

issued by the Board for year 2019 and audited balance sheet for the current year and the details of

fees deposited during last three years within a month otherwise this CTO may be revoked.

20- 1f the CPCB or UPPCB issues the Closure order against the industry this consent order stands

automatically suspended for that period. ’

i;prcﬁl;\hsils gg%s;eenltnf ﬁagdq:i?lgl (t)(ciritprgtc!LlCT§ ang c(]jualiwftily 1nenftti‘onﬁ}c)llabove. Industry shall obtain prior
- ‘ any jcation in product/process/fuel/Plant machinery failing whic

consent would be deemed void. ' : "

?- o] i ] R W H - ’ . . .
25“ Thi splid waste generated from the industry should be disposed in such a manner that it does not
2,1 U{_ci ground water, river or any other surfice water body source.

t-r.;; led‘; EIEPt Hf%‘.a,].l?(} in the factory should be maintained and operated in such a manner that
24 The indflrsll i \“\r}d'rl;l} conforms to the stuml'_uu‘ld laid down under the E.P Act 1986 as amended.
et 10 saen 1{;;{:; maintain Stnlr;:tﬁupcr\-'lslon upon fluctuations in operating parameters with

. alment unit and shall ensure deployment ot qualified to step v -monitori
?msech;dmsm o3 X7 o e e ploy q d p up self-monitoring
25- Tl v 'z 2s of i

- f’i‘ gLO ind \kccliter samples of the hand pumps near the industry should be got tested on a
26 "F; )rﬂ asis aﬂt Il‘lf‘}:1 report of the same should be submitted to the Board

- The flow meter should be i i v '
o uld be installed at inlet of Kemnel Technology and log book should be
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"o we 2N Thed
f Lo e industry should subrmit the irrigati i he reputed
Agricultural Unlverstty, mit the irrigation plan approved or authenticated by the rep

Y

Ashok ey,
Kumar‘i:'.mnu

{  Yssued with the permission of competent authority . Thwiart Pos

For and on behalf of U.P. Pollution Control Board .

. C.E.O
“ C-1
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To,

Sub :

Lo‘?.eference Application No. 6936348
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i 2 U.P. Pollution Control Board

r::é:"ﬂ'
L CONSENT ORDER

Dated : 26/02/2020
UPPCBRO)ICTO/airIGHAZIABADIZO19

Shri MOHD SAALIM QURESHI

M/s AL NASIR EXPORTS PVT LTD
Khasara No. 2761, Bhoorghari, Dasna, Ghaziabad (U.P.),GHAZIABAD,ZOIOIS

GHAZIABAD

Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)

to M/s. AL NASIR EXPORTS PVT LTD
Dated : 26/02/2020

With reference to the application for consent for emission of air pollutants from the plant of M/s AL
NASIR EXPORTS PVT LTD. under Air Act 1981, 1t is being authorised for said emissions, as per
the standards, in environment, by the Board as per enclosed conditions .

This consent is valid for the period from 01/01/2020 to 31/12/2024 .

Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers 1o reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .
Ashok S2ies
Kumar po!

13
Tiwari s

For and on behalf of U.P. Pollution Control Board

C.E.O
C-1

Enclosed : As above
(condition of consent):

Copy to:  Regional Office, U.P. Pollution Control Board, Ghaziabad




UL, Pollution Control Bomed

Dated @ 20/02/2020
CONDITIONS OF CONSENT

l, This consent is valid tor _lhc approved maximum s‘:lzlughlcring capacity Slaughtering of 200
buffatoes per day and 100 Goq}s per day producing Frozen Meat-50 MT/Day, MBBM-1 IMT/day,
Tallow-4 MT/day per day Buffalos per day.

This consent is valid only for products and guantity mentivned above, [ndustry shall obtain prior
approval before making any modification in product/ process /uel/ plant machinery failing which
consent would be deemed void.,

The unit should follow the various provisions of “REVISED COMPREIHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES” issuced by Central pollution Control Board in October
2017,

The slaughtering of the cow & its progeny is nol permitted under any circumstances.

The staughter house will follow (he various provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House",

6(a)  The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

-\%(b) Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fyel Stack No,
Source

1 Boiler 8 TPH wood 1

Parameters Height |

Particulate 30 mt. stack
Matter from G.L with
multi cyclone
dust collector
2 2x 1010 KVA H.S.D 34 Sulphur each

D.G Set Dioxide minimum 6.40
mt. from the
nearest roof
3 D.G Set 500 H.S.D 2 Sulphur minimum 4.5

KVA Dioxide mt. above
nearest roof

e Board .

6(c) The emissions by various stacks into the environment should be as per the norms of th

Emission Quality Details Detail

S.No Stack No
1 1

®

Parameter Standard

Particulate Matter As per E.P Rules

1986
L 2 2.3.4 Sulphur Dioxide

As per E.P Rules

| 1986
7. The industry should be operated in such a manner th
and the solid waste generated such as ash etc. is dig

Any source of emission other than that mentioned |
permitted by the Board .

The industry should ensure the operation of the air potlution control system (APCS) in such a
manngr that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

10. };Fhie iI'll%LéS(l}ry shall submit Environmenta! Statement in prescribed format as per rule no.!4 as per E.P
Lies .

1. The industry shall abide
Court, Hon’ble N‘ational_

at it does not adversely affect the environment
posed in eco friendly manner .

n the Alr consent seeking application will not be

by orders / directions issue

d by Hon'ble Supreme court Hon’ble High
Gri:en tribungl, Central Poll}lt

jon Control Board and U.P Poliution Control

/9
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Indnstry shail submit menthly monitoring reports of all stacks and ambient air quality from a

certified / approved laboratory under E.PoAct | 98G

The industry shall comply with various provisions of Air ('revention and Control of Pollution) Act
1081 as amended. Water (Prevention and Controf o Pollution) Act 1974 as amended and all other
applicable rules notified under L.P, Act 1986.

The industry will ensure the continuous and unintereupicd data supply from the OCEEMS to the

CPCB and SPCB .

The unit shall submit audited balance sheel for the currenl year and the details of fees deposited
during last three years within.a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon"ble
Supreime court order

The Industry will use minimum 20% Biv Briguelte as fuel in the Roiler depending upon its
availability .

The industry shall obtain prior consents in the event of any addition of new emnission generatiqn
sources stch as- Boiler/ Furnace/ Heaters/ D.G, Sets or alteration of existing emission sources n
accordance with section- 21/22 of air Act 1981 (as amended respectively).

\inimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220:2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppeb. com ./pdff‘Green-Bch-Guidle_l602lS.pdf.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions meuntioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCE for protection and safe guard of environment from time to time .

Specific Conditions:

1- The industry shall follow all the terms and conditions stipulated in closer order suspension letter
by the Nagar Vikash anubhag-8 vide its letter no 06/C.M/Nau-8-2020/107 Ja /2017T.C dated 05-02-
2020

2- All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen
et unit i.e. M/s International Agro Foods, Khasra No-2764, 2765, 2766, Vill-Bhoorgarhi, Dasna,
Ghaziabad. The prior permission from U.P. Pollution Control Board is required if the slaughtered
meat is to be given to other frozen meat unit for processing.

3- The industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for year 2019 and audited balance sheet for the current year and the details of
fees deposited during last three years within a month otherwise this CTO may be revoked.

4- The industry should follow the directions issued by the Chief Secretary vide letter no.760/Nau-8-
2017-291/2017 dated 22/03/2017 and the direction issued by the Principal Secretary, Nagar Vikas
vide letier No. 371 0/Nau-8-2017-2 CS/12 TS dated 07 July, 2017.

5- The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon'ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt, of India, W.P. No, 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No., 309/2003 Laxmi Narayan Modi V/s Govt. of India and ors.
6- No change in capacity or new source of emission will be added by the company without the prior
permission of the board.

7- The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage,
and meat processing unit to the DM office and on the public pertal..

8- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any gther surface water body source.

9- The ground water samples of the hand pumps near the industry should be got tested on a quarterly
basis and the report of the same should be submitted to the Board.

10- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/{uel/Plant machinery failing which
consent would be deemed void.

]1- The solid waste generated from the industry should be disposed in such a manner that it does not

Andbite meannd watar riusr ar anu nther curfaca swarae hadu conves

Zo
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1

NOIDA TESTING LABORATORIES

{A Goverminent Approved Testing Laboratory)

{An ISO : 9001 : 2015, 14001 : 2015 & [SO 45001 : 2018 & NABL Accredited Laboratory) S f Vi
Analyzing farian Assured  MOEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory /7 q .'m
o Pmwe oM 919313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9909794360 ettt o:
- TEST CERTIFICATE
'3
- Test Report of Report Code Date of Issue
Waste Water WW-270921-013 01/10/2021
;
e Issued To: M/s. Al- Nasir Exports Pvt, Ltd.

Khasra No.- 2761, Bhoor Gadhi Road, Bhoor Gadhi Dasna, Ghaziabad (U.P.) India

s AMPLING & ANALYSIS DATA
Sample Drawn On » 270972021
Sample Collected By : NTL
Sample Deseription . ETP Outlet
Sample Quantity/Packing detail : 1lit./Plastic Cane
Weather Conditions :  Normal
Analysis Duration © 27/09/2021 to 01/10/2021
TEST RESULTS
S. No. | Parameter Test Method Results | Units Limits as per
CPCB norms
L pH I8:3025(Part-11):1983 7.54 - 6.0-9.0
2. Color I3:3025(Part-4):1983 Colorless - -
g 3. Total Dissolved Solid (TDS) 18:3025(Part-16):1984 875.0 mg/l -
4. Total Suspended Solid (TSS) 18:3025(Part-17):1984 23.0 mg/l 100.0
5. Chemical Oxygen Demand(as O,) APHA 5220 B:2005 89.0 mg/l 250.0
6. Biological Oxygen Demand(as O,) IS:3025(Part-44):1993 15.0 mg/l 30.0
7. Oil & grease I5:3025(Part-39):1984 <1.0 mg/l 10.0

Remarks: Test parameters coming in under limit, prescribe limits are given by MoEF/Central Pollution Control Board,

Notes:

1, The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test repert will not be generated again, either wholly or in part, without prior written pemmission of the laboratory.

4. Thiis test report will not be used for any publicity/legal purpose.

3. The test samples will be disposed off after two wecks from the date of issue of test report, unless ux

R CHECKED BY

Laboratory : GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch Office : IP-2, Haridwar, Uttrakhand eh
Branch Office : Gayatri Nagar. Katgodam, Haldwani, Uttrakhand

E. : noida.laboratory@gmail.com, info@noidalabs.com W.: www. noidalabs.com




.. NOIDA TESTIS& LABORATORIES
§ o (A Government Appiroved Testing Laboratory

(An ISO : 9001 : 2015, 14001 : 2015 & ISO 45001 : 2018 & NABL Accredited Laboratory)
MoEF & CC (Ministry of Environmeut, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory
@ +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031 146, 9999794369

°-5..-.
andae Corlicato o, : TC14

Euture

TEST CERTIFICATE

Test Report of Report Code Date of Issue
> Soil Quality $Q-270921-014 01/10/2021
Tssued To: - M/s, Al- Nasi Exports Pvt, Ltd.

Khasra No.- 2761, Bhoor Godai Road, Bhoor Gadhi Dasna, Ghaziabad (U.P.) India

Sampling & Analysis Data

Sample Drawn On P 27092021
Sample Received On 1 27/09/2021
Sample Description :  Soil Sample
Sample Quantity v 20Kg
Sample Drawn By ¢ Laboratory
Analysis Duration D 27/05/2021 t0 01/10/2021
Sl. No, Parameters Unic Results Test Method
1. pH - © 7.84 18:2720(Part-26)
2. Electrical Conductivity at 25° C umhos/cm 3¢5 IS:2720(Part-21)
% (1:5suspension.)
3. Sodium {as Na) (mg/kg) 258.6 STP/SOIL
4, Water holding capacity (%) by mass 24.7 STP/SOIL
5, Potassium (as K) (kg/ha) 214.3 STP/SOIL
6. Texture Sand (%) by mass) 29,0 STP/SOIL
Clay (%) by mass) 7,00 STP/SOIL
Silt (%) by mass) 4.00 STP/S8OIL
7. | Soil Texture - Sandy Soil STP/SOIL
3 Calcium (as Ca) (mg/kg) 574.6 STP/SOIL
9. Magnesium (as Mg) (mg/kg) 298.4 STP/SOIL
10. Sodium Absorption Ration (SAR) - 2.18 STP/SOIL
1. Cation Exchange Capacity (CEC) (meq/100gm) 1.47 STP/SOIL
12. Available Phosphorus (as P) Kg/ha 75.6 STP/SOIL
13. | Organic carbon (%) by mass 0.24 STP/SOIL
14, Porosity (% by mass) 32.5 STP/SOIL
15, Permeability (cnv/hr), - 565 STP/SOIL
16. Bulk Density (g/cm’) 1.29 STP/SOIL
. 17. | Particle Density (/o) 2.08 STP/SOIL
18, Nitrogen (as N) Kg/ha 75.6 STP/S0OIL
15, Zing (as Zn) mg/kg 48.59 STP/SOIL
Notes:

L. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only,
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test repoit will not be generated again, ejther wholly or in part, without prior writien permission of {he
4. This test report will not be used for any publicity/legal purpose. @ .
5. The ples will be disposed off after two weeks from the date of issue of test report, yule: X peci

CHECKED BY

Laboratory : GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch Office : IP-2, Haridwar, Uttrakhand
Branch Office : Gayatri Nagar. Katgodam, Haldwani, Uttrakhand-
4 E. : noida.laboratory@gmail.com, info@noidalabs.com W.: www. noidalabs.com




wrm :I’-H
Certificate No..

Certificate |ssued Date
Account Reference

Unique Doc. Reference
Purchased by
Description of Document
Property Description

Consideration Price (Rs.)

First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

This Tease Ag‘reemcnt is
through its Director Mr.
Nizamuddin west, Hazrat Nizamuddin, South Delhi, Delhi -110013 (here in after called as first Party)

For Hindon Organics Private Limited
%‘\ﬁw V"
Authorised Signatory

334 wm g, 2
' 1 css FELT DR
| W092295 4108

Government of Uttar Pradesh

e-Stamp

IN-UP02172335025547T

! 16-00t-2021 12114 PM

NEWIMPACC (SV)/ up14076604i GHAZIABAD SADAFU UP GZB
SUBIN-UPUP1407660493744635364934T AN

AL NASIR EXPORTS PVT LTD

Article 5 Agreement or Memorandum of an agreement ©  ©

Not Applicable e

HINDON ORGANIC PVT LTD vz
AL NASIR EXPORTS PVT LTD "
AL NASIR EXPORTS PVT LTD

500 .
(Five Hundred only) _ a

T T T TP

Please nte o{I e be}oerjr th}[s)
fa on th day of October. between MJs Hindon Organics Pt Limited.
SHAKIR HUSSAIN QURESHI $/O of Mr. ABDULI QUUIM R/O 10-B

AND

For AlL- NASIR EXPORTS PVT. LTD.,

Authorised Signatory

' 0003676767

' Llﬁillg ) |mp l\,1r'[||{ ‘.r.\ - 0| "'Ii.“..n Falting
el S el b Dy

l"f



M/S Al-Nasir Exports Pvt limited a compaggﬁed under companies act 1956, having registered
address 7A/59, channa market, karol bagh 110005 through its authorized representative Mr,

NAZMUDDIN, S/o of Mr. Rahullah Khan C-148/1 Shaheen Bagh, Tayyab Masjid, Okhla, South Delhi,
Dethi- 110025

Now the term of the agreement is wittness as below,

1. That the first party is in possession of land measuring 6870sq mtrs. at khasra no 1503 khata No 2722
situated at village dasna ,Eidgah road from highway to bhoorgarhi Road.

2. That the first party is the sole and absolute owner of the land detailed above.

3. That the Second party is desirous to take the above land on lease for irrigation purpose.

4

. That the Lease period is 5 years and lease amount is Rs 10000 per year.

ccond Party shall not entered into any agreement to further sub lease without obtamlng
if the first party.

For Hindon Organics Pvt limited For Al Nasir Exports Pvt Limited
-,
Dy
[ s

Shakir Hussain qureshi Authorised Signatory

Wittness

SHARIK KON /o sAveog pagr
gt SHAHWA GK BURAMDSHANAK . }Mg/

* INTZA ALy )y MOMD AL Tag
PLWIVA  Hapu R
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. LALNASR /

------- AL NASIR ExptiRts PRIVATE LIMITED

H.O. 7-A/42, W.E.A. Western Chamber, Channa Market, Pusa Road, Karol Bagh, New Delhi-11'0005 (INDIA)
T +91 11 4909 7786 F:+91 11 4145 2036 E: info@alnasirexports.com W: www.alnasirexports.com

TO WHOM IT MAY CONCERN

WE WISH TO INFORM YOU THAT WE AL- NASIR EXPORT PVT. LTD . WE USES 20-
30 KL WATER EFFLUENT FOR RECYCLING IN GARDENING AND ROAD WASHING

THANKS & REGARDS
AL NASIR EXPORT PVT. LTD.

DASNA GHAZIABAD

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India

3
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\Anasie 4 H.O. 7-A/42, W.E.A., Western Chamber, Channa Market, Pusa Road, Karol Bagh, New Deihi-110005 (INDIA)
M T. 491 11 4809 7786 F. +91 11 4145 2036 E: info@alnasirexports.com W: www.alnasirexports.com

TO WHOM IT MAY CONCERN

WE WISH TO INFORM YOU THAT WE AL- NASIR EXPORT PVT. LTD . THERE IS NO
DISPUTE WITH UPPCB/ CPCB/NGT/ OR ANY OTHER COURT.

THANKS & REGARDS
AL NASIR EXPORT PVT. LTD.

DASNA GHAZIABAD

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, Indla
s
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H.O. 7-A/42, W.E.A. Western Chamber, Channa Market, Pusa Road, Karol Bagh, New Delhi-110005 (INDIA)

SRS 1401 11 4909 7786 F:+91 11 4145 2036 E: info@alnasirexports.com W: www.alnasirexports.com

AL NASIR EXPORT PVT. LTD.

EFFLUENT FOR IRRIGATION MONTH WISE

SR. NO. | MONTH & YEAR MONTHLY USE (KL)
1 SEPTEMBER -2020 4505 (KL)
2 OCTOBER-2020 4535 (KL)
3 NOVEMBER-2020 4274 (KL)
4 DECEMBER-2020 4488 (KL)
5 JANAUARY-2021 4320 (KL)
6 FEBUARARY-2021 4150 (KL)
7 MARCH-2021 4472 (KL)
8 APRIL-2021 4394 (KL)
9 MAY-2021 | 4827 (KL)
10 JUNE-2021 4314 (KL)
11 JULY-2021 4198 (KL)
12 AUGUST-2021 4722 (KL)
TOTAL 53159 (KL)
AUTHORIZED SIGNATURE

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India

X<




i AL NASIR ExPo¥fs PRIVATE LIMITED

H.O. 7-A/42, W.E.A. Western Chamber, Channa Market, Pusa Raod, Karol Bagh, New Dethi-110005 {INDIA)

AL NASIR EXPORT PVT. LTD.

EFFLUENT GENERATION MONTH WISE

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India

SR.NO. | MONTH & YEAR MONTHLY USE (KL)
1 SEPTEMBER -2020 5263 (KL)
2 OCTOBER-2020 5202 (KL)
3 NOVEMBER-2020 4886 (KL)
4 DECEMBER-2020 5224 (KL)
5 JANAUARY-2021 4828 (KL)
6 FEBUARARY-2021 4624 (KL)
7 MARCH-2021 5062 (KL)
8 APRIL-2021 4904 (KL)
9 MAY-2021 5235 (KL)
10 JUNE-2021 4963 (KL)
11 JULY-2021 4525 (KL)
12 AUGUST-2021 “ 5442 (KL)
TOTAL 60158 (KL)
AUTHORIZED SIGNATURE
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H.0. 7-A/42, W.E.A. Western Chamber, Channa Market, Pusa Road, Karol Bagh, New Delhi-11.0005 (INDIA)
T +91 11 4909 7786 F:+91 11 4145 2036 E: info@alnasirexports.com W: www.alnasirexports.com

TO WHOM IT MAY CONCERN

WE WISH TO INFORM YOU THAT WE AL- NASIR EXPORT PVT. LTD . WE USES 90%
ANDF REMAINING 10% USED IN RECYCLING METHOD EFFLUENT FOR IRRIGATION
BY KARNAL METHOD

THANKS & REGARDS
AL NASIR EXPORT PVT. LTD.

DASNA GHAZIABAD

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India
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Environmental Management System at a glance

Of
M/s AL-NASIR Exports Pvt Ltd
Bhoorgarhi Dasna Ghaziabad

Front View

(Modern slaughter house)

PREPARED BY
SUNIL KUMAR SINGH
M.E. (Environmental Engineering)
POLLUTION CONTROL ADVISOR
LUCKNOW
Sksingh195647@gmail.com

B IRA- @8 9

November 2018

1
Sksingh 195647 @gmail.com

Mob-9565458791
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AL-NASIR EXPORTS PVT LTD DASNA GHAZIABAD

ENVIRONMENTAL, OCCUPATIONAL HEALTH AND SAFETY
POLICY-

We at Al-nasir Exports Pvt Ltd. Dasna ,Ghaziabad ,engaged in the
manufacturing of frozen meat, along with its by products bone meal
(MBM), Blood meal and tallow, are committed to demonstrate
continual improvement in our environment, occupational and safety
performance through prevention, monitoring and control of
environmental aspects and occupational health and safety hazards/
risks, to ensure sustainable growth in company”s operation.

To achieve the above, following shall be the key objectives.

1. Adoption of modern techniques of slaughtering, deboning
packing and transportation.

2. Use of cleaner/safer operation process in manufacturing
product and by product.

3. Zero waste disposal in terms of body parts of the slaughtered
animal (buffalo, sheep and goat).

4. To make use of all the non-edible components of slaughtered
animal into MBM, and tallow. Thus no solid waste to be
generated and to be discharge in the environment causing harm
to it.

5. Minimization of use of water by recycling and reuse.

6. Treating all the generated waste water in a modern effluent
treatment plant.

7. Reuse and recycling of treated effluent,

Sksingh 195647 @gmail.com
Mob-9565458791

S/

78



362

8. Discharge of treated water to make on land for irrigation by
Karnal Technology and not to discharge any waste
water/effluent into surface water.

9. To keep the ground water and surface water clean.

10. To keep the ambient air within prescribed standard and free
from any odour and bird nuscence.

11. To follow the environmental rules and regulations under water
act, air act and EPA act 1986.

12. Adopting majors and processors that focus on the prevention
of occupational related accident, injuries, illness and incidents
and strive to continuously improve such process.

13. All the rules and regulations related to occupational health and
safety shall be fallowed.

14. To ensure environment ,organizational health and safety
awareness and competence among all employees and differernit
levels through appropriate training and providing necessary
tools, safety equipments and take due care for health and safety
of employee and society at large.

15. Integrate environment, occupational health and safety in all its
decisions including those dealing with purchase of plant,
equipment, machinery and material as well as selection and
placement of personal.

16. Through above commitment to ensure the plant truely modern
and to have sustainable growth, M/s Al-nasir Exports Pvt Ltd
reaffirms its corporate commitment towards business excellence.

17. This policy is applicable to Alnasir Export Pvt Ltd Dasna
Ghaziabad unit.

Director

Sksingh 195647 @gmail.com
Mob-9565458791

79



363

Brief details of the unit

1. Name- M/s AL-NASIR Export Pvt Ltd
2. Plant Address- Khasra No.2761,2762,2763,2765 and 2754
Bhoorgarhi Dasna Ghziabad

3. Owner- Mohd.Salim Qureshi (Director)
7A/42, WEA Western Chamber Channa Market Karol Bagh,
New Delhi-5

E-mail- al_nasir@rediffmail.com & alnasirexport@gmail.com

Mob. No.- 9871196074, 9871196075

Total Area of unit- 37139.53 square meters.

Location details-

i. Nearest highway- NH 24- 2 Km

ii. Railway line- 3 Km

N oo s

ili. Human settlement- More than 1 Km
iv.  River- Nil

V. Drain- Bhoorgarhi Drain

vi. Reserve forest- Nil

vii.  Sanctuary- Nil

viii. Religious Place- Nil
8. Present Main Product- Buffalo frozen meat and sheep / goat frozen
meat for export purposes-50 MT /d.
9. By product- Meat bone meal (MBM), Tallow, Hides,
10. Basic Raw Material-  Buffalo 200 Numbers/day and sheep/goat 100
numbers/day
11. Export countries- Gulf countries, China and Russia
12.  Registered for modern slaughter house and export with APEDA ministry
of commerce Govt of India and food safety and standards authority of India.
Member of National meat and poultry processing board of Govt of India.
Member Delhi chamber of commerce. License from labour department of
Uttar Pradesh, chief fire officer Ghaziabad, certificate of importer-exporter
code from Zonal director general of Foreign trade, ministry of commerce
and industry, horticulture and food processing department Govt of UP.
13.  UP Pollution control Beard has granted water and air consents .
a4

Sksingh 195647 @gmail.com
Mohb-9565458791
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14. ISO 22000:2005 for processing of frozen bone less buffalo meat by SGS
and UKAS

21-09-17 09:44

Sksingh 195647 @gmail.com
Mob-9565458791
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Technical Details

Facilities available at M/s AL-NASIR Exports Pvt Ltd Dasna Ghaziabad

S O S
W N RO

0NN RN

Lairage

Completely enclosed Modern slaughtering facility
Rendering plant

Blood meal! plant

Bio filter

Complete effluent treatment plant meeting uppcb discharge norms.

Solar evaporation tanks for salt water from hide preservation.
Irrigation of treated effluent by Karnal Technology

Chilling plant for frozen meat

Online automatic effluent analyzer

. Neat and green campus
. In house water and waste water laboratory
. CCTV camera installed

4

Lairage for buffaloes

Slaughtering facility
and refrigerated trucks

Sksingh 195647 @pgmail.com

Moh-9565458791
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Water and waste water details-

1. Daily consumption of water for 200 buffaloes-200kld approx.

2. Total waste water generated (effluent)including domestic effluent-180-
200 kld approx.

3. Complete ETP installed capacity- 1000kld capacity (already
installed)achieving 30 mg/lt B.O.D..

4. Presently generated and treated 200 kld effluent used for irrigation in
our own land by Karnal Teachnology method approved by MOEF
and UPPCB.

5. . No effluent goes to drain/nala/river.

| Effluent treatment  plant,
installed capacity 1000kld
based on two stage activated

sludge process, i TH D AF .

Clear water storage tank at the
g end of ETP.

Sksingh195647 @gmall.com
Mob-9565458791

Cé
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AL-NASIR EXPORTS PVT. 1Tl

2734, BHUORGARHI, DASNA GHAZIABAD [1.F)
IRRIGATION BY

KARNAL TECHNOLOGY

Online automatic effluent
monitoring equipment
installed at the end of ETP

Treated water used for irrigation

by Karnal Technology Method

Online display

Sksingh 195647 @gmail.com
Mob-9565458791
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Air details-

1. Fuel used- HSD for silent Diesel generator.

2. Wood for boilers.

3. Multi cyclone dust collectors installed in boiler

4, Modern Bio filter installed for control of odor from rendering plant

APCS and stack installed in the Boiler Silent Diesel generators

Fitted with online stack monitor

11
Sksingh 195647 @gmail.com
Mob-9565458791
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Solid and non edible waste-

Bones and offal’s Non edible are subjected to rendering plant where they are
converted to meat bone meal (MBM) which is sold to poultry farms and tallow
which is sold to soap manufacturers.

Blood meal is produced from the collected blood separately and this
blood meal (in powder form) is mixed with MBM to increase the protein
content of MBM.

Blood meal Plant

Rendering plant for conversion of bones etc

Into meat bone meal (MBM), packed in bags.
13

Sksingh 195647 @gmail.com
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Drishti-2018 : Encardio-rite Electronics Pvt, Ltd.
SiteName : AL-NASIR Gaziabad Dasna 2

Dates Between: From 2017-12-01 13:
Ground Water Leve| (m})

DateTime

12/5/2017 13:48
12/5/2017 13:49
12/5/2017 13:49
12/5/2017 13:49
12/5/2017 16:21
12/5/2017 16:22
12/5/2017 16:22
12/5/2017 16:22
12/5/2017 18:00
12/6/2017 6:00
12/6/2017 18:00
12/7/2017 6:00
12/7/2017 18:00
12/8/2017 6:00
12/8/2017 18:00
12/9/2017 6:00
12/9/2017 18:00
12/10/2017 6:00
12/10/2017 18:00
12/11/2017 6:00
12/11/2017 18:00
12/12/2017 6:00
12/12/2017 18:00
12/13/2017 6:00
12/13/2017 18:00
12/14/2017 6:00
12/14/2017 18:00
12/15/2017 6:00
12/15/2017 18:00
12/16/2017 6:00
12/16/2017 18:00
12/17/2017 600
12/17/2017 18:00
12/18/2017 6:00
12/18/2017 18:00
12/19/2017 6:00
12/19/2017 18:00
12/20/2017 6:00
12/20/2017 18:00
12/21/2017 6:00
12/21/2017 18:00
12/22/2017 6:00
12/22/2017 18:00

12:23 To 2021-12-20 13:12:23

-5.16
-5.15
-5.15
-5.15
-5.3
5.3
-5.3
-5.29
-5,31
-5.05
-5.25
-5.08
-5.24
-5.04
-5.03
-4.91
e
-5
-5.36
5.1
-2.43
=3.12
~3.33
-5.07
-5.25
-5.1
-5.27
-5.13
-5.12
-5.02
-5.35
-5.22
-5.42
=5.11
-5.4
-5.23
-5.46
-5.28
=554
-5.29
-5.41
-5.29
=5.27

b3
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12/23/2017 6:00
12/23/2017 18:00
12/24/2017 6:00
12/24/2017 18:00
12/25/2017 6:00
12/25/2017 18:00
12/26/2017 6:00
12/26/2017 18:00
12/27/2017 6:00
12/27/2017 18:00
12/28/2017 6:00
12/28/2017 18:00
12/29/2017 6:00
12/29/2017 18:00
12/30/2017 6:00
12/30/2017 18:00
12/31/2017 6:00
12/31/2017 18:00
1/1/2018 6:00
1/1/2018 18:00
1/2/2018 6:00
1/2/2018 18:00
1/3/2018 6:00
1/3/2018 18:00
1/4/2018 6:00
1/4/2018 18:00
1/5/2018 6:00
1/5/2018 18:00

1/6/2018 6:00

1/6/2018 18:00
1/7/2018 6:00
1/7/2018 18:00
1/8/2018 6:00
1/8/2018 18:00
1/9/2018 6:00
1/9/2018 18:00
1/10/2018 6:00
1/10/2018 18:00
1/11/2018 6:00
1/11/2018 18:00
1/12/2018 6:00
1/12/2018 18:00
1/13/2018 600
1/13/2018 18:00
1/14/2018 6:00
1/14/2018 18:00
1/15/2018 6:00

374

-5.1
-5.41
-3.29
-5.35
~5.26
-5.33

-5.2
-5.24
-5.21
-5.24

-5.2
-5.19
-5.05
-5.07
-5.04
-5.18
-5.06
-5.13
-5.08

-5.2
-5.04
-5.22
-5.06
-3.21
-5.06
-5.24
-5.11
-5.07
-5.09
-5.16
-5.09
-5.22
-5.11
-5.22

-5.3
-5.25
-5.21

5.4
-5.21

-5.5
-5.22

-5.4
-5.26
-5.36

-5.2

-5.4
-5.19

kY
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1/15/2018 18:00
1/16/2018 6:00
1/16/2018 18:00
1/17/2018 6:00
1/17/2018 18:00
1/18/2018 6:00
1/18/2018 18:00
1/19/2018 6:00
1/19/2018 18:00
1/20/2018 6:00
1/20/2018 18:00
1/21/2018 6:00
1/21/2018 18:00
1/22/2018 6:00
1/22/2018 18:00
1/23/2018 6:00
1/23/2018 18:00
1/24/2018 6:00
1/24/2018 18:00
1/25/2018 6:00
1/25/2018 18:00
1/26/2018 6:00
1/26/2018 18:00
1/27/2018 6:00
1/27/2018 18:00
1/28/2018 6:00
1/28/2018 18:00
1/29/2018 600
1/29/2018 18:00
1/30/2018 6:00
1/30/2018 18:00
1/31/2018 6:00
1/31/2018 18:00
2/1/2018 6:00
2/1/2018 18:00
2/2/2018 6:00
2/2/2018 18:00
2/3/2018 6:00
2/3/2018 18:00
2/4/2018 6:00
2/4/2018 18:00
2/5/2018 6:00
2/5/2018 18:00
2/6/2018 6:00
2/6/2018 18:00
2/7/2018 6:00
2/7/2018 18:00

375

-5.5

-5.3
-5.,45
-5.25
-5.41
-5.34
-5.59
-5.39
-5.49
-5.29
-5.46
-5.26
-5.51
-5.31

-5.5
-5.27
-5.29
-5.21
-5.43
-5.18

-5.3
-5.17
-5.21

-5.1
-5.26
-5.14
-5.34
-5.17
-5.42
-5.34

-5.4
-5.24
-5.44
-5.25
-5.48
-5.23
-5.36

-5.2
-5.48
-5.25
-5.57
-5.32
-5.61
-5.37
-5.66
-5.33
-5.62
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2/8/2018 6:00
2/8/2018 18:00
2/9/2018 6:00
2/9/2018 18:00
2/10/2018 6:00
2/10/2018 18:00
2/11/2018 6:00
2/11/2018 18:00
2/12/2018 6:00
2/12/2018 18:00
2/13/2018 6:00
2/13/2018 18:00
2/14/2018 6:00
2/14/2018 18:00
2/15/2018 6:00
2/15/2018 18:00
2/16/2018 6:00
2/16/2018 18:00
2/17/2018 6:00
2/17/2018 18:00
2/18/2018 6:00
2/18/2018 18:00
2/19/2018 6:00
2/19/2018 18:00
2/20/2018 6:00
2/20/2018 18:00
2/21/2018 6:00
2/21/2018 18:00
2/22/2018 6:00
2/22/2018 18:00
2/23/2018 6:00
2/23/2018 18:00
2/24/2018 6:00
2/24/2018 18:00
2/25/2018 6:00
2/25/2018 18:00
2/26/2018 6:00
2/26/2018 18:00
2/27/2018 6:00
2/27/2018 18:00
2/28/2018 6:00
2/28/2018 18:00
3/1/2018 6:00
3/1/2018 18:00
3/2/2018 6:00
3/2/2018 18:00
3/3/2018 6:00

376

-5.41
-5.53
-5.37
-5.46
-5.31

-5.6
-5.39
-5.67
-3.46

-5.6
-5.44
-3.62
-5.51
-5.84
-5.44
-5.83
-5.48
-5.69
-5.49

-5.8

-5.5
-5.57
-5.59
-5.64
-5.52
-5.58
-5.43
-5.57
-5.47
-5.61
-5.48
-5.56
-5.43
-5.63
-5.56
-5.69
-5.55
-5.72
-5.46
-5.61
-5.58
-5.74
-5.48
-5.64

-5.5
-5.58
-5.45

L)
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-

3/3/2018 18:00
3/4/2018 6:00
3/4/2018 18:00
3/5/2018 6:00
3/5/2018 18:00
3/6/2018 6:00
3/6/2018 18:00
3/7/2018 6:00
3/7/2018 18:00
3/8/2018 6:00
3/8/2018 18:00
3/9/2018 6:00
3/9/2018 18:00
3/10/2018 6:00
3/10/2018 18:00
3/11/2018 6:00
3/11/2018 18:00
3/12/2018 6:00
3/12/2018 18:00
3/13/2018 6:00
3/13/2018 18:00
3/14/2018 6:00
3/14/2018 18:00
3/15/2018 6:00
3/15/2018 18:00
3/16/2018 6:00
3/16/2018 18:00
3/17/2018 6:00
3/17/2018 18:00
3/18/2018 6:00
3/18/2018 18:00
3/19/2018 6:00
3/19/2018 18:00
3/20/2018 6:00
3/20/2018 18:00
3/21/2018 6:00
3/21/2018 18:00
3/22/2018 6:00
3/22/2018 18:00
3/23/2018 6:00
3/23/2018 18:00
3/24/2018 6:00
3/24/2018 18:00
3/25/2018 6:00
3/25/2018 18:00
3/26/2018 6:00
3/26/2018 18:00

377

-5.87
-5.62
-5.74
-5.64
-5.66
-5.52
-5.74
-5.69
-5.76
-5.65
-5.89
-5.61
-5.75
-5.58
-5.89
-5.77

-5.9
-5.74
-5.98
-5.79
-6.05
-5.86
-6.01
-3.78
-6,13
-5.77
-5.85
-5.81

-5.83
-5.92
-5.89
-6.04
-5.89
-6.03
-5.88
-6.05
-5.78

-5.9
-5.71
-5.66
-5.66
-5.89
-5.72
-5.85

-5.7
-5.81

b
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3/27/2018 6:00
3/27/2018 18:00
3/28/2018 6:00
3/28/2018 18:00
3/29/2018 6:00
3/29/2018 18:00
3/30/2018 6:00
3/30/2018 18:00
3/31/2018 6:00
3/31/2018 18:00
4/1/2018 6:00
4/1/2018 18:00
4/2/2018 6:00
4/2/2018 18:00
4/3/2018 6:00
4/3/2018 18:00
4/4/2018 6:00
4/4/2018 18:00
4/5/2018 6:00
4/5/2018 18:00
4/6/2018 6:00
4/6/2018 18:00
4/7/2018 6:00
4/7/2018 18:00
4/8/2018 6:00
4/8/2018 18:00
4/9/2018 6:00
4/9/2018 18:00
4/10/2018 6:00
4/10/2018 18:00
4/11/2018 6:00
4/11/2018 18:00
4/12/2018 6:00
4/12/2018 18;00
4/13/2018 6:00
4/13/2018 18:00
4/14/2018 6:00
4/14/2018 18:00
4/15/2018 6:00
4/15/2018 18:00
4/16/2018 6:00
4/16/2018 18:00
4/17/2018 6:00
4/17/2018 18:00
4/18/2018 6:00
4/18/2018 18:00
4/19/2018 6:00

378

-5.78

-5.81
-5.94

-5.9
-5.93
-5.96
-5.84
-5.77
-6.07
-5.98

6.1
-5.96
-6.12
-5.91

-6.1
~-5.85
-6.21
-6.05
-6.09
-5.92
-5.97
-6.02
-6.18
-6.05
-6.02
-5.93
-6.03
-5.92
-6.07
-5.96
-6.08
-5.91
-6.19
-5.05
-6.03
-5.92
-6.23
-6.01
-6.17
-6.01

-6.2
-5.99
-6.19

6.3
-6.11
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4/19/2018 18:00
4/20/2018 6:00
4/20/2018 18:00
4/21/2018 6:00
4/21/2018 18:00
4/22/2018 6:00
4/22/2018 18:00
4/23/2018 6:00
4/23/2018 18:00
4/24/2018 6:00
4/24/2018 18:00
4/25/2018 6:00
4/25/2018 18:00
4/26/2018 6:00
4/26/2018 18:00
4/27/2018 6:00
4/27/2018 18:00
4/28/2018 6:00
4/28/2018 18:00
4/29/2018 6:00
4/29/2018 18:00
4/30/2018 6:00
4/30/2018 18:00
5/1/2018 6:00
$/1/2018 18:00
5/2/2018 6:00
5/2/2018 18:00
5/3/2018 6:00
5/3/2018 18:00
5/4/2018 6:00
5/4/2018 18:00
5/5/2018 6:00
5/5/2018 18:00
5/6/2018 6:00
5/6/2018 18:00
5/7/2018 6:00
5/7/2018 18:00
5/8/2018 6:00
5/8/2018 18:00
5/9/2018 6:00
5/9/2018 18:00
5/10/2018 6:00
5/10/2018 18:00
5/11/2018 6:00
5/11/2018 18:00
5/12/2018 6:00
5/12/2018 18:00

379

-6.34
-6.19
-6.22
-6.03
-6.3
-6.02
-6.2
-6.09
-6.39
-6.07
-6.26
-6.08
-6.29
-6.1
-6.32
-6.02
-6.09
-6.12
-6.22
-6.11
-6.33
-6.07
-6.19
-6.09
-6.27
-6.17
-6.22
-6.1
-6.29
-6.2
-6.15
-6.09
-6.32
-6.1
-6.42
-6.11 -
-6.44
-6,23
-6.35
-6.14
-6.43
-6.19
-6.3
-6.11
-6.26
-6.12
-6.32
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5/13/2018 6:00
5/13/2018 18:00
5/14/2018 6:00
5/14/2018 18:00
5/15/2018 6:00
5/15/2018 18:00
5/16/2018 6:00
5/16/2018 18:00
5/17/2018 6:00
5/17/2018 18:00
5/18/2018 6:00
5/18/2018 18:00
5/19/2018 6:00
5/19/2018 18:00
5/20/2018 6:00
5/20/2018 18:00
5/21/2018 6:00
5/21/2018 18:00
5/22/2018 6:00
5/22/2018 18:00
5/23/2018 6:00
5/23/2018 18:00
5/24/2018 6:00
5/24/2018 18:00
5/25/2018 6:00
5/25/2018 18:00
5/26/2018 6:00
5/26/2018 18:00
5/27/2018 6:00
5/27/2018 18:00
5/28/2018 6:00
5/28/2018 18:00
5/29/2018 6:00
5/29/2018 18:00
5/30/2018 6:00
5/30/2018 18:00
5/31/2018 6:00
5/31/2018 18:00
6/1/2018 6:00
6/1/2018 18:00
6/2/2018 6:00
6/2/2018 18:00
6/3/2018 6:00
6/3/2018 1800
6/4/2018 6:00
6/4/2018 18:00
6/5/2018 6:00

380

-6.29

-6.4
-6.22
-6.44
-6.19
-6.41

-6.2

0.3
-6.24
-6.41
-6.29

-6.5
-6.23
-6.34
-6.27
-6.53

-6.3
-6.43
-6.23
-6.58
-6.31
-6.59
-6.27
-6.32
-6.24
-6.24
-6.23
-6.47
-6.27
-6.55
-6.31
-6.49
-6.25
-6.35
-6.27
-6.36
-6.24
-6.17
-6.07

-6.2
-6.02
-6.21
-6.08
-6.24
-6.15

-6.4
-6.06
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6/5/2018 18:00
6/6/2018 6:00
6/6/2018 18:00
6/7/2018 6:00
6/7/2018 18:00
6/8/2018 6:00
6/8/2018 18:00
6/9/2018 6:00
6/9/2018 18:00
6/10/2018 6:00
6/10/2018 18:00
6/11/2018 6:00
6/11/2018 18:00
6/12/2018 6:00
6/12/2018 18:00
6/13/2018 6:00
6/13/2018 18:00
6/14/2018 6:00
6/14/2018 18:00
6/15/2018 6:00
6/15/2018 18:00
€/16/2018 6:00
6/16/2018 18:00
6/17/2018 6:00
6/17/2018 18:00
6/18/2018 6:00
6/18/2018 18:00
6/19/2018 6:00
6/19/2018 18:00
6/20/2018 6:00
6/20/2018 18:00
6/21/2018 6:00
6/21/2018 18:00
6/22/2018 6:00
6/22/2018 18:00
6/23/2018 6:00
6/23/2018 18:00
6/24/2018 6:00
6/24/2018 18:00
6/25/2018 6:00
6/25/2018 18:00
6/26/2018 6:00
6/26/2018 18:00
6/27/2018 6:00
6/27/2018 18:00
6/28/2018 6:00
6/28/2018 18:00

381

-6.11

-6.1
-6.22
-6.09
-6.34
-6.08

-6.1

-6.1
~6.28
-6.12
-6.23
-6.27
-6.34
-6.34
-6.62
-6.43
-6.73
-6.47
-6.71
-6.39
-6.54
-6.27
-6.26
-6.19
-6.28

-6.2

6.4
-6.21
-6.63
-6.35
-6.71
-6.35
-6.62
-6.42
-6.52
-6.41
-6.56
-6.56
-6.55
-6.53
-6.53

6.4
-6.53
-6.31
-6.45
-6.34
-6.44

98
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6/29/2018 6:00
6/29/2018 18:00
6/30/2018 6:00
6/30/2018 18:00
7/1/2018 6:00
7/1/2018 18:00
7/2/2018 6:00
7/2/2018 18:00
7/3/2018 6:00
7/3/2018 18:00
7/4/2018 6:00
7/4/2018 18:00
7/5/2018 6:00
7/5/2018 18:00
7/6/2018 6:00
7/6/2018 18:00
7/7/2018 6:00
7/7/2018 18:00
7/8/2018 6:00
7/8/2018 18:00
7/9/2018 6:00
7/9/2018 18:00
7/10/2018 6:00
7/10/2018 18:00
7/11/2018 6:00
7/11/2018 18:00
7/12/2018 6:00
7/12/2018 18:00
7/13/2018 6:00
7/13/2018 18:00
7/14/2018 6:00
7/14/2018 18:00
7/15/2018 6:00
7/15/2018 18:00
7/16/2018 6:00
7/16/2018 18:00
7/17/2018 6:00
7/17/2018 18:00
7/18/2018 6:00
7/18/2018 18:00
7/19/2018 6:00
7/18/2018 18:00
7/20/2018 6:00
7/20/2018 18:00
7/21/2018 6:00
7/21/2018 18:00
7/22/2018 6:00

382

-6.26
-6.2
-6.14
-6.28
-6.21
-6.14
-6.16
-6.41
-6.04
-6.35
-6.09
-6.34
-6.16
-6.21
-6.02

-5.96
-6.18
-6.02
-6.16
-3.97
-5.95
-5.89
-6.11
-5.87
-5.97
-5.84
-5.94
-5.78
-5.8
-5.67
-5.8
-5.68
-5.69
-5.57
-5.69
-5.52
-5.65
-5.52
-5.62
-5.59
-5.76
-5.56
-5.61
-5.48
-5.57
-5.34
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ANNEXYRE-A6

‘\u\'iﬁmiﬂf_. REGIONAL LABORATORY GHAZIABAD, U.P. POLLUTION CONTROL BOARD / Ve a
ran INS-Z,SIECI'OR-l6.VASUND]IARA,GIIAZIABAD-ZO1()]2, Phone: 0120-2883720 )
Certificate

TEST REPORT: WATER LABORATORY(WASTE WATER) s ik

e 3T ek i LLR No. 1CY57323000000

NG ) -3 v ey s T v—r—
Customer/Unit Name & .r_“u wrt No. [100 P/ X Cj-? <Y _f;c' 3 R
\ddres Pt Ue] Whasna No» 276) et soin o lol] ! .

) dd/mmivyyy)
\LJ.( E &{’Kwta(x Lf’\*} Dosng ‘; wtomer Ref,No: |
| Ol

Any other information | J

— s L

Quantity: ! & u' f/\_ﬂ o Sample Receiving Date: i )8 ' 07 "2 B - ‘
il_li:licln No. - UPPCB)C;)ZIB) w Lu\ 07‘ Q_\j Date :ll:,.-\.|1;!|3',\-|:<‘Slm-|.cd: R 180 7 3 ks il
Laboratory Code: QPP{&’L/J)ZBJ U—szg— B l Date of Completion ol R—? ; Uj ; _‘:) Y -

Amalysiss
Date of Samipling: ']8 = 07 b ) Lj

L

| Sumple Type: f N E
Sampling Location : 4 : I
E71 edl F in Korned Tact, o _
I..'_ﬁ‘;l-l;lilll: colleeted by: A Kutwan Porlas) 5 Do C R evn? \,—ﬂvvbfu,tk S e
- itale)  DGm[APE B A (Aec)
Method of Analysis- . APHA, VWA, EIY, 23 Cdition, A8 3025 (I'hrl—-l-l] for BOD =
Method of Sampling- Standard Methods for the Examination of Water and Wastewater; APHA, AWWA, and WEF, Ed24%, 2023

f | Name of test [ Standards | Unit Result  Test Method
S.No. | Parameters | preseribed by | ‘
|' C.P.C.B 4
T r pH at 25°C 5.5-9.0 E 7 . 5’ 4500 1+ B Electrometric Method
} : o o
| 2 | Total Suspended i 100.0 mg/L q 6 . O 2540 D '[lI'ulle Suspended Solids dried at
| Solids | 103-105"C
f 5. T _'I'ntal Dissolved | - mg/L. i é (S) d K O o 2540 C 'l'ohll_Diss;JT\E;qii[[_uﬁJ_r_n_ |
' i Solids I | 180°C '
| I : f ¢ ——— —
] Total Sofids 1 - mg/L, 7 < 6 v O 2540 B Total Solids dried at 103-105°C
:! 5. _[ B.0O.D [ 30.0 mg/L. (;Lf . O | 3 days 27°C 1S 3025 ( Part44): 1993 Rio
]. I | | Chemical Oxygen Demand
5 | con 2800 mgl. [ ) GY v O 5220 B0pen Refs Method |
Analysed By
(S.A))RF
Reviewed By
Autforiged Signatory

L
'
T

(A.S.0/8,0 /Quality Manager) (Regional Officer/Technical Manager)

Notes Lothe resultin the Test Report relate only (o the items tested.2, The report shall not be reproduced-except in full, without
the written permission of aboratory, 3. The test veport pertains to the simple as received in Lab,

i*ﬁﬁtlii’i*ﬁ-i&**;‘;wt*n*t*iii‘tnnnl.:l\'l} O BUE PO T 55 o e e e st e e e e o
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e
{ﬁgﬁa REGIONAL LABORATORY GHAZIABAD, U.P. POLLUTION CONTROL BOARD
Varey twas INS-Z,SECTOR-lﬁ,VASUNDI1AI{A,GIIAZIAB!\D-ZDIO] 2, Phone: 01 20-2883720
TEST REPORT: WATER LABORATORY(WASTE WATER) Lo
0. TC-9573
I '_ _ _ “ms m,.mf\h__ EKP‘“"’E V[ ULR No. TC957323000000 -
Customer/Unil Name & l P * Report No. UPFC&]Q'L{Z,’ ) [0'7 Y o
ribnitNane & | 1 ghouvee no- 216) [Reportimeedaie 1 1] T

- i ‘ : (dd/mm/yyyy)
W J—L B hoex 3&1 e D oo [Customer Rel. No: |
Any other information l

I e

b IR | s . N SRR

__Qu;mtil_\': & J‘f'+ ‘ Sample Receiving Date: lg, O‘]-—-l y
_I?:nch No. U??“J)l ) WU\’I 0112 Date of Analysis Started: 1£-071- L I8
Laboratory Code: iy 2 ate of Completion
Ok o0 B R wwle ] pwGEEe. 07 iy F3 1
Dale of Sampling: [? =01 -QL'

gamplr: Type: q !
Sampling Location : E ’ o % E T' P
Sample collected by: A Kuunaah P‘Y\/’bﬂ.&\"‘ . ED SP ! £ AIN}AANJ

e, ) b apsm,} ! r.c:»re‘oél?o”‘maL

Maoad trote G284 ) DGM (
NWWA,WEF, 23 Edition, 18 3025 (Part-44) for BOD
s for the Examination of Water and Wastewater; APHA, AWWA, and WEF, Ed24',2023

Alethod of Analysis-, APLIA,
Method of Sampling- Standard Method

Test Method

[_‘ f Name ol test Standards Unit Result |
S.No- Parameters preseribed by ! |
Cc.r.CB |
1. pll a1 25°C 5.5-9.0 - Wi 5 3500 H+ B Electrometric Method
2 Total Suspended 100.0 mg/L l—/l " 2540 D Total Suspended Solids dricd at
Solids . q 0 103-105°C
3 Total Dissolved - mg/L é ;l O . O ‘354[! C Total Dissolved Solids (Irieﬂruﬁ
Solids | 180°C
— YT - it | B g+ 9] 3510 18 Total Solids dried at 103-105°C
5. B.0.D — 300 | wmgl 20" O 3 days 27°C IS 3025 ( Part 44): 1993 Bio
Chemical Oxygen Demiand
—Gj—-———faj"'“ ""i’sﬁ_ﬁ"‘w—’ﬂ—g * 0 5220 B Open Reflux Meihod =

Analysed By

(S.A)J.RF

Reviewed By
ized Signatory

,.? o

<

(A.5.0/8.0 /Quality Manager) (Regional Officer/Technical Manager)
tin full, without

tested.2. The report shall not be reproduced-exeep

Test Report relate only to the items

Note: 1. The resull in the
3. The test report pertains 10

(he written permission of laboratory. (he sumple as received in Lab.

P e T et DL LA RSl DI OF REFOR |'****'**“*********i"*‘***‘*“ 1 01



V]

- — 1

<

385

REGIONAL LABORATORY GHAZIABAD, U.P. POLLUTION CONTROL BOARD
INS-2,SECTOR-16,VASUNDHARA,GHAZIABAD-201012, Phone: 0120-2883720

Certificate
No. TC-9573

Customer/Unit Name &
Address

Mjs AL-Nuo. Excport At
L:hi . k-}\,(”*ra, nwo- 42761

vih - g h xaww«. Do
Gap -

ULR No. TC957323000000

Report No. () PPCR

(dd/mm/yyyy)

Report issue Date

GzB]
s

,Io.?)ku;&sd. i

Customer Ref. No:

Any other information

[ ()ll_:!ntil.\: o & J_f+ Sample Reeciving Date: ’g -07-2 ‘f |
_:u::h No, - UPPCB ’l QZB!ww D?,.I‘-l Date of Analysis Started: ’ ? -03 =] l.r
aboratory Code: A4 Date of Completion of
o r} Ul Lh !423! Ld,,ulo? r\n:llysiw ; : ;;' 671
Sample Type: T Date of Sampling: 1€~ 03} -2 Lf
Grnb
Sampling Location : :—M % E . T'P .
Sample collected by: A kwnai A—N.Ba.a'i' ' Y ! . hd Shaova |
' R e, G2R) ’ w"oam mbn) ! AH}AEE) |

Method of Analysis- , APHA,AWAWA, WIS, 23 Edition, ,IS 3025 (Part-44) for BOD
Method of Sampling- Standard Methods for the Examination of Water and Wastewater; APHA, AWWA, and WEF, Ed24',2023

5 Name ol test [ Standards Unit Result [ Test Mcthod
5.No. Parameters prescribed by
c.r.c.s
|
L pH at 25°C 5.5-9.0 = 5 ' o? ] 1500 H+ B Electrometric Method
2. Total Suspended 100.0 mg/L ’ L{ 6 e 2540 D Total Suspended Solids dried at
Solids 103-105°C
| = - -
[ 3. Total Dissolved - mg/L ’ 6 (_{2 ' O 2540 C Total Dissolved Solids dried at
a
Solids 180°C
J Total Solids - mgl ) 7 8 B O/ 2540 B Total Solids dricd at 103-105"C
5. B.0.D 30.0 mgll | i3 Yo 3 days 27°C 1S 3025 ( Part 44): 1993 Bio |
I Chemical Oxygen Demand |
i 6 | CoD 250.0 mg/L 3 q 8 ' 0 5220 B Open Reflux Method ,

Analysed By

(S.AVJR.F

Reviewed By

T

L

(A.S.0/5.0 /Quality Manager)

Note: 1. The result in the Test Report relate only to the items tested.2. The report

(Regional O

‘}ﬂ‘erlmicnl NManager)

shull not be reproduced-except in full, without

the written permission of laboratory, 3. The test report pertiins to the sample as received in Lab.

Ahdkkh Rk Rk hda Rk aanRaakkeaas e END OF REPORT
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— a1y Frifey — SaN yowr yquer fgEer @, misamEnd |
A .
Tl Regional Office, U.P. Pollution Control Board, Ghaziabad.

ANALYSIS REPORT OF GROUND WATER SAMPLES

Date of Collection: 18.07.2024
Sample Collected By: Ajay Kumar Ambast,(City Magistrate),Dr.C.B Singh DGM(APEDA),Anshul Sharma,(A.E.E)

[ S__Nféﬁ, Samplmg pomt pH Colour ~ Odour Conductivity | T.D.S Total Ca Mg Total Chlorid
(Hazen) (1S/Cm) (mg/l) | Hardness | Hardness | Hardness [ Alkalinity (mg/l) |
(mg/l) | (mg/t) | (mg/l (mg/1) |'
i__1f | Handpump Near | 7.5 10.0 | Odourless 550.0 3580 | 250.0 72.0 17.0 190.0 18.0
[ Carnal Technoiogy
| M/S Alnasir Export
| | pvt ltd Bhoorgarhi |[
'l | Dasna. ’
$oas. k| S T NIRRT D) (RO e - |
]r Standards i 6.5-8.5 5-15 = - 500- 200-600 75-200 30-100 200-600 200-1000 F
| 2000 J
R B [I— i -
. =
—“’%E. A.S.0

103



= uP. pﬁ% EXERE-AT

CONSENT ORDER

égjf

Ref No. - Dated : 12/03/2020
78826/UPPCB/Ghaziabad(UPPCBRO)/CTO/wate
rlIGHAZIABAD/2019

To,
Shri MOHD SAALIM QURESHI
M/s AL NASIR EXPORTSPVT LTD
Khasara No. 2761, Bhoorghari, Dasna, Ghaziabad (U.P.), GHAZIABAD,201015
GHAZIABAD

Sub : Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. AL NASIR EXPORTSPVT LTD

Reference Application No :6933040 Dated :12/03/2020

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred asthe act ) M/s. AL NASIR EXPORTS PVT
LTD is hereby authorized by the board for discharge of their industrial effluent generated through
ETP for irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit
subject to general and special conditions mentioned in the annexure ,in refrence to their foresaid

application .
2. This consent is valid for the period from 01/01/2020 to 31/12/2024 .
3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority . Ashok pomer=

Kumar Tiwari
Kumar oate:

2020,03.12

Tiwari 2295

For and on behalf of U.P. Pollution Control Board

CEO
C-1

Enclosed : Asabove
(condition of consent):

Copy to:  Regiona Office, U.P. Pollution Control Board, Ghaziabad Tiwas

CEO
C-1
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexureto Consent issued to M/s. AL NASIR EXPORTSPVT LTD vide

Consent Order No. 6933040/ Water Dated : 12/03/2020
CONDITIONS OF CONSENT

1 This consent is valid for the approved maximum slaughtering capacity Slaughtering of 200
buffaloes per day and 100 Goats per day producing Frozen Meat-50 MT/Day, MBM-11MT/day,
Tallow-4 MT/day per day.

2. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

3. The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES’ issued by Central pollution Control Board in October
2017.

4. The slaughter house will follow the various provisions of rules and regulations as mentioned in the *
Compendium of Indian Standards on Slaughter House”.

5. The dlaughtering of the cow & its progeny is not permitted under any circumstances.

6. The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon'ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of Indiaand ors.

7. The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage
and meat processing unit to the DM office and on the public portal. It will be the responsibility of the
industry to comply with the various conditions of the permission taken from local administration or
any other government department.

8. The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge KL /day discharge point
1 Domestic 4 KLD Septic Tank
2 Industrial 200 KLD ETP

9. Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain.

9(a) The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
S.No Parameter Standard
1 Quantity of Discharge 4 KLD
2 Total Suspended Solids As per E.P Rules 1986
3 COoD As per E.P Rules 1986
4 BOD As per E.P Rules 1986
5 Oil & Grease As per E.P Rules 1986

9(b) Theindustrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .
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11.

12.

13.

14.

15.

16.

17.

18.

19.

389

Industrial Effulant
S.No Parameter Standard
1 Total Suspended Solids As per E.P Rules 1986
2 BOD As per E.P Rules 1986
3 CoD As per E.P Rules 1986
4 Quantity of Discharge 200 KLD
5 Oil & Grease As per E.P Rules 1986

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB.

Flow meter to be installed in al water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:
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1- Theindustry shall follow the guidelines for the utilization of treated effluent inirrigation, which
are available on the website of CPCB at the web link http://cpcb.nic.in/NGT/Guidelines-UTE-
irrigation.pdf

2- All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen
meat unit. The prior permission from U.P. Pollution Control Board is required if the slaughtered
meat is to be given to other frozen meat unit for processing.

3- Theindustry shall submit quarterly monitoring reports of treated effluent from a certified /
approved laboratory under E.P. Act 1986.

4- Theindustry shall ensure deployment of qualified to step up self monitoring mechanism on 24 x7
hours basis.

5- Theindustry shall implement treated effluent flow distribution measurement for irrigation
purposes completely in accordance with irrigation plan & itsimpact.

6- Theimpact of treated effluent application on land isto be included further in E.I.A. studies
involving ground water monitoring point identified in close proximity to the unit.

7- E.l.A. studies shall include comprehensive study of water & waste water balance in addition to the
adequacy studies of E.T.P. relating to pollution load reduction impacts after implementation of
treatment technology & discharge of treated effluent completely for irrigation purposesin place of
discharge on surface water body.

8- Theindustry shall deploy self monitoring task force to strictly observe & monitor treated effluent
discharge restriction on surface water body located in its proximity.

9- Theindustry shall also explore treated effluent Re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant alternative mode of re-cycle. This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated
effluent discharge possibility elsewhere.

10- Theindustry shall use the brine solution or de-freezing in the place of salt to preserve the raw
hides to reduce the TDS in the effluent.

11- Theindustry shall obtain prior consentsin the event of any addition or ateration of existing
effluent treatment or discharge mode or any addition or alteration of new emission generation
sources such as - Boiler/Furnace/Heaters/D.G. Sets in accordance with section- 25/26 of water act
1974 & section 21/22 of air Act 1981 (as amended respectively)

12- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

13- TheE.T.P. installed in the factory should be maintained and operated in such a manner that
treated effluent always conforms to the standard laid down by the board.

14- The flow meter should be installed and the industry should appoint skilled and qualified persons
to operate the ETP.

15- Theindustry shall follow all the terms and conditions stipulated in closer order suspension letter
by the Nagar Vikash anubhag-8 videits letter no 06/C.M/Nau-8-2020/107 Ja/2017T.C dated 05-02-
2020

16- The ground water samples of the hand pumps near the industry should be got tested on a
quarterly basis and the report of the same should be submitted to the board.

17- Theindustry should follow the Karnal Technology for the disposal of treated effluent and under
no circumstance the water waste of the industry should reach any surface water body.

18- Theindustry should submit the EIA study report in triplicate after the compilation of the same.
19- Theindustry shall submit the point wise compliance report of the conditionsimposed in the CTO
issued by the Board for year 2019 and audited balance sheet for the current year and the details of
fees deposited during last three years within a month otherwise this CTO may be revoked.

20- If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

21- Thisconsent isvalid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/Plant machinery failing which
consent would be deemed void.

22- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

23- TheE.T.P. instaled in the factory should be maintained and operated in such a manner that
treated effluent always conforms to the standard laid down under the E.P Act 1986 as amended.

24- Theindustry shall maintain strict supervision upon fluctuations in operating parameters with
respect to each treatment unit and shall ensure deployment of qualified to step up self-monitoring
mechanism on 24 x7 Hours basis.

25- The ground water samples of the hand pumps near the industry should be got tested on a
quarterly basis and the report of the same should be submitted to the Board.

26- Theflow meter should be installed at inlet of Kernel Technology and log book should be
maintained.
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27- Theindustry should submit the irrigation plan approved or authenticated by the reputed
Agricultural University.

Ashok o, "
I ssued with the per mission of competent authority . Kumartiar

Tiwari *

For and on behalf of U.P. Pollution Control Board .

CEO
C-1
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7/29/24, 1:50 PM

DATA

VALIDATION

W(#NNE%EE)&A:&tem - Www.xylem-errand.com

About us Disclaimer Change Password Logout xyle m

Welcome Al-Nasir Exports Pwvt. Ltd.-Ghaziabad

REPORTS

OFFLINE STATIONS REASON

{Select Data Type [ ] [

Select an Owner and Station and Click add to see its air data. You may add multiple stations and select the parameters.

Industry Type :
Company Name:

Station :

Slaughter House (1)

v

AL-NASIR EXPORTS PVT. LTD.-GHA: v

AL-NASIR EXPORTS PVT. LTI v

Add multiple stations to view its data

AL NASIR EXPORTS GHAZIABAD : ETP_1_OUTLET @® select Al O Unselect All

pH @ Bop @ cop @ T1ss @ FLow

eports

From :

01-07-2024 00:00
To

18-07-2024 13:49
Time Base

1 Hour
Value Type

Average
Range : Min. Max.

<

w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

Permissible Range
18-07-2024 13:00:00
18-07-2024 12:00:00
18-07-2024 11:00:00
18-07-2024 10:00:00
18-07-2024 09:00:00
18-07-2024 08:00:00
18-07-2024 07:00:00
18-07-2024 06:00:00
18-07-2024 05:00:00
18-07-2024 04:00:00
18-07-2024 03:00:00
18-07-2024 02:00:00
18-07-2024 01:00:00
18-07-2024 00:00:00
17-07-2024 23:00:00
17-07-2024 22:00:00
17-07-2024 21:00:00
17-07-2024 20:00:00
17-07-2024 19:00:00

17-07-2024 18:00:00

Check Al (J

NA = Not Available

Water Quality Monitoring System
Hourly Average Data from 01-07-2024 00:00 HRS to 18-07-2024 13:49 HRS

6.5 - 8.5 (pH)
7.47
7.45
7.42
7.40
7.36
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.89

7.89

30 (Mg/l)
10.91
11.05
11.08
1.1
11.08

NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
11.20

11.20

250 (Mg/l)
149.00
151.22
152.28
152.71
151.82

NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
155.07

154.94

100 (Mg/1)
15.42
16.83
17.43
18.03
17.70

NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
18.47

18.43

0.00
0.00
0.00
0.00
0.00
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00

0.00

NA- Disabled By CPCB

Let’s Solve Water

Not Meeting Sta
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http://www.xylem-errand.com/aboutUs.php
http://www.xylem-errand.com/disclaimer.php
http://www.xylem-errand.com/changePassword.php
http://www.xylem-errand.com/include/logout.php
javascript:void(0);
http://www.xylem-errand.com/index.php
http://www.xylem-errand.com/cameraIndex.php
http://www.xylem-errand.com/viewStationOfflineReason.php?viewAll=1

7/29/24, 1:50 PM

17-07-2024 17:00:00
17-07-2024 16:00:00
17-07-2024 15:00:00
17-07-2024 14:00:00
17-07-2024 13:00:00
17-07-2024 12:00:00
17-07-2024 11:00:00
17-07-2024 10:00:00
17-07-2024 09:00:00
17-07-2024 08:00:00
17-07-2024 07:00:00
17-07-2024 06:00:00
17-07-2024 05:00:00
17-07-2024 04:00:00
17-07-2024 03:00:00
17-07-2024 02:00:00
17-07-2024 01:00:00
17-07-2024 00:00:00
16-07-2024 23:00:00
16-07-2024 22:00:00
16-07-2024 21:00:00
16-07-2024 20:00:00
16-07-2024 19:00:00
16-07-2024 18:00:00
16-07-2024 17:00:00
16-07-2024 16:00:00
16-07-2024 15:00:00
16-07-2024 14:00:00
16-07-2024 13:00:00
16-07-2024 12:00:00
16-07-2024 11:00:00
16-07-2024 10:00:00
16-07-2024 09:00:00
16-07-2024 08:00:00
16-07-2024 07:00:00
16-07-2024 06:00:00
16-07-2024 05:00:00
16-07-2024 04:00:00
16-07-2024 03:00:00
16-07-2024 02:00:00
16-07-2024 01:00:00
16-07-2024 00:00:00
15-07-2024 23:00:00
15-07-2024 22:00:00
156-07-2024 21:00:00
15-07-2024 20:00:00
156-07-2024 19:00:00
15-07-2024 18:00:00
15-07-2024 17:00:00
15-07-2024 16:00:00
15-07-2024 15:00:00
15-07-2024 14:00:00
15-07-2024 13:00:00

15-07-2024 12:00:00

WQMS - Real-Ti
7.89
7.89
7.89
7.88
7.87
7.87
7.87
7.87
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.85
7.85
7.84
7.84
7.82
7.81
7.80
7.79
7.79
7.79
7.78
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.72
7.72
7.71
7.70
7.69
7.68
7.67

7.67

w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

393

11.20
11.25
1.72
11.72
11.48
11.14
11.02
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
11.10
11.10
1.27
11.22
11.14
11.28
11.06
11.01
11.35
11.29
11.10
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
12.00
11.59
11.58
11.80
11.72
11.34
11.23

11.29

nitoring System - w w w.xylem-errand.com

156.30
154.94
155.73
165.28
165.66
160.43
153.20
151.36
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
152.67
152.28
156.38
155.18
153.65
156.43
151.78
151.15
158.02
156.65
152.80
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
171.30
163.03
162.56
167.14
165.57
157.84
155.70

156.51

19.27
18.40
18.42
25.25
24.87
21.61
17.03
15.70
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
16.21
16.13
18.91
17.98
17.01
19.25
16.03
15.75
21.42
20.76
16.99
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
29.25
22.68
22.04
24.76
23.65
18.62
17.57

18.10

0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00
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15-07-2024 11:00:00
15-07-2024 10:00:00
15-07-2024 09:00:00
156-07-2024 08:00:00
15-07-2024 07:00:00
15-07-2024 06:00:00
15-07-2024 05:00:00
15-07-2024 04:00:00
15-07-2024 03:00:00
15-07-2024 02:00:00
156-07-2024 01:00:00
15-07-2024 00:00:00
14-07-2024 23:00:00
14-07-2024 22:00:00
14-07-2024 21:00:00
14-07-2024 20:00:00
14-07-2024 19:00:00
14-07-2024 18:00:00
14-07-2024 17:00:00
14-07-2024 16:00:00
14-07-2024 15:00:00
14-07-2024 14:00:00
14-07-2024 13:00:00
14-07-2024 12:00:00
14-07-2024 11:00:00
14-07-2024 10:00:00
14-07-2024 09:00:00
14-07-2024 08:00:00
14-07-2024 07:00:00
14-07-2024 06:00:00
14-07-2024 05:00:00
14-07-2024 04:00:00
14-07-2024 03:00:00
14-07-2024 02:00:00
14-07-2024 01:00:00
14-07-2024 00:00:00
13-07-2024 23:00:00
13-07-2024 22:00:00
13-07-2024 21:00:00
13-07-2024 20:00:00
13-07-2024 19:00:00
13-07-2024 18:00:00
13-07-2024 17:00:00
13-07-2024 16:00:00
13-07-2024 15:00:00
13-07-2024 14:00:00
13-07-2024 13:00:00
13-07-2024 12:00:00
13-07-2024 11:00:00
13-07-2024 10:00:00
13-07-2024 09:00:00
13-07-2024 08:00:00
13-07-2024 07:00:00

13-07-2024 06:00:00

WQMS - Real-Ti
7.67
7.66
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.46
7.45
7.43
7.41
7.39
7.37
7.34
7.33
7.33
7.30
7.33
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.18

7.18

7.20
7.21
7.22
7.21
7.22
NA
NA

NA

w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

394

11.10
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

11.38

11.24

11.20

11.20

11.20

11.13

1.1

11.29

11.31

11.63

11.20
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

11.35

11.28

11.30

11.28

11.20

11.20

11.34

11.30

11.05

11.04

11.09

11.00
NA
NA

NA

nitoring System - w w w.xylem-errand.com

154.53
153.35
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
158.65
155.95
155.36
154.70
154.22
1563.57
153.42
156.77
157.13
163.61
155.80
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
157.67
156.59
157.23
156.29
155.10
154.68
157.69
156.90
151.81
151.57
151.88
151.20
NA
NA

NA

16.70
15.78
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
18.79
17.37
17.12
16.79
16.66
16.33
16.23
18.72
18.69
22.39
17.70
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
19.09
18.24
18.72
18.32
17.68
17.36
19.65
18.59
15.47
15.76
16.08
15.40
NA
NA

NA

0.00
0.00
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.04
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00

NA
NA

NA
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WQMS - Real-Ti
13-07-2024 05:00:00 NA
13-07-2024 04:00:00 NA
13-07-2024 03:00:00 NA
13-07-2024 02:00:00 NA
13-07-2024 01:00:00 NA
13-07-2024 00:00:00 NA
12-07-2024 23:00:00 NA
12-07-2024 22:00:00 NA
12-07-2024 21:00:00 NA
12-07-2024 20:00:00 7.84
12-07-2024 19:00:00 7.82
12-07-2024 18:00:00 7.78
12-07-2024 17:00:00 7.75
12-07-2024 16:00:00 7.7
12-07-2024 15:00:00 7.67
12-07-2024 14:00:00 7.63
12-07-2024 13:00:00 7.58
12-07-2024 12:00:00 7.54
12-07-2024 11:00:00 7.50
12-07-2024 10:00:00 7.44
12-07-2024 09:00:00 7.97
12-07-2024 08:00:00 7.96
12-07-2024 07:00:00 7.96
12-07-2024 06:00:00 7.95
12-07-2024 05:00:00 7.95
12-07-2024 04:00:00 7.95
12-07-2024 03:00:00 7.95
12-07-2024 02:00:00 7.94
12-07-2024 01:00:00 7.94
12-07-2024 00:00:00 7.94
11-07-2024 23:00:00 7.94
11-07-2024 22:00:00 7.94
11-07-2024 21:00:00 7.94
11-07-2024 20:00:00 7.94
11-07-2024 19:00:00 7.94
11-07-2024 18:00:00 7.94
11-07-2024 17:00:00 7.94
11-07-2024 16:00:00 7.93
11-07-2024 15:00:00 7.92
11-07-2024 14:00:00 7.91
11-07-2024 13:00:00 7.91
11-07-2024 12:00:00 NA
11-07-2024 11:00:00 NA
11-07-2024 10:00:00 NA
11-07-2024 09:00:00 NA
11-07-2024 08:00:00 7.88
11-07-2024 07:00:00 7.87
11-07-2024 06:00:00 7.87
11-07-2024 05:00:00 7.87
11-07-2024 04:00:00 7.88
11-07-2024 03:00:00 7.88
11-07-2024 02:00:00 7.88
11-07-2024 01:00:00 7.88
11-07-2024 00:00:00 7.88

NA
NA
NA
NA
NA
NA
NA
NA
11.10
11.37
11.47
11.33
11.24
11.23
11.35
11.33
11.28
11.18
11.10
11.10
11.10
11.06
11.00
11.01
11.03
11.00
11.07
11.10
11.16
11.32
11.41
11.30
11.27
11.28
11.28
11.55
11.60
11.63
1.74
11.63
NA
NA
NA
NA
15.13
14.98
14.90
14.73
14.55
14.21
13.70
12.85

11.59

oring System - ww w.xylem-errand.com

3957

NA
NA
NA
NA
NA
NA
NA
NA
152.60
158.38
160.47
157.43
155.49
155.68
157.50
157.64
156.43
154.66
152.88
151.87
151.68
151.58
151.50
151.50
151.53
151.36
151.63
152.34
153.91
157.34
158.93
156.82
155.95
156.53
156.60
161.97
162.98
163.45
166.21
163.58
NA
NA
NA
NA
237.37
234.38
232.26
229.32
225.29
218.26
207.55
189.56

162.56

NA
NA
NA
NA
NA
NA
NA
NA
NA
15.58
22.36
24.18
22.16
20.43
20.50
21.20
20.62
19.22
17.25
15.90
17.65
17.47
17.29
17.12
16.97
16.77
16.41
16.19
16.19
16.84
18.48
18.97
17.53
17.09
17.68
17.71
21.24
22.06
22.30
24.43
22.52
NA
NA
NA
NA
78.37
76.53
74.80
72.31
69.42
64.40
57.08
43.60

22.21

NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.06
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.02
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00
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10-07-2024 23:00:00
10-07-2024 22:00:00
10-07-2024 21:00:00
10-07-2024 20:00:00
10-07-2024 19:00:00
10-07-2024 18:00:00
10-07-2024 17:00:00
10-07-2024 16:00:00
10-07-2024 15:00:00
10-07-2024 14:00:00
10-07-2024 13:00:00
10-07-2024 12:00:00
10-07-2024 11:00:00
10-07-2024 10:00:00
10-07-2024 09:00:00
10-07-2024 08:00:00
10-07-2024 07:00:00
10-07-2024 06:00:00
10-07-2024 05:00:00
10-07-2024 04:00:00
10-07-2024 03:00:00
10-07-2024 02:00:00
10-07-2024 01:00:00
10-07-2024 00:00:00
09-07-2024 23:00:00
09-07-2024 22:00:00
09-07-2024 21:00:00
09-07-2024 20:00:00
09-07-2024 19:00:00
09-07-2024 18:00:00
09-07-2024 17:00:00
09-07-2024 16:00:00
09-07-2024 15:00:00
09-07-2024 14:00:00
09-07-2024 13:00:00
09-07-2024 12:00:00
09-07-2024 11:00:00
09-07-2024 10:00:00
09-07-2024 09:00:00
09-07-2024 08:00:00
09-07-2024 07:00:00
09-07-2024 06:00:00
09-07-2024 05:00:00
09-07-2024 04:00:00
09-07-2024 03:00:00
09-07-2024 02:00:00
09-07-2024 01:00:00
09-07-2024 00:00:00
08-07-2024 23:00:00
08-07-2024 22:00:00
08-07-2024 21:00:00
08-07-2024 20:00:00
08-07-2024 19:00:00

08-07-2024 18:00:00

WQMS - Real-Ti
7.88
7.88
7.88
7.88
7.87
7.87
7.87
7.87
7.86
7.86
7.86
7.86
7.85
7.85
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.86
7.86
7.86
7.86
7.86
7.85
7.85
7.85
7.85
7.84
7.83
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

7.82

w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

'396

11.33
11.52
11.60
11.60
11.60
11.51
11.59
11.70
11.70
11.43
11.20
11.27
11.20
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
11.60
11.58
11.50
11.53
11.52
11.23
11.40
11.36
11.34
11.35
11.40
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

11.33

nitoring System - w w w .xylem-errand.com

155.45
167.17
161.31
163.12
163.42
162.92
161.57
162.94
165.69
166.13
1569.57
154.69
156.23
154.33
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
163.40
162.52
161.59
161.86
161.32
155.39
159.18
158.53
157.96
158.14
159.06
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

157.17

16.52
17.66
20.38
21.68
21.87
21.63
20.73
22.43
23.66
23.93
19.71
16.78
17.95
16.27
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
21.80
21.21
20.58
20.49
20.38
16.70
19.43
19.23
20.40
19.28
19.08
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

18.63

0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.06
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.04
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

0.00
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08-07-2024 17:00:00
08-07-2024 16:00:00
08-07-2024 15:00:00
08-07-2024 14:00:00
08-07-2024 13:00:00
08-07-2024 12:00:00
08-07-2024 11:00:00
08-07-2024 10:00:00
08-07-2024 09:00:00
08-07-2024 08:00:00
08-07-2024 07:00:00
08-07-2024 06:00:00
08-07-2024 05:00:00
08-07-2024 04:00:00
08-07-2024 03:00:00
08-07-2024 02:00:00
08-07-2024 01:00:00
08-07-2024 00:00:00
07-07-2024 23:00:00
07-07-2024 22:00:00
07-07-2024 21:00:00
07-07-2024 20:00:00
07-07-2024 19:00:00
07-07-2024 18:00:00
07-07-2024 17:00:00
07-07-2024 16:00:00
07-07-2024 15:00:00
07-07-2024 14:00:00
07-07-2024 13:00:00
07-07-2024 12:00:00
07-07-2024 11:00:00
07-07-2024 10:00:00
07-07-2024 09:00:00
07-07-2024 08:00:00
07-07-2024 07:00:00
07-07-2024 06:00:00
07-07-2024 05:00:00
07-07-2024 04:00:00
07-07-2024 03:00:00
07-07-2024 02:00:00
07-07-2024 01:00:00
07-07-2024 00:00:00
06-07-2024 23:00:00
06-07-2024 22:00:00
06-07-2024 21:00:00
06-07-2024 20:00:00
06-07-2024 19:00:00
06-07-2024 18:00:00
06-07-2024 17:00:00
06-07-2024 16:00:00
06-07-2024 15:00:00
06-07-2024 14:00:00
06-07-2024 13:00:00

06-07-2024 12:00:00

WQMS - Real-Ti
7.82
7.82
7.81
7.81
7.81
7.80
7.80
7.80
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.81
7.81
7.81
7.81
7.80
7.79
7.79
7.78
7.77
7.77
7.77
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.76
7.76
7.75
7.75
7.74
7.74

7.74

w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

397

11.10
11.04
11.03
11.12
11.24
1.41
11.18
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
11.10
11.14
11.10
11.08
11.10
11.00
11.01
11.08
11.04
11.10
11.10
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
11.00
11.00
11.00
11.01
11.12
11.32

11.35

itoring System - w w w.xylem-errand.com

152.92
152.56
151.55
151.58
152.96
155.82
159.13
154.22
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
152.63
153.41
152.63
152.18
151.96
151.03
151.06
152.22
151.63
152.77
152.38
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
151.20
151.14
151.20
151.19
162.73
157.36

157.56

15.54
15.58
15.22
15.55
16.68
18.40
21.18
17.32
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
16.03
16.88
16.53
16.09
16.07
15.28
15.32
16.12
15.68
16.51
16.43
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
15.75
15.83
15.89
15.87
17.20
20.53

20.84

0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.39
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.21
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00

0.00
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w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

WwQm
06-07-2024 11:00:00

06-07-2024 10:00:00
06-07-2024 09:00:00
06-07-2024 08:00:00
06-07-2024 07:00:00
06-07-2024 06:00:00
06-07-2024 05:00:00
06-07-2024 04:00:00
06-07-2024 03:00:00
06-07-2024 02:00:00
06-07-2024 01:00:00
06-07-2024 00:00:00
05-07-2024 23:00:00
05-07-2024 22:00:00
05-07-2024 21:00:00
05-07-2024 20:00:00
05-07-2024 19:00:00
05-07-2024 18:00:00
05-07-2024 17:00:00
05-07-2024 16:00:00
05-07-2024 15:00:00
05-07-2024 14:00:00
05-07-2024 13:00:00
05-07-2024 12:00:00
05-07-2024 11:00:00
05-07-2024 10:00:00
05-07-2024 09:00:00
05-07-2024 08:00:00
05-07-2024 07:00:00
05-07-2024 06:00:00
05-07-2024 05:00:00
05-07-2024 04:00:00
05-07-2024 03:00:00
05-07-2024 02:00:00
05-07-2024 01:00:00
05-07-2024 00:00:00
04-07-2024 23:00:00
04-07-2024 22:00:00
04-07-2024 21:00:00
04-07-2024 20:00:00
04-07-2024 19:00:00
04-07-2024 18:00:00
04-07-2024 17:00:00
04-07-2024 16:00:00
04-07-2024 15:00:00
04-07-2024 14:00:00
04-07-2024 13:00:00
04-07-2024 12:00:00
04-07-2024 11:00:00
04-07-2024 10:00:00
04-07-2024 09:00:00
04-07-2024 08:00:00
04-07-2024 07:00:00

04-07-2024 06:00:00

S - Real-Ti
7.74
7.74
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.71
7.71
7.71
7.71
7.70
7.70
7.69
7.69
7.69
7.69
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.65
7.65
7.64
7.64
7.63
7.62
7.61
7.61
7.61
7.61
7.59
7.58
NA
NA
NA

NA

398

11.29
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

11.50

11.35

11.25

1.21

11.44

11.23

11.33

11.65

11.93

11.51
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

11.95

11.44

11.34

11.32

11.30

11.30

11.30

11.39

11.40

11.40

11.31

11.40
NA
NA
NA

NA

itoring System - w w w.xylem-errand.com

170.04
156.55
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
161.06
158.056
155.77
154.80
159.79
165.77
157.01
164.14
170.02
161.48
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
170.70
159.69
157.81
157.67
157.04
156.79
156.73
158.73
158.68
158.51
157.34
158.50
NA
NA
NA

NA

30.88
20.00
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
24.48
22.43
20.68
19.78
21.46
18.50
16.76
20.88
26.59
18.03
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
24.60
16.57
15.36
15.32
15.03
14.92
14.93
16.47
16.46
16.08
15.41
16.15
NA
NA
NA

NA

0.00
0.14
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.15
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00

NA

NA

NA
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WQmMms
04-07-2024 05:00:00 NA

04-07-2024 04:00:00
04-07-2024 03:00:00
04-07-2024 02:00:00
04-07-2024 01:00:00
04-07-2024 00:00:00
03-07-2024 23:00:00
03-07-2024 22:00:00
03-07-2024 21:00:00
03-07-2024 20:00:00
03-07-2024 19:00:00
03-07-2024 18:00:00
03-07-2024 17:00:00
03-07-2024 16:00:00
03-07-2024 15:00:00
03-07-2024 14:00:00
03-07-2024 13:00:00
03-07-2024 12:00:00
03-07-2024 11:00:00
03-07-2024 10:00:00
03-07-2024 09:00:00
03-07-2024 08:00:00
03-07-2024 07:00:00
03-07-2024 06:00:00
03-07-2024 05:00:00
03-07-2024 04:00:00
03-07-2024 03:00:00
03-07-2024 02:00:00
03-07-2024 01:00:00
03-07-2024 00:00:00
02-07-2024 23:00:00
02-07-2024 22:00:00
02-07-2024 21:00:00
02-07-2024 20:00:00
02-07-2024 19:00:00
02-07-2024 18:00:00
02-07-2024 17:00:00
02-07-2024 16:00:00
02-07-2024 15:00:00
02-07-2024 14:00:00
02-07-2024 13:00:00
02-07-2024 12:00:00
02-07-2024 11:00:00
02-07-2024 10:00:00
02-07-2024 09:00:00
02-07-2024 08:00:00
02-07-2024 07:00:00
02-07-2024 06:00:00
02-07-2024 05:00:00
02-07-2024 04:00:00
02-07-2024 03:00:00
02-07-2024 02:00:00
02-07-2024 01:00:00

02-07-2024 00:00:00

- Real-Ti

NA
NA
NA
NA
NA
NA
NA
NA
NA
7.51
7.51
7.50
7.49
7.48
7.47
7.46
7.44
7.43
7.42
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
7.25
7.24
7.22
7.21
7.19

717

NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

NA
NA
NA
NA
NA
NA
NA
NA
NA
11.40
11.43
11.44
11.40
11.40
11.40
11.40
11.36
11.37
11.30
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
11.40
11.40
11.43
11.40
11.40
11.40
11.40
1.41
11.50
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

oring System - ww w.xylem-errand.com

3997

NA
NA
NA
NA
NA
NA
NA
NA
NA
158.62
159.58
159.66
158.46
158.26
158.08
158.15
158.25
157.98
157.90
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
158.94
158.72
159.28
158.60
158.59
158.82
158.32
159.18
161.19
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
16.00
16.28
16.13
156.31
15.19
15.17
15.25
15.56
15.26
15.10
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
15.62
15.54
15.98
15.51
15.48
15.55
15.24
16.00
17.23
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.92
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.30

NA
NA
NA
NA
NA
NA
NA
NA

NA
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2024.

w w w.xylem-errand.com/w gmsHome.php?id Type=Mg==

WQMSs
01-07-2024 23:00:00 N

01-07-2024 22:00:00
01-07-2024 21:00:00
01-07-2024 20:00:00
01-07-2024 19:00:00
01-07-2024 18:00:00
01-07-2024 17:00:00
01-07-2024 16:00:00
01-07-2024 15:00:00
01-07-2024 14:00:00
01-07-2024 13:00:00
01-07-2024 12:00:00
01-07-2024 11:00:00
01-07-2024 10:00:00
01-07-2024 09:00:00
01-07-2024 08:00:00
01-07-2024 07:00:00
01-07-2024 06:00:00
01-07-2024 05:00:00
01-07-2024 04:00:00
01-07-2024 03:00:00
01-07-2024 02:00:00

01-07-2024 01:00:00

Server Current Date & Time 29-Jul-2024 13:49

N
NA
7.67
7.65
7.62
7.59
7.56
7.53
7.50
7.47
7.42
7.41
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

- Real-Timi)D 0
A
A NA

NA
11.50
11.50
11.46
11.43
11.47
11.40
11.40
11.45
11.80
11.60

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

nitoring System - w w w.xylem-errand.com

NA
NA
NA
160.70
160.42
160.31
159.85
160.41
158.84
158.53
159.99
167.10
163.51
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

NA
NA
NA
16.10
16.16
16.58
15.88
16.33
15.18
15.02
15.87
22.60
18.54
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

NA
NA
NA
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.48
0.00
0.00
NA
NA
NA
NA
NA
NA
NA
NA

NA
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Date: 04-05-2024

ANNEXURE-A%01

Errand Enterprises Private Limited
Correspondence Address & Regd. Office:
1206, Pearl Omaxe, Plot No. B-1

Netaji Subhash Place,

Pitampura,Delhi-110 034 [India]

Phone: +91-11-2735 1017, +91-11-41833264
Telefax: +91-11-4183 3264

CIN No.: U74900DL2015PTC283463

To whomsoever it May Concern

This is to bring to your kind notice that we M/s Errand Enterprises Private Limited, Authorized Channel

Sales partner for Xylem WTW Online Instrument having our office at 12th floor Pearls Omaxe building

Netaji Subhash Place Pitampura Delhi-110034. We have Supplied & Completed the installation of Online

Water Quality Monitoring System of Xylem WTW make.

The System has been installed at M/s Al-Nasir Exports Pvt. Ltd., Plot No: 2761, Bhurgarhi, Dasna,

Ghaziabad.

The System measures online COD, BOD, TSS & Ph real time at STP Outlet Water.

The System has been calibrated on 03-05-2024 at M/s Al-Nasir Exports Pvt. Ltd., Plot No: 2761,
Bhurgarhi, Dasna, Ghaziabad by Errand engineer.

The system was calibrated based on Outlet Effluent Report provided by M/s Al-Nasir Exports Pvt.
Ltd., Plot No: 2761, Bhurgarhi, Dasna, Ghaziabad. Outlet sample tested by Enviro - Tech Services having

test report no: ETS/143/04/2024 issued dated 24/04/2024.

S.No. Parameter Name Laboratory Final values of online
Result system after calibration
1 COD (mg/L) 145 146.9
2 BOD (mg/L) 15.5 14.7
3 TSS (mg/L) 30.5 28.3
4 ph 7.63 7.58

The above information furnished is true to the best of our knowledge.

Thanks & Regards

Authorized Signatory

[\

~
-

Errand Enterprises Pvt Ltd

Branch Offices:

F- CAL-01

301, KLJ Towers North, Netaji Subhash Place, Pitampura, Delhi — 110 034 [India] Tel.: +91-11-2735 2607, 4566 7646
1002, KLJ Towers North, Netaji Subhash Place, Pitampura, Delhi - 110 034 [India] Tel.: +91-11-4505 7883, 4141 4686
E-Mail: info@errandenterprises.com Web.: www.errandenterprises.com
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UPPCB
STACK MONITORING REPORT
1. Name of Industry : M/S AL NASIR EXPORT PVT LTD.
Khasra -2761,Bhoorgarhi, Dasna, Ghaziabad.
2. Sample Collected by : Mr. D.D.Verma L.A. & Mr. Madan Gopal, J.L.A.
3. Date of Monitoring : 03.07.24
4. Stack Height (Meters) : 30.0 (Mild Steel)
5. Stack Dia (Meters) :+0.82
6. Stack Attached to : Boiler 6 TPH
7. Type of fuel used : Biomass
8. Fuel consumption : 08 Ton/Day (Approx)
9. Ambient Temperature (°C) :40.0

10. Stack Temperature (°C) : 130.0
11. Average Velocity (m/sec) :7.8
12. Average Flow rate (LPM) :20.0
13. Net Sampling Time (Minutes): 30.0

14.Control Devices (If any) : Maulti Cyclone, Dust Collector yyet Scrubber

Parameter Result(mg/Nm°) Standard (mg/Nm®) Method

Particulate 55.8 80.0

IS:11255 (Part-I)
Matter (mg/Nm?)

B X
Scientific Assistant Assistant Scientific Officer Regional Officer
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CEMS-ARﬁ-WmaﬁrE Sﬁte1n1w w w.xylem-errand.com

About us Disclaimer Change Password Logout

xylem

Welcome Al-Nasir Exports Pwt. Ltd.-Ghaziabad Let's Solve Water

DATA VALIDATION REPORTS OFFLINE STATIONS REASON

{Select Data Type [ ] [

Select an Owner and Station and Click add to see its air data. You may add multiple stations and select the parameters.

Industry Type :

Company Name :

Station :

Slaughter House (1) v
AL-NASIR EXPORTS PVT. LTD.-GHA: v

AL-NASIR EXPORTS PVT. LTI v
Add multiple stations to view its data

Check Al (J

AL NASIR EXPORTS GHAZIABAD : STACK_1_BOILER6 TPH @ select Al O Unselect Al X

rv B

eports

From

To

Time Base

Value Type

Range

01-07-2024 00:00
18-07-2024 13:47

1 Hour

Average

: Min. Max.

<

NA = Not Available NA- Disabled By CPCB

Continuous Emission Monitoring System
Hourly Average Data from 01-07-2024 00:00 HRS to 18-07-2024 13:47 HRS

Permissible Range 800

18-07-2024 13:00:00 12.01
18-07-2024 12:00:00 12.19
18-07-2024 11:00:00 12.13
18-07-2024 10:00:00 12.11
18-07-2024 09:00:00 11.80
18-07-2024 08:00:00 11.62
18-07-2024 07:00:00 11.51
18-07-2024 06:00:00 11.62
18-07-2024 05:00:00 11.67
18-07-2024 04:00:00 11.77
18-07-2024 03:00:00 11.64
18-07-2024 02:00:00 11.59
18-07-2024 01:00:00 11.93
18-07-2024 00:00:00 11.67
17-07-2024 23:00:00 11.62
17-07-2024 22:00:00 1.77
17-07-2024 21:00:00 11.56
17-07-2024 20:00:00 11.49
17-07-2024 19:00:00 11.88

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

Not Meeting Sta
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CEMS - Real-Ti
17-07-2024 18:00:00
17-07-2024 17:00:00
17-07-2024 16:00:00
17-07-2024 15:00:00
17-07-2024 14:00:00
17-07-2024 13:00:00
17-07-2024 12:00:00
17-07-2024 11:00:00
17-07-2024 10:00:00
17-07-2024 09:00:00
17-07-2024 08:00:00
17-07-2024 07:00:00
17-07-2024 06:00:00
17-07-2024 05:00:00
17-07-2024 04:00:00
17-07-2024 03:00:00
17-07-2024 02:00:00
17-07-2024 01:00:00
17-07-2024 00:00:00
16-07-2024 23:00:00
16-07-2024 22:00:00
16-07-2024 21:00:00
16-07-2024 20:00:00
16-07-2024 19:00:00
16-07-2024 18:00:00
16-07-2024 17:00:00
16-07-2024 16:00:00
16-07-2024 15:00:00
16-07-2024 14:00:00
16-07-2024 13:00:00
16-07-2024 12:00:00
16-07-2024 11:00:00
16-07-2024 10:00:00
16-07-2024 09:00:00
16-07-2024 08:00:00
16-07-2024 07:00:00
16-07-2024 06:00:00
16-07-2024 05:00:00
16-07-2024 04:00:00
16-07-2024 03:00:00
16-07-2024 02:00:00
16-07-2024 01:00:00
16-07-2024 00:00:00
15-07-2024 23:00:00
15-07-2024 22:00:00
15-07-2024 21:00:00
15-07-2024 20:00:00
15-07-2024 19:00:00
15-07-2024 18:00:00
15-07-2024 17:00:00
15-07-2024 16:00:00
15-07-2024 15:00:00
15-07-2024 14:00:00

15-07-2024 13:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

404

itoring System - ww w.xylem-errand.com
11.96
12.17
12.06
12.22
12.27
11.91
11.64
11.91
11.64
11.91
11.64
11.59
11.83
11.62
11.59
11.78
11.91
11.62
11.62
11.70
11.64
11.85
11.80
11.83
12.11
11.91
12.23
11.88
12.08
11.99
11.93
1.72
11.80
12.05
11.64
11.64
11.20
11.51
11.51
11.74
11.18
11.35
11.71
11.56
11.80
11.60
1.75
11.59
11.53
11.10
11.99
1.77
11.49

11.49
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CEMS - Real-Ti
15-07-2024 12:00:00
15-07-2024 11:00:00
15-07-2024 10:00:00
15-07-2024 09:00:00
15-07-2024 08:00:00
15-07-2024 07:00:00
15-07-2024 06:00:00
15-07-2024 05:00:00
15-07-2024 04:00:00
15-07-2024 03:00:00
15-07-2024 02:00:00
15-07-2024 01:00:00
15-07-2024 00:00:00
14-07-2024 23:00:00
14-07-2024 22:00:00
14-07-2024 21:00:00
14-07-2024 20:00:00
14-07-2024 19:00:00
14-07-2024 18:00:00
14-07-2024 17:00:00
14-07-2024 16:00:00
14-07-2024 15:00:00
14-07-2024 14:00:00
14-07-2024 13:00:00
14-07-2024 12:00:00
14-07-2024 11:00:00
14-07-2024 10:00:00
14-07-2024 09:00:00
14-07-2024 08:00:00
14-07-2024 07:00:00
14-07-2024 06:00:00
14-07-2024 05:00:00
14-07-2024 04:00:00
14-07-2024 03:00:00
14-07-2024 02:00:00
14-07-2024 01:00:00
14-07-2024 00:00:00
13-07-2024 23:00:00
13-07-2024 22:00:00
13-07-2024 21:00:00
13-07-2024 20:00:00
13-07-2024 19:00:00
13-07-2024 18:00:00
13-07-2024 17:00:00
13-07-2024 16:00:00
13-07-2024 15:00:00
13-07-2024 14:00:00
13-07-2024 13:00:00
13-07-2024 12:00:00
13-07-2024 11:00:00
13-07-2024 10:00:00
13-07-2024 09:00:00
13-07-2024 08:00:00

13-07-2024 07:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

405

itoring System - ww w.xylem-errand.com
11.98
11.62
11.75
12.00
11.54
11.56
11.23
11.59
11.40
11.67
11.74
11.72
11.51
11.57
11.62
11.51
11.39
11.70
11.75
11.88
12.08
12.08
11.85
11.85
11.91
11.88
11.72
11.29
11.72
11.44
11.44
11.51
11.41
11.62
11.57
11.51
11.54
11.67
11.46
11.51
12.04
11.57
11.83
1.77
12.19
11.64
12.19
11.44
10.86
11.28
11.40
11.32
11.49

11.39
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CEMS - Real-Ti
13-07-2024 06:00:00
13-07-2024 05:00:00
13-07-2024 04:00:00
13-07-2024 03:00:00
13-07-2024 02:00:00
13-07-2024 01:00:00
13-07-2024 00:00:00
12-07-2024 23:00:00
12-07-2024 22:00:00
12-07-2024 21:00:00
12-07-2024 20:00:00
12-07-2024 19:00:00
12-07-2024 18:00:00
12-07-2024 17:00:00
12-07-2024 16:00:00
12-07-2024 15:00:00
12-07-2024 14:00:00
12-07-2024 13:00:00
12-07-2024 12:00:00
12-07-2024 11:00:00
12-07-2024 10:00:00
12-07-2024 09:00:00
12-07-2024 08:00:00
12-07-2024 07:00:00
12-07-2024 06:00:00
12-07-2024 05:00:00
12-07-2024 04:00:00
12-07-2024 03:00:00
12-07-2024 02:00:00
12-07-2024 01:00:00
12-07-2024 00:00:00
11-07-2024 23:00:00
11-07-2024 22:00:00
11-07-2024 21:00:00
11-07-2024 20:00:00
11-07-2024 19:00:00
11-07-2024 18:00:00
11-07-2024 17:00:00
11-07-2024 16:00:00
11-07-2024 15:00:00
11-07-2024 14:00:00
11-07-2024 13:00:00
11-07-2024 12:00:00
11-07-2024 11:00:00
11-07-2024 10:00:00
11-07-2024 09:00:00
11-07-2024 08:00:00
11-07-2024 07:00:00
11-07-2024 06:00:00
11-07-2024 05:00:00
11-07-2024 04:00:00
11-07-2024 03:00:00
11-07-2024 02:00:00

11-07-2024 01:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

406

itoring System - ww w.xylem-errand.com
11.33
11.43
11.30
11.43
11.57
11.25
10.91
10.97
11.44
11.64
11.54
11.51
11.18
11.70
11.41
11.59
11.79
11.12
12.05
11.62
11.59
11.46
11.62
11.67
11.91
11.80
11.75
11.85
11.62
11.98
11.62
11.72
11.64
11.80
11.59
12.05
11.41
11.38
11.54
11.31
11.51
11.54
11.46
11.80
11.67
11.41
11.49
11.46
1.75
11.23
11.43
11.33
11.41

11.38
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CEMS - Real-Ti
11-07-2024 00:00:00
10-07-2024 23:00:00
10-07-2024 22:00:00
10-07-2024 21:00:00
10-07-2024 20:00:00
10-07-2024 19:00:00
10-07-2024 18:00:00
10-07-2024 17:00:00
10-07-2024 16:00:00
10-07-2024 15:00:00
10-07-2024 14:00:00
10-07-2024 13:00:00
10-07-2024 12:00:00
10-07-2024 11:00:00
10-07-2024 10:00:00
10-07-2024 09:00:00
10-07-2024 08:00:00
10-07-2024 07:00:00
10-07-2024 06:00:00
10-07-2024 05:00:00
10-07-2024 04:00:00
10-07-2024 03:00:00
10-07-2024 02:00:00
10-07-2024 01:00:00
10-07-2024 00:00:00
09-07-2024 23:00:00
09-07-2024 22:00:00
09-07-2024 21:00:00
09-07-2024 20:00:00
09-07-2024 19:00:00
09-07-2024 18:00:00
09-07-2024 17:00:00
09-07-2024 16:00:00
09-07-2024 15:00:00
09-07-2024 14:00:00
09-07-2024 13:00:00
09-07-2024 12:00:00
09-07-2024 11:00:00
09-07-2024 10:00:00
09-07-2024 09:00:00
09-07-2024 08:00:00
09-07-2024 07:00:00
09-07-2024 06:00:00
09-07-2024 05:00:00
09-07-2024 04:00:00
09-07-2024 03:00:00
09-07-2024 02:00:00
09-07-2024 01:00:00
09-07-2024 00:00:00
08-07-2024 23:00:00
08-07-2024 22:00:00
08-07-2024 21:00:00
08-07-2024 20:00:00

08-07-2024 19:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

407

itoring System - ww w.xylem-errand.com
11.59
11.59
11.36
11.62
11.75
11.57
11.62
11.54
11.70
11.57
11.49
11.53
12.14
11.46
11.68
11.70
11.42
11.57
11.67
11.38
11.64
11.67
11.75
11.20
11.41
11.51
1.72
11.59
11.49
11.57
11.36
11.82
11.32
11.39
11.83
11.76
11.85
11.91
11.96
1.77
11.30
11.59
11.23
11.37
11.54
11.59
11.67
11.49
11.54
11.59
11.41
11.57
11.25

11.60
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CEMS - Real-Ti
08-07-2024 18:00:00
08-07-2024 17:00:00
08-07-2024 16:00:00
08-07-2024 15:00:00
08-07-2024 14:00:00
08-07-2024 13:00:00
08-07-2024 12:00:00
08-07-2024 11:00:00
08-07-2024 10:00:00
08-07-2024 09:00:00
08-07-2024 08:00:00
08-07-2024 07:00:00
08-07-2024 06:00:00
08-07-2024 05:00:00
08-07-2024 04:00:00
08-07-2024 03:00:00
08-07-2024 02:00:00
08-07-2024 01:00:00
08-07-2024 00:00:00
07-07-2024 23:00:00
07-07-2024 22:00:00
07-07-2024 21:00:00
07-07-2024 20:00:00
07-07-2024 19:00:00
07-07-2024 18:00:00
07-07-2024 17:00:00
07-07-2024 16:00:00
07-07-2024 15:00:00
07-07-2024 14:00:00
07-07-2024 13:00:00
07-07-2024 12:00:00
07-07-2024 11:00:00
07-07-2024 10:00:00
07-07-2024 09:00:00
07-07-2024 08:00:00
07-07-2024 07:00:00
07-07-2024 06:00:00
07-07-2024 05:00:00
07-07-2024 04:00:00
07-07-2024 03:00:00
07-07-2024 02:00:00
07-07-2024 01:00:00
07-07-2024 00:00:00
06-07-2024 23:00:00
06-07-2024 22:00:00
06-07-2024 21:00:00
06-07-2024 20:00:00
06-07-2024 19:00:00
06-07-2024 18:00:00
06-07-2024 17:00:00
06-07-2024 16:00:00
06-07-2024 15:00:00
06-07-2024 14:00:00

06-07-2024 13:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

408

itoring System - ww w.xylem-errand.com
11.02
11.59
11.74
11.66
11.08
11.44
11.78
11.57
11.72
11.39
10.74
10.84
11.19
11.44
11.31
11.36
11.61
11.08
11.04
11.53
10.91
11.64
11.50
11.48
11.07
10.91
11.54
11.20
11.49
11.39
11.54
11.38
11.05
11.43
11.93
11.56
11.23
11.46
11.54
11.41
11.28
11.56
11.57
11.30
11.36
1.77
11.59
11.70
1.72
11.57
11.70
11.25
11.44

11.31
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CEMS - Real-Ti
06-07-2024 12:00:00
06-07-2024 11:00:00
06-07-2024 10:00:00
06-07-2024 09:00:00
06-07-2024 08:00:00
06-07-2024 07:00:00
06-07-2024 06:00:00
06-07-2024 05:00:00
06-07-2024 04:00:00
06-07-2024 03:00:00
06-07-2024 02:00:00
06-07-2024 01:00:00
06-07-2024 00:00:00
05-07-2024 23:00:00
05-07-2024 22:00:00
05-07-2024 21:00:00
05-07-2024 20:00:00
05-07-2024 19:00:00
05-07-2024 18:00:00
05-07-2024 17:00:00
05-07-2024 16:00:00
05-07-2024 15:00:00
05-07-2024 14:00:00
05-07-2024 13:00:00
05-07-2024 12:00:00
05-07-2024 11:00:00
05-07-2024 10:00:00
05-07-2024 09:00:00
05-07-2024 08:00:00
05-07-2024 07:00:00
05-07-2024 06:00:00
05-07-2024 05:00:00
05-07-2024 04:00:00
05-07-2024 03:00:00
05-07-2024 02:00:00
05-07-2024 01:00:00
05-07-2024 00:00:00
04-07-2024 23:00:00
04-07-2024 22:00:00
04-07-2024 21:00:00
04-07-2024 20:00:00
04-07-2024 19:00:00
04-07-2024 18:00:00
04-07-2024 17:00:00
04-07-2024 16:00:00
04-07-2024 15:00:00
04-07-2024 14:00:00
04-07-2024 13:00:00
04-07-2024 12:00:00
04-07-2024 11:00:00
04-07-2024 10:00:00
04-07-2024 09:00:00
04-07-2024 08:00:00

04-07-2024 07:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

409

itoring System - ww w.xylem-errand.com
11.76
11.57
11.47
11.28
11.36
11.62
11.38
11.41
11.51
11.28
11.36
11.28
11.80
11.41
11.51
11.70
11.68
11.56
11.84
11.10
NA
NA
11.64
11.70
11.51
11.54
11.41
11.49
11.62
11.70
11.46
11.36
11.59
11.46
11.62
1.17
11.49
11.41
11.25
11.80
11.59
11.88
11.54
11.85
11.98
11.70
11.53
11.73
11.74
11.67
11.72
11.62
11.03

11.39
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CEMS - Real-Ti
04-07-2024 06:00:00
04-07-2024 05:00:00
04-07-2024 04:00:00
04-07-2024 03:00:00
04-07-2024 02:00:00
04-07-2024 01:00:00
04-07-2024 00:00:00
03-07-2024 23:00:00
03-07-2024 22:00:00
03-07-2024 21:00:00
03-07-2024 20:00:00
03-07-2024 19:00:00
03-07-2024 18:00:00
03-07-2024 17:00:00
03-07-2024 16:00:00
03-07-2024 15:00:00
03-07-2024 14:00:00
03-07-2024 13:00:00
03-07-2024 12:00:00
03-07-2024 11:00:00
03-07-2024 10:00:00
03-07-2024 09:00:00
03-07-2024 08:00:00
03-07-2024 07:00:00
03-07-2024 06:00:00
03-07-2024 05:00:00
03-07-2024 04:00:00
03-07-2024 03:00:00
03-07-2024 02:00:00
03-07-2024 01:00:00
03-07-2024 00:00:00
02-07-2024 23:00:00
02-07-2024 22:00:00
02-07-2024 21:00:00
02-07-2024 20:00:00
02-07-2024 19:00:00
02-07-2024 18:00:00
02-07-2024 17:00:00
02-07-2024 16:00:00
02-07-2024 15:00:00
02-07-2024 14:00:00
02-07-2024 13:00:00
02-07-2024 12:00:00
02-07-2024 11:00:00
02-07-2024 10:00:00
02-07-2024 09:00:00
02-07-2024 08:00:00
02-07-2024 07:00:00
02-07-2024 06:00:00
02-07-2024 05:00:00
02-07-2024 04:00:00
02-07-2024 03:00:00
02-07-2024 02:00:00

02-07-2024 01:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==

410

itoring System - ww w.xylem-errand.com
11.33
11.51
11.46
11.20
11.54
11.30
11.46
11.49
11.46
11.31
11.30
11.10
11.51
11.72
11.39
11.60
11.60
11.57
11.97
11.66
11.39
11.07
11.28
11.49
11.54
11.49
11.54
11.00
11.07
11.05
11.39
11.74
11.72
11.63
12.06
11.49
11.93
11.83
11.79
11.62
11.62
11.91
11.82
11.88
11.90
11.54
11.51
11.51
11.38
11.64
11.46
11.57
11.60

11.65
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2024.

CEMS - Real-Ti
02-07-2024 00:00:00
01-07-2024 23:00:00
01-07-2024 22:00:00
01-07-2024 21:00:00
01-07-2024 20:00:00
01-07-2024 19:00:00
01-07-2024 18:00:00
01-07-2024 17:00:00
01-07-2024 16:00:00
01-07-2024 15:00:00
01-07-2024 14:00:00
01-07-2024 13:00:00
01-07-2024 12:00:00
01-07-2024 11:00:00
01-07-2024 10:00:00
01-07-2024 09:00:00
01-07-2024 08:00:00
01-07-2024 07:00:00
01-07-2024 06:00:00
01-07-2024 05:00:00
01-07-2024 04:00:00
01-07-2024 03:00:00
01-07-2024 02:00:00

01-07-2024 01:00:00

w w w.xylem-errand.com/cemsHome.php?idType=Mw ==
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Server Current Date & Time 29-Jul-2024 13:48

nitoring System - w w w.xylem-errand.com

10.94
11.80
11.83
11.67
1.77
11.90
12.43
11.75
11.36
11.76
11.33
11.43
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

Powered by Srijan Webmatics Pvt. Ltd.
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Errand Enterprises Private Limited
Correspondence Address & Regd. Office:

=ERRJIND
( AN N EXU RE-A1 ﬂ- 1 2 1206, Pearl Omaxe, Plot No. B-1

Netaji Subhash Place,
é Pitampura,Delhi-110 034 [India]
Phone: +91-11-2735 1017, +91-11-41833264
ToV... Telefax: +91-11-4183 3264

CIN No.: U74900DL2015PTC283463

To whomsoever it May Concern

Date: 11-05-2024

This is to bring to your kind notice that we M/s Errand Enterprises Private Limited -Authorized
channel sales partner for Xylem WTW Online Instrument having our office at 12t floor Pearls Omaxe

building Netaji Subhash Place Pitampura Delhi-110034. We have Supplied & Completed the installation

of Online Particulate Matter Monitoring System of ICE Make.

The System has been installed at M/s Al-Nasir Exports Pvt. Ltd.-Ghaziabad Plot No: 2761, Bhurgarhi,
Dasna Ghaziabad Uttar Pradesh.

The System measures online Particulate Matters (PM), at Stack 6TPH Boiler.

The System has been calibrated on 09-05-2024 at M/s Al-Nasir Exports Pvt. Ltd.-Ghaziabad Plot
No: 2761, Bhurgarhi, Dasna Ghaziabad Uttar Pradesh by Errand Engineer.

The system was calibrated based on Lab Report provided by M/s Al-Nasir Exports Pvt. Ltd.-
Ghaziabad Plot No: 2761, Bhurgarhi, Dasna Ghaziabad Uttar Pradesh Sample tested by Enviro Tech
Services having Report No. ETS/141/05/2024 issued date 08/05/2024.

S.No. Parameter Name Laboratory Final values of onlinesystem
Result after calibration
1 PM (mg/Nm3) 40.60 42.0

The above information furnished is true to the best of our knowledge.

Thanks & Regards

Authorized Signatory

4‘ S
V-

v
—

Errand Enterprises Pvt Ltd

Branch Offices: 301, KLJ Towers North, Netaji Subhash Place, Pitampura, Delhi - 110 034 [India] Tel.: +91-11-2735 2607, 4566 7646
1002, KU Towers North, Netaji Subhash Place, Pitampura, Delhi - 110 034 [India] Tel.: +91-11-4505 7883, 4141 4686
E-Mail: info@errandenterprises.com Web.: www.errandenterprises.com

129


mailto:info@errandenterprises.com
http://www.errandenterprises.com/

413

Purchase Order
——thase OUrder
Date:- 15-May-2024 NNEXURE-A13
Cummins Sales & Service Private Limited
B-69, sector 63 Noida U.p. '
With reference to your performa Qun Ref CSS PL/RAS! MAY /0083 we are considering to place an order.
S.No. ITEMS HSN/SAC Quantity Unit Price Amount ( In Rs )
RAS -1010 KVA { A075D102 ) 2 1250000 j 2500000
2 SERVICE -RAS 2 375000 750000
3 FRIGHT 10000 10000
o Taxable Amount 32,60,000
|SGST @ 9 2,93,400
CGST @ 9 2,93,400
In Words - Thrity Eight Lac Forty Six Thousand Eight Hund Only GRAND TOTAL 38,46,800
Paymnt Details Advance Amount Rs.6 Lac ( Ch ne. 350

05935 Amt 300000/, Ch Ng 35005936 Amt, 300000/-
Remaining we will be paid in 1 month

Billing & Delivery Address :-

AL-NASIR EXPORTS PVT. LTD

Khasara No:- 2761, Bhoorgari Dasna,
Distt. Ghaziabad (UP) Pin Codle:- 201015)
GSTIN No. 09AADCA2047H1 70y '

FOR AL-NASIR EXPORTS PVT, LTD .

gl | . .
Vo AUNRns |

(AUTH. SIGN {TORY)
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Purcha&iﬁ%er
.“ - -
Date: 7-Jun 2024

Cummins Sales g Service
B-69, Sector g3 Noidg U.p,

Private Limiteg

Nine l~hmch'ed_0r;l;r‘

e L
e ——— —

oot Ghaziabag (p) pr Code:- 20115,
GSTIN No, 09AADCA204711 7

ForAl NASIR EXPORTS v
)
Auftines | onatn
FOR AL-NASI'R EXPORTS PVT. Lp

Ay
MY
- III,!'
WEH T ————

—=
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CONSENT ORDER

égjf

Ref No. - Dated : 26/02/2020
78872/UPPCB/Ghaziabad(UPPCBRO)/CTO/airIGHAZIABAD/2019

To,
Shri MOHD SAALIM QURESHI
M/s AL NASIR EXPORTSPVT LTD

Khasara No. 2761, Bhoorghari, Dasna, Ghaziabad (U.P.), GHAZIABAD,201015
GHAZIABAD

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
toM/s. AL NASIR EXPORTSPVT LTD

Reference Application No. 6936348 Dated : 26/02/2020

1 With reference to the application for consent for emission of air pollutants from the plant of M/s AL
NASIR EXPORTSPVT LTD. under Air Act 1981. It is being authorised for said emissions, as per
the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 01/01/2020 to 31/12/2024 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

Ashok  Digtalysioned

by Ashok Kumar
Tiwari

Kumar

e:
2020.03.12

Tiwari  i2223840s30

For and on behalf of U.P. Pollution Control Board

CEO
C-1

Enclosed : Asabove
(condition of consent):

Copy to: Regiona Office, U.P. Pollution Control Board, Ghaziabad

Ashok o
Kumar e

ate
Tiwari 122

CEO
C-1
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U.P. Pollution Control Board

Dated : 26/02/2020
CONDITIONS OF CONSENT

1 This consent is valid for the approved maximum slaughtering capacity Slaughtering of 200
buffaloes per day and 100 Goats per day producing Frozen Meat-50 MT/Day, MBM-11MT/day,
Tallow-4 MT/day per day Buffalos per day.

2. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

3. The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES’ issued by Central pollution Control Board in October
2017.

4, The dlaughtering of the cow & its progeny is not permitted under any circumstances.

5. The slaughter house will follow the various provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House".

6(a) The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

6(b) Air Pollution Source Details.

Air Pollution Sour ce Details

S.No Air Polution | Typeof Fue Stack No. Parameters Height
Sour ce
1 Boiler 6 TPH wood 1 Particulate 30 mt. stack

Matter from G.L with
multi cyclone
dust collector

2 2x 1010 KVA H.S.D 3.4 Sulphur each
D.G Set Dioxide minimum 6.40
mt. from the
nearest roof
3 D.G Set 500 H.S.D 2 Sulphur minimum 4.5
KVA Dioxide mt. above

nearest roof
6(c) The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail

S.No Stack No Par ameter Standard
1 1 Particulate Matter As per E.P Rules
1986
2 234 Sulphur Dioxide As per E.P Rules
1986

7. The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

8. Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

9. The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

10.  Theindustry shall submit Environmenta Statement in prescribed format as per rule no.14 as per E.P
Rules 1986 .

11. Theindustry shall abide by orders / directions issued by Hon’ ble Supreme court Hon’ ble High
Court, Hon' ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time..
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13.

14.

15.

16.

17.

18.

19.

20.

21.
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Industry shall submit monthly monitoring reports of all stacks and ambient air quality from a
certified / approved laboratory under E.P. Act 1986 .

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB .

The unit shall submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil asafuel in the factory is restricted in compliance of the Hon'ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .

The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppch. com /pdf/Green-Belt-Guidle_160218.pdf .

If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time..

Specific Conditions.

1- Theindustry shall follow all the terms and conditions stipulated in closer order suspension letter
by the Nagar Vikash anubhag-8 vide its |etter no 06/C.M/Nau-8-2020/107 Ja/2017T.C dated 05-02-
2020

2- All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen
meat unit i.e. M/s International Agro Foods, Khasra No-2764, 2765, 2766, Vill-Bhoorgarhi, Dasna,
Ghaziabad. The prior permission from U.P. Pollution Control Board is required if the slaughtered
meat is to be given to other frozen meat unit for processing.

3- Theindustry shall submit the point wise compliance report of the conditionsimposed in the CTO
issued by the Board for year 2019 and audited balance sheet for the current year and the details of
fees deposited during last three years within a month otherwise this CTO may be revoked.

4- The industry should follow the directions issued by the Chief Secretary vide letter no.760/Nau-8-
2017-29J/2017 dated 22/03/2017 and the direction issued by the Principal Secretary, Nagar Vikas
vide letter No. 3710/Nau-8-2017-2 CS/12 TS dated 07 July, 2017.

5- The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’' ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of Indiaand ors.
6- No change in capacity or new source of emission will be added by the company without the prior
permission of the board.

7- Theindustry should provide the linkage of the CCTV camerasinstalled at the entry points, lairage,
and meat processing unit to the DM office and on the public portal..

8- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

9- The ground water samples of the hand pumps near the industry should be got tested on a quarterly
basis and the report of the same should be submitted to the Board.

10- This consent isvalid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/Plant machinery failing which
consent would be deemed void.

11- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

AS h (0] k Digitally signed
by Ashok Kumar
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I ssued with the permission of competent authority .
For and on behalf of U.P. Pollution Control Board .

CEO
C-1
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UPPCB

\%i Uttar Pradesh Pollution Control Board
*&%}ﬁ"ﬁ’m& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

172080/UPPCB/Ghaziabad(UPPCBRO)/CTO/both/GHAZIABAD/2022 Date: 11/01/2023
To,
M/s
AL NASIR EXPORTSPVT LTD
Khasra No-2761 Bhoor gar hi, Dasna, Ghaziabad, GHAZIABAD,201015 Application Id-
18943834

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to AL NASIR EXPORTS PVT LTD located at Khasra No-2761 Bhoorgar hi,
Dasna, Ghaziabad, GHAZI ABAD,201015. subject to the provisions of the Water Act, Air Act and the
orders that may be made further and subject to following terms and conditions :-

1. ThisCCA AL NASIR EXPORTSPVT LTD granted for the period from 21/12/2022 to 31/12/2024 and
valid for manufacturing of following products.

S |Product Quantity Unit

No

1 |Only for fuel change Metric Tonnes/Day
for Biomass

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment asis required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.
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(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained

continuously so as to achieve the quality of the treated sewage to the following standards.

S No.

Parameters

Standards

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-
i) The applicant shall use following fuel and install a comprehensive control system consisting of control

equipment as required with reference to generation of emissions and operate and maintain the same

continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

SNo. Air Typeof fuel | Stack no Control Height of
Pollution Device Stack
Source
1 2x1010 HSD/PNG 1,2 Particulate As per
KVA DG Matter applicable
Set norms
2 | 1x500 KVA | HSD/PNG 3 Particulate As per
DG Set Matter applicable
norms
3 2x6 TPH | Biomass/ 4 Particulate As per
Boiler (one Bio Matter applicable
6 TPH briquette norms
Boiler
standby)
Emmission Quality Standards
S No. Stack no Parameters Standards
1 1,2 Particulate Matter | As per applicable
norms
2 3 Particulate Matter | As per applicable
norms
3 4 Particulate Matter | As per applicable
norms

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately
(ii) The unit will not use any type of restricted fuel.
ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-
Day time: from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg
Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time
75 70 65 55 55 45 50 40
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4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be | eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. Theindustry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point
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12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1- This consent is valid only for fuel changei.e. use of Biomass as per CAQM direction only all other
conditions will remain same as per earlier consent issued by Board vide letter no.
78826/UPPCB/Ghaziabad(UPPCBRO)/CTO/water/ GHAZIABAD/2019

Dated : 12/03/2020 and 78872/UPPCB/Ghaziabad(UPPCBRO)/CTO/air/GHAZIABAD/2019

Dated : 26/02/2020.

2- The fly ash generated from the industry should be disposed in such a manner that it does not pollute
ground water, river or any other surface water body source.

3- The industry shall submit the point wise compliance report of the conditions imposed in the CTO issued
by the Board and audited balance sheet for the current year and the details of fees deposited during last three
years within a month otherwise this CTO may be revoked.

4- Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 53 and 62-65 and other direction issued time to time regarding use of cleaner fuel.
5-Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 55 & 58 regarding DG sets.

V I V E K Digitally Signed
by VIVEK ROY
Date: 2023.04.25
ROY 22:34:47 +05'30'
CEO
C-L
Copy to: N
VIVEK ywecior
Date:
Regional Officer, U.P. Pollution Control Board, Ghaziabad. e
ROY 22:35:47
+05'30'
CEO
C-L
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—
wagy  UTTAR PRADESH POLLUTION CONTROL BOARD
RO TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010

' Phone:0522-2720828,2720831 Fax:0522-2720764 Email: info@uppch.com Website: www.uppcb.com

Ref. No ; 24633fUPPCB}'Ghaziabad(UPPCBRO)!HWM!GHAZIABAD!Z024
Dated :14/05/2024

To,
M/s AL NASIR EXPORTS PVT LTD
Khasra No-2761 Bhoorgarhi, Dasna, Ghaziabad,GHAZIABAD, 201015
Tehsil :Bhojpur
District :GHAZIABAD

Sub :~ Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

L. Number of authorization and date of issue 24633 and 14/05/2024 .
2. Reference of application (No. and date) 25699760 and 24/04/2024 .

3 Mr MOHD SALEEM QURESHI of M/s AL NASIR EXPORTS PVT LTD is hereby granted
an authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and disposal or any other use of hazardous or other wastes or both on the
premises situated at Khasra No-2761 Bhoorgarhi, Dasna, Ghaziabad .

Details of Authorisation

S No. Category of Hazardous Authorised mode of disposal Quantity(ton/annum)
Waste as per the Schedules | or recycling or utilization or
| LIl and ITI of these rules _ | co-processing, etc. =
] Schedule I, Cat 5.1 Used or spent | Through Authorised 0.5 KL/Annum
! e Reeycler/TSDF SR S _
2 Schedule I, Cat 33.2 Through TSDF 0.025 Ton/Annum
Contaminated cotton rags or
other cleaning materials |

1. The authorization shall be valid for a period of 13/05/2029 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1. The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2, The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3. The person authorized shail not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the

application by the person authorized shall constitute a breach of his authorisation .
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5. The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenariog such as spillages,
leakages, fire ete. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

6. The person authorised shall comply with the provisions outlined in the Central Pollution

Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7. It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board (o close down the facility |,

8. The imported hazardous and other wastes shall be fully insured for trangit as well as for any
accidental occurrence and its clean-up Operation ,

9. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained |

10.  The hazardous and other waste which gets gencrated during recycling or reuse or recovery or
Pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11.  The importer or €xporter shall bear the cost of Import or export and mitigation of damages if
any

12 Anapplication for the renewal of an authorisation shall be made as laid down under thege
Rules .

13 Any other conditions for compliance as per the Guidelines issued by the M inistry of _
Environment, Forest and Climate Changes or Central Pollution Control Board from time to

14, Annual return shall be filed by Junc 30th for the period ensuring 31st March of the year .
15, The Unit wil] file the renewal application at least 2 months prior to the expiry of this Order.

B Specific Conditions of Authorization

1- The unit will submit the pmnf‘ol"deposiling the requisite processing fees of application in a
month otherwise this authorization wil] stands automatically cancelled.

2- The wastes must he safely collected in Jeak proof containers and shall e duly marked in a
manner suitable for handling, storage and transport and the packaging shall be easily visible and be
able to with stand physical conditions and climatic factors. Al] hazardous waste containers/bags
shall be provided with a general label as given in Form 8. The storage area should be at an isolated
spot in the premises and must be fenced, covered and duly marked.

3- The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which auth orization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

4- It is brought to your notice that as per the order dated 14.11.2003 passed by the Hon'ble Supreme

- The applicant must file returns on prescribed Form 4 along with a compliance report of this letter.
You should also maintain records on Form-3 and present it to Board's inspecting officials.
6- In case of occurrence of an accident, complete details on Form-11 must be sent to U.P. Poliution
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Control Board at the earliest along with details of mitigative and remedial measures taken.

7- It is also the mandatory duty of the occupier of industry as well as operator of a facility to
develop suitable waste treatment and disposal facility and the design of the facility must be
approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letter, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.

8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.

9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.

10- Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recovery/ reuse system must be sent within two months.

11- It is within the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.

12- The stored waste shall not be taken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.

13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fificen days of receipt of this letter,

14- It is the mandatory duty of the authorized person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time to time.

I5- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.

16- You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.

17- Status report of hazardous waste stored in premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.

18- Ground water monitoring report of premises shall be submitted within one month.

19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.

( Authorized Signatory )

UTTAR PRADESH POLLUTION CONTROL BOARD
Vivek bineny

Date:

RO 20240524
y 19:10:41 +05'30"
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ution Control Board, Ghaziabad for information and
necessary action .

Date: 2024.05.24

CEO/EE, I/C Ciﬁfé’uo-_ss_wiw
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License under FSS Act, 2006

/ rANNEXURE-A18
)
" Government of India
Ssa i Food Safety and Standards Authority of India

3gafe @& [ License Number:  10013051000638

1. Name & Registered Office address of AL-NASIR EXPORTS PRIVATE LIMITED
Licensee / SAI4RY & dSfighd shraferd et A1 7A/59,W.E.A., CHANNA MARKET, PUSA ROAD,
3R udr: KAROL BAGH, Central, Delhi-110005

2. Address of Authorized Premises / Urfaigd KHASRA NO. 2761, BHOOR GARI DASNA,
TfERT T T Ghaziabad Tahsil, Ghaziabad, Uttar

Pradesh-201001

3. Kind of Business | ®RIER &l U&R: Manufacturer - Meat processing units
Manufacturer - Slaughtering units
Trade/Retail - Wholesaler

4. Dairy Business Details / 388 ®#RleR fdarurgg:  No

5. Category of License / Sr=fa &1 af: Central License

This license is granted under and is subject to the provisions of FSS Act, 2006 all of which must be complied with by the

licensee. | T8 A @rer TReM SR Ae srfafam, 2006 & e srge &Y 78 ok T siffaw & Susel & sreardia ¢ e sigafasy
ST 37ET YT Rt STHT =iy,

Place / &I FSSAI Delhi Designated Officer
Issued On / f&Aieh:  24-04-2024 (Renewal License)
Valid Upto: / derar:  08-05-2029 (For details, refer Annexure)

Annexures:

1. Product Annexure

2. Validity Annexure

3. Non-Form C Annexure
4. Conditions Of License

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login into FSSAI's Food Safety
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

2. This License is only to commence or carry on food businesses and not for any other purpose.
3. This is computer generated license and doesn't require any signature or stamp by authority.

4, Communications from FoSCoS are being sent to ca)xXXXXXXXXXXXXXXCOM , aCXXXXXXXXXXXXXXXXXXX.in
and 93xxxxx700 , 94xxxxx899.To update these details, visit FoSCoS portal.

Page 1 of 6 147



https://foscos.fssai.gov.in
https://foscos.fssai.gov.in

431

Product Annexure
] Form C
" Government of India
SSa :;;.i;j' Food Safety and Standards Authority of India
License under FSS Act, 2006 LN
L — FETHE ST

3gAfa @& [ License Number:  10013051000638

Kind Of Business: Manufacturer - Slaughtering units

Product Type Animal Description Production Capacity/Day

Large Animal BUFFALO 200

Kind Of Business: Manufacturer - Slaughtering units

Product Type Animal Description Production Capacity/Day

Small Animal SHEEP, GOAT 100

Kind Of Business: Manufacturer - Meat processing units

Production Capacity(MT / annum): 14308

SI.No. Food Category Sub-Food Category Product Kind of Business
1 08 - Meat and meat 08.1 - Fresh [ frozen / Fresh or Chilled or Manufacturer - Meat
products, including chilled / ground meat Frozen Beef [08.1] processing units
poultry and game and poultry
2 08 - Meat and meat 08.1 - Fresh [ frozen / Fresh or Chilled or Manufacturer - Meat
products, including chilled / ground meat | Frozen chevon or Goat processing units
poultry and game and poultry Meat [08.1]
3 08 - Meat and meat 08.1 - Fresh [ frozen / Fresh or Chilled or Manufacturer - Meat
products, including chilled / ground meat Frozen Mutton or processing units
poultry and game and poultry Sheep Meat [08.1]
Kind Of Business: Trade/Retail - Wholesaler
SI.No. Product(s)
1 08 - Meat and meat products, including poultry and game
Page 2 of 6
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Validation And Renewal Annexure

/ Form C

" Government of India

SSa :;;.i;f- Food Safety and Standards Authority of India
| License under FSS Act, 2006

3gAfa @& [ License Number:  10013051000638

THETHE STl

Validity From Validity Upto Issued On Fee Paid Type Issuing
Authority

09-05-2014 08-05-2019 19-05-2014 37800 INR Renewal Central
Licensing
Authority

09-05-2019 08-05-2024 17-05-2019 37900 INR Renewal Central
Licensing
Authority

09-05-2019 08-05-2024 23-08-2019 7500 INR Modification Central

Licensing
Authority

09-05-2019 08-05-2024 18-05-2022 1000 INR Modification Central
Licensing
Authority
09-05-2019 08-05-2024 22-08-2022 1180 INR Modification Central
Licensing
Authority
09-05-2024 08-05-2029 24-04-2024 44250 INR Renewal Central
Licensing
Authority

Suspension History

S.No History Date
N/A

Current Status of License: License Issued

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login into FSSAI's Food Safety
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

2. FSSAI vide order number 15(31)2020/ FoSCoS/RCD/FSSAIpt1-Part(4) dated 11th January 2023 allowed
Instant Renewal of License / Registration.

3. FSSAI vide order number 15(31)2020/ FoSCoS/ RCD/ FSSAI dated 29th October 2021 has allowed the
renewal of Licenses / Registration till 180 days of the expiry date subject to payment of penalty.

4. Modification* (if any) denotes the change in the Authority. Issuing Authority mentioned along with
Modification* is the Jurisdictional Authority with effect from the date of issuance of modified
license.
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Non-Form C Annexure

J Government of India
) ) Food Safety and Standards Authority of India
SSa License under FSS Act, 2006

St @& / License Number:  10013051000638
Person in charge of operations

Name: DANVEER Qualification: B.V.Sc. A.H.
Contact No: N/A Mobile No: 9412683899
Email-ID: accounts.ane786@yahoo.in

Address : 56 - B, KESHAV KUNJ, GOVINDPURAM, GHAZIABAD

State: Uttar Pradesh District: Ghaziabad
Pin Code: 201013 Photo Id Card: Aadhar Card
Photo Id No: 949121911154 Photo Id Expiry Date: N/A

FoSTaC No: Not Provided

Person responsible for complying with conditions of license(The person must be same as mentioned
in Form IX, as per FSS Regulations, 2011)

Name: DANVEER Qualification: B.V.Sc A.H.
Contact No:  N/A Mobile No: 9412683899
Email-ID: accounts.ane786@yahoo.in
Address : 56 - B, KESHAV KUNJ, GOVINDPURAM, GHAZIABAD
State: Uttar Pradesh District: Ghaziabad
Pin Code: 201013 Photo Id Card: Aadhar Card
Photo Id No: 949121911154 Photo Id Expiry Date: N/A
Place | ©Im: FSSAI Delhi Designated Officer

Issued On / f&Aie:  24-04-2024 (Renewal License)

Note: Any change in above details shall be immediately communicated to authorities. You can apply
for modification of license for updation of details without any cost through Food Safety Compliance
System (https://foscos.fssai.gov.in)
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Condition of License

All Food Business operators shall ensure that the following conditions are complied with at all times during
the course of its Food Business.

Food Business Operators Shall:

10.

11

12.

13.

14.

Display a true copy of the license granted in Form C shall at all time at a prominent place in the premises.
Give necessary access to licensing authorities or their authorized personnel to the premises.
Inform authorities about any change or modifications in activities.

Employ at least one technical person to supervise the production process. The person supervising the
production process shall possess at least a degree in science with Chemistry/ Bio-chemistry/ Food and
nutrition/ Microbiology or a degree or diploma in Food Technology/ Dairy Technology/ Dairy
Microbiology/ Dairy chemistry/ Dairy engineering/ Oil technology/ Veterinary science/ Hotel
management & Catering technology or any degree or diploma in any other discipline related to the
specific requirement of the business from a recognized university or institute or equivalent.

Furnish periodic annual return 1st April to 31 st March, with in 31 st May of each year. For collection/
handling/manufacturing of milk and milk product half yearly return also to be furnished as specified.

Ensure that no product other than the product indicated in the license /registration is produced in the
unit.

Maintain factory's sanitary and hygienic standards and workers hygiene as specified in the schedule-4
according to the category of food business.

Maintain daily records of production, raw materials utilization and sales separately.
Ensure that the source and standards of raw material used are of optimum quality.

Food business operator shall not manufacture, store or expose for sale or permit the sale of any article of
food in any premises not effectively separated to the satisfaction of the licensing authority from any privy,
urine, sullage ,drain or place of storage of foul and waste matter

. Ensure clean-in-place system (whatever necessary) for regular cleaning of machine & equipment.

Ensure testing of relevant chemical and/or microbiological contaminants in food products in accordance
with these regulation as frequency as required on the basis of historical data and risk assessment to
ensure production and delivery of safe food through own or NABLaccredited/ FSSAI recognized labs
atleast once in six month.

Ensure that as much as possible the required temperature shall be maintained throughout the supply
chain from the place of procurement or sourcing till it reaches the end consumer including chilling,
transportation, storage etc.

The Manufacturer/ Importer/ Distributer shall buy and sell food products only from, or to, licensed /
registered vendors and maintain record thereof.
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435
Other Condition

. Proprietors of hotels, restaurants and other food stalls who sell or expose for sale savouries, sweets or
other article of food shall put up a notice board containing separates lists of the articles which have been
cooked in ghee, edible oil, vanaspati and other fats for the information of the intending purchasers.

. Food business operator selling cooked or prepared food shall display a notice board containing the nature
of articles being exposed for sale.

. Every manufacture (including ghani operator) or wholesale dealer in butter ,ghee ,vanaspti,edible oils,
solvent extracted oil, de oiled meal, edible flour and any other fats shall minimum a register showing the
quantity of manufactured, received or sold, nature of oil seed used and quantity of de oiled meal and edible
flour used etc. as applicable and the destination of each consignment of the substances sent out from his
factory or place of business, and shall present such register for inspection whenever required to do so by
the licensing authority.

. No producer or manufacturer or vegetable oil ,edible oil and their products shall be edible for license under
this act ,unless he has own laboratory facility for analytical testing of samples

. Every sale and movement of stocks of solvents- extracted oil,'semi refined' or 'raw grade I', edible
groundnut flour or edible coconut flour ,or both by the producer shall be a sale or movement of stocks
directly to a registered user and not to any other person ,and no such sale or movement shall be effected
through any third party.

. Every quantity of solvent-extracted oil ,edible groundnut flour or edible coconut flour ,or both purchased by
a registered user shall be used by him in his own factory entirely for the purpose intended and shall not be
re-sold or otherwise transferred to any other person :

Provided that nothing in this sub-clause shall apply to the sale or movement of the following:-
1. Karanjia oil

2. Kusum oil

3. Mahua oil

4. Neem oll

5. Tamarind seed oil

6. Edible groundnut flour bearing the L.S.I certification mark

7. Edible coconut flour bearing the 1.S.I certificate mark

. No food business operator shall sell or distribute or offer for sale or dispatch or deliver to any person for
purpose of sale any edible oil which is not packed, marked and labeled in the manner specified in the
regulations unless specifically exempted from this condition vide notification in the official Gazette issued
in the public interest by food safety commissioners in specific circumstances and for a specific period and
for reason to be recorded in writing.
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gf ANNEXURE-A19
Y i

AGRICULTURAL AND PROCESSED FOOD PRODUCTS EXPORT DEVELOPMENT AUTHORITY

TE I HAEE, YRd TPR)

(MINISTRY OF COMMERCE, GOVT. OF INDIA)

Uehi i UAe TR -0E e W 4T Wie delide<o] YHIv-9F
CERTIFICATE OF REGISTRATION INTEGRATED ABATTOIR - CUM - MEAT PROCESSING PLANT

g WHITrG feba sifal & fob <A afifa Uiy Yeeiae-ge-Hie Wik wie udist Ry wafid Hiie wie della afifa gry Frlaor o e she Faifa & i srewge
Tl IR TS AT IuTe 0TS T ¢ | STeria Qaerat/wiie B SRy U e St Py el srasamarst s ST S e

This 15 to certify that the integrated abattoir - cum - meat processing plant described below has been inspected by a Meat Plant Registration Committee constituted by APEDA
and the existing facilities are considered adequate to meet the hygienic and sanitary conditions required to export. However, the operation of the Abattoir/plant will have to be

m accordance with all statutory requirements/regulations o force.

1. Fufaes/sndad &1 / Name of the
Exporter/ Applicant

2. Gulle0 HBH1 / Regisiration No. 3
3. Udidd taeiR-ug-Hie vrafin wie &1am iR .

VYT / Name & Location of the integrated abattoir -
cum - meat processing plant

4, wfafe= MR &6/ Processing Capacity per day
(@.) &I ¥ / Chilling Rooms
(T.) SRE WISR / Blast Freezer
(1) @IE WIR / Plate Freezer
(91.) TR / Slaughtering
(31.) ¥ / Buffalo
($1) VS / Sheep

Frafa 2q afiem e IR e TR/ Meat &

Meat Products authorized for exports

UL 1 T &t (@fmread) Cenificate
Valid upto (dd/'mm/yyyy)

: AL-NASIR EXPORTS PVT.LTD.

TAMZ,WEAWESTERNCHAMBERKAROLBAGH DELHI DELHI - 110005
APEDA/161

AL NASIR EXPORTS PVT. LTD
2761, BHOORGARHI, DASNA GHAZIABAD UTTAR PRADESH - 201015

: 150,00 MT
: 150,00 MT
¢ SLOOMT

: 200.00 PER DAY
: 100.00 PER DAY

BONELESS BUFFALO CHILLED/FROZEN MEAT-28.20 MT PER DAY
BUFFALO OFFALS CHILLED/FROZEN -9.80 MT PER DAY
SHEEP/GOAT MEAT- 1.20 MT PER DAY

SHEEP/GOAT OFFALS-0.20 MT PER DAY

© 10/06/2024 To 31/12/2024

TS S WIC S99 /Wi G WHY-GH U aRLEHl Satid FHamh Rfget srasoararsit o s (i S| auan deieon THI-0E o @ g e

02/11/2016 1 SNl OIRTETE &1 @ Tsmrad|

The operation of the *Stand Alone Slaughter House/plant will have to be i accordance with all statuary requirements/regulations in force. Please refer to addendum dated

02/11/2016 for grant of registration certificate.

BRI / Place: New Delhi

udier s F o

For and on behalf of Chairman APEDA

Signature Not Verified

Digitally sign&d by #UDHANSHU

Date: 2024.06.1
Reason: MNU
Location: NEWBELHI

it gwarard

(AUTHORIZED SIGNATORY)

Rl i, T, 3. FRTeE. 3, SR i &R ST Sl HIT (S 1T o 6IH-) TS faeei -110016

3 Floor, NCUT Building, 3, Siri Institutional Area, August Kranti Marg {Opp. Asind village) New Delibi-1 10016
THF/ Plwone ; 264 16283, 26514572, 26813210 B0/ Fax ; 26826156, 550/ E-mail © grnmpdict apeda. gav.in

6:07:14 IST
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Dasna Dehat, Uttar Pradesh, India
MGHR+484 International Agro Foods, Dasng Dehat, Ghaziabad, Uttar Pradesh 201018, India 2 OF2 Mg Garrsers

Ittar Pradesh 20105, Indio

EJ 6Ps Map camera

Dasna Dehat, Uttar Pradesh, India

MGHR+484 International Agro Foods, Dasna Dehat, Ghaziabad, Uttar Pradesh 201015, india
Lat 26.678642°

Long 77640455°

18/07/24 03:02 PM GMT +05:30 | o 4 18/ M GMT +05:30
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[l oPs Map camera

Dasna Dehat, Uttar Pradesh, India

MGHR+484 Internationsl Agra Foods, Desna Dehat, Ghaziabad, Uttar Pradesh 201015, Indis
Lst 28.678221°

Long 77540832°

18/07/24 02:58 PM GMT +05:30

Verification of fuel /biomass being used in boiler | Secondary clarifier in ETP
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ANNEXURE-A22
A e-TRR Qﬁq‘lﬁﬂ o fero, %%O?f—_zm,__w g, M| &
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A ALNASIR EXPORTS. PVT. LTD. EHOORGARHI DASNA,

POST-MORTEM INSPECTION RECORD

Total No. of Carcass Examined... | 93

No. of Carcass Rejected
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n GPS Map Camera

Dasna Dehat, Uttar Pradesh, India

MGHR+484 International Agro Foods, Dasna Dehat, Ghaziabad, Uttar Pradesh 201015, India
Lat 28.679526°

Long 77.541842°
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o5 349 | ANNEXURE-A25
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11. Thus, while upholding the order passed by the appellate authority, we
modify the same to the extent that it shall be open to the U.P. Pollution Control Board
to initiate an appropriate proceeding against the defaulting respondent no.2 and pass a
fresh order after affording full opportunity of hearing to the said respondent.This
exercise is expected to be completed exped itiously in accordance with law.

12. The writ petition is accordingly disposed of.
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